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IN THE NATIONAL GREEN TRIBUNAL AT NEW DELII '
ORIGINAL APPLICATION No, 406 OF 2023

IN THE MATTER OF: X
MOHD FARMAN AND ANR. _APPLICANT
2 VERSUS
L
g E 01:X UTTAR PRADESH AND ORS. _RESPONDENT 7% |

4 IN TERMS OF ORDER DATED 11.11.2024 s

MOST RESPECTFULLY SHOWET%;
e

[, Rajeev Vihan aged about 58 years S/o Rajan Singh working as General
Manager in the Respondent No.4-Company R/o A-402, Ivory Tower, GH-
Sector-5, Vasundhra, Ghaziabad, UP — 201012 do hereby solemnly

n r!'wq\? and state on oath as follows:.
W :." ALy 41._ :
( [ UZAFFARNAGAR o
il ._.\‘ '«d(L N0-22 &t . .
Gl onbate- 11920 o[ That T am aware of the facts and circumstances of the case based

/X
./ on record maintained by the Respondent No. 4 Company in the

ordinary coursef%: fi’usiness and I am competent to swear the

present affidavit. %

2. The present matter was listed before this Hon’ble Tribunal on
11.11.2024, whereby this Hon’ble Tribunal was pleased to issue
directions to the Respondent No. 4 to file a compliance affidavit on
the issues of utilization of fly ash/inert, tree plantation, water
balance, spent wash use/management and fuel used. In compliance

. - . . . _79'-.
of aforesaid direction, the Respondent is filing the present affidavit. [«

4
e
R .
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TREE PLANTATION / GREEN BELT

3. 1t is stated that the Triven Engineering and Industrial Ltd. Alco
Chemical Complex, Bhikki Bilaspur Jolly Road, Muzaffarnagar is

spread across a total land area of 170.71 acres.n,b?/
-
4. Respondent No. 4 engaged Green Hands Management Services t0
conduct a site visit on 13.12.2024 to assess the green belt in Triveni
Engineering & Industries Ltd. Alco Chemical Complex, Bhikki

Bilaspur Jolly Road, Muzaffamagar. “jb’
e,

5. It has been reported that more than 35% of the total land area L&
170.71 acres, an area of 59.55 acres is comprised of green COVel
developed and maintained by the Respondent No.4. Based on the
detail assessment and field survey conducted by the aforesaid
organization, it has been determined that there are around 10527
trees and shrubs of different varieties, including Alstonia, Shisham,
Mango, Kanzi, Arjuna, Eucalyptus, Tecoma etc. Unit has also

developed Miyawaki forest with different species of trees which

sem a part of the green belt. The detailed assessment report of the

‘j‘p redn belt including details of the trees found planted at site and

) }aho graphs of the green belt including drone images of the green

LOVGI i the industrial plant of Respondent No.4 is annexed

/1u.1ew1th as Annexure-Pl. ¥,

T
]

UTILIZATION OF FLY ASH/INERT

6.  With regard to the utilization of fly ash/inert, Respondent No. 4
states that all boiler incineration ash generated is being sold, in
toto, to Ram Potash Pvt. Ltd. For instance, 1,245.36 metric tonne
fly ash was generated in the month of November, 2024 and the sald

quantity was sold to Ram Potash Pvt. Ltd. in entirety. Slmllarlg{/ o
“

25 FED zuz5
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2.132.96 metric tonnes and 2,101.42 metric tonnes of fly-ash was
generated and sold in December, 2024 and January 2025
respectively. In fact, Respondent No. 4 has a contract with Ram
Potash Pvt. Ltd. dated 06.08.2020 in terms of which Ram Potash
Pvt. Ltd. has assured to buy and lift the entire quantity of ash
generated on a daily basis at site as per schedule notified to it by
Respondent No. 4. A copy of the contract dated 06.08.2020
executed between Ram Potash Pvt. Ltd. and the Respondent No. 4
is annexed herewith as Annexure-P2. The invoices of sale made to

Ram Potash Pvt. Ltd. are annexeci herewith as Annexure—Pi" ,,,/

%Y. .

WATER BALANCE‘G’»

Ny
7. On the issue of water balance, the Respondent No.4 has annexed a

chart detailing the total water consumption and the distribution of
its use for the past 3 months, as illustration, i.e. for the months of
November ‘24 to January '25. According to the chart, water is

utilised in 5 activities namely- (i) bottling of liquor bottles, (i1) RO

slant boiler, (iii) raw water used in process, (iv) cooling tower and
{§r (v) drinking. The chart alongwith logbook copies on the basis
™" 5f which the tabular chart has been drafted is annexed herewith as

B /irt nexure-P4. /.f-_»

),
it l - s ./

i, U ; . .
~ =g As an illustration, it can be seen from the chart annexed, that in the

month of November 2024, the total water consumption was 22185
. Out of this, 3663 m* was used in bottling of liquor bottles; 5133
m® was used by the RO plant (boiler); 2249 m® was used in the
cooling tower; 227 m’ in drinking; and the remaining 10914 m’ of
raw water was used in the process for molasses dilution cqulpment

. efc. Further, out of 5133 m® of water used in the RO plant (boﬂer),

25 FEB 2U25



529

2207 m® of RO reject from the RO plant was used in the process,

thereby making the total water used in process 13121 m* "‘&} J

9.  Similarly, details of the water consumption in the months of
December and January are detailed in the chart. The water used in
the process is either recirculated within the process or cooling
tower makeup water to achieve zero water discharge.

“

Ja
USE OF SPENT WASH ’

10. With regards to the use anfdj’ﬁ;anagement of spent wash, it is stated
that Respondent No.4’s industrial unit has installed a Multi-Effect
Evaporator (“MEE”) for the purpose of spent wash management to
achieve zero liquid discharge. The waste water comprising of spent
wash and waste from fermenter washing as also the RO reject from
the Condensate Polishing Unit (CPU)-RO plant is fed into the
MEE feed. From the MEE, the slop (concentrated spent wash /
liquid) along with bagasse is used as fuel for incinerator boiler. The

ash generated in the process is sold to Ram Potash for the purpose

of granulation, as explained in the foregoing part of the present
' atNdavit. From the MEE, the condensate water goes into
-‘. | O‘EQ‘Q:)‘; i]\Cm ensate Polishing Unit (CPU) for further treatment. A portion
/of t e output from the CPU is used as R.O. Feed (double stage) for

,,z
©%
£

l}ﬂllzahon in the cooling tower (R.O. permeate). The R.O. reject is

\J injected back into the MEE. The remaining output of the CPU is
UV treated and used in the distillery process. A detailed chart
containing the amount of spent wash generated and treated in the
past 3 months; along with logbook data which is the raw data for
the chart is annexed herewith as Annexure-P5. /

DETAILS OF BOILER FUEL USED{". \
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11.  As far as boiler fuel used by the unit is concerned, it is stated that
the bagasse is used as boiler fuel in the boiler plant of the unit. The
said bagasse is obtained from sugar manufacturing units operated
by the Respondent No. 4 in other parts of the State. The total
bagasse consumption in the previous 3 months is elucidated 1n

detail in Annexure-P6. 'y"z_,)q_ %
e

(l/,_,’—)

DEPONENT

VERIFICATION:

Verified at M on this ;S"’ day of February 2025 that the contents of

the above affidavit are true and correct to my knowled;c_r,e. Nothing is false

and nothing material has been concealed there from. %, R/ AN
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DEPO

EEP KUMAR

Aatvoc sl
Ex.D.GC. (Civi) « g F pé[f)*
Ch Nao . C-20, Reg No - 19TAM Q(z{'@”‘ A

the depc! s/are entified by §hn.....
v Trrr, Gl Sech S

In st my celf o examining th

Colkctorale, Muzaffarmager S
2 T L oo * 0.
= Sworn belore me today abould.... o] ﬂ
N | : 7. 6 A Yoyt
: *

,_i_l__ll_“ : ._ wigr sinned ing conients JM?"J
of Lhe 3 been read over U

and exoidin - ‘o the deponent p W .
Faa “Fargnas s e } D W M}«




PM 25 Fut200 5 09

Certificate No.

Certificate Issued Date
Account Reference
Unique Doc. Reference
Purchased by
Description of Document
Property Description
Consideration Price (Rs.)
First Party

Second Party

Stamp Duty Paid By
Stamp Duty Amount(Rs.)

inoia noNg @i |||

Government of Uttar Pradesh

e-Stamp

IN-UP19563693068718X

25-Feb-2025 03:46 PM
NEWIMPACC (SV)/ up14535504/ MUZAFFARNAGAR SADAR/ UP MJF

AT

N-UP19563693068718

SUBIN-UPUP1453550436354655537060X

RAJIV VIHAN SO RAJAN SINGH RO GHAZIABAD
Article 4 Affidavit
Not Applicable

RAJIV VIHAN SO RAJAN SINGH RO GHAZIABAD
Not Applicable
:  RAJIV VIHAN SO RAJAN SINGH RO GHAZIABAD

10

(Ten only)

MUZAFFARNA

arm the Compeatent

lease write or lype below this ling

NOTA

25 FEB 2025

& sholestamp com' or .

Viicae
SumhonTy

sing e-3tamp Mobie App of Slock Halding
an the websitz / Mobile App 1enaers 1L invalid

Wi

| R0 GHAZIABAD RAJY VIHAN 50 RAJAN SINGH AD GHAZIABAD

R
RDISTT.

AD GRX

SH

I RAJAN SN,

RAJIV VIHAN &

A0 FALY VIHAR S0 FALAN SINGH A GHAZIABAD FAJN VIHAN S0 RAJAN SINGH



3STIN No.: 09AAHHD6397N1ZH ANNEX@RE P1 M. 9412223823, 976003382

< GREEN HANDS MANAGEMENT SEIWIGE?

o ¥ O Shyam Enclave, Opp. Tehsil, Modinagar-201201, Ghaziabad
8. E-mail : dr. narendra.plantspianet@gmail.com o B

—

/s Triveni Engineering & Industries Lid. Date: 15/12/2024

Alco Chemical complex
Bhikki Bilaspur Jolly Road
Muzaffarnagar

Sub: Assessment of Green Belt in Triveni Engineering & Industries Ltd. Alco
Chemical complex, Muzaffarmmagar

Prepared by: Dr N.P. Singh (Ex Horticulturist, Ministry of Agriculture, GOI)

Period of Assessment: December 2024
Location: M/s Triveni Engineering & Industries Lid. Alco Chemical compiex Muzaffarnagar

Total Area Assessed: 59.55 acre

Based an the detail assessment and field survey conducted to count the trees and shrubs
species, the following respective quaniities were recorded:

1 Alstonia 67
2 Shisham 336
3 Mango 176
4 Kanzi 1022
5 Arjuna 403
6 Eucalyptus 168
7 Sagon 176
3 Jamun 1246
9 Mallotus Polycarpus 91
10 Ashoka Pendula 374
11 Kanak Champa (Pterospermum acerifolium) 35
12 Plumeria Alba 56
13 Calliandra 106
14 Toon 79
15 Babool 773
16 Acacia auriculiformis 36
17 Guava 102
18 Maulsari 18
19 Neem 129
20 Cassia Siamea 15
21 Gulmahar 13
22 Jacaranda , 10
23 Lagerstroemia speciosa 12
24 Kachnar 8
25 Callistemon (Bottlebrush) 40

« All Type of Formal, Informal & « Kitchen Gardening SeMc& ; ;

Japanese Garden Designers & Adviser. = Weed Control Services.
« Landscape Layout Designers. -« Commercial Vegetables
« Ornamental Plant (Indoor & Outdoor) ~ Growing Services.

Maintenance Services & Techniques. o Fruit Orchard Development Services.
« Exotic Flowers Growing Services. ¢ Plant Prntachgn Services. L



AHHDG397N1ZH M.: 9412223823, 976003382

GREEN HANDS MANAGEMEN'I' SERVICES °

Shyam Enclave, Opp. Tehsil, Modinagar-201201, Ghaziabad
E-mail : dr. narendra. plantsplanet@gmail com

26 Mahogany 8
27 Cassia glauca 7
28 Peepal 34
29 Bel 17
20 Bakain 141
21 Plum 16
32 Litchi B
33 Kinnow, Mosambi 24
34 Pear 3
35 Ber 3
36 Sapota ' 17
37 Lime 8
38 Peach 14
29 Amla 15
40 Pomegranate 8
41 Shirish 14
42 Moringa 10
43 Mulberry 25
44 Silver Oak 12
45 Casuarina 8
a6 Semal is
47 Pilkhan a
48 Screw Tree 12
49 Chukrasia ie
50 Ficus Benjamina 18
51 Kathal (Jackfruit) ) 4
52 Bargd (Banyan tree) 5
53 Palm Tree 28
54 Kadam o
55 Tecoma 226
s6 Gr.een be_lt developed near RO plant on 4300
Miyawaki method with different species of trees
Total number of trees & shrubs 10527
Mortality Rate 14%,
Total area under green coverage 59.55 acre

(&, IM;

« All Type of Formal, Informal & B Kitchen Gardenin ¥ -
Japanese Garden Designers & Adviser. « Weed Control s,;mg:? ices i

= Landscape Layout Designers, « Commercial Vegegabiee;

* Ornamental Plant (Indoor & Outdoor) : Growing Services

Maintenance Services & Tachmquas g & Fruit Or
« Exotic Flowers Growing Services. : . Pian,t Prf::;gog\e‘éf;?c";:iit sawux;as
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TRIVENI ENGINEERING & INDUSTRIES LINITED (GREEN BELT)

%

\(MUZAFFARNAGAR)

Muzaffarnagar, Uttar
Pradesh india )
Muzrzaffarmagar, Muzaffarnagar, 257203, Uttar

Pradesh, India
Lat 29 430870, Long FEZ-FF7ZEB3ISDV = o -
V2/O06/2024a 1201 F GMT+05:-30

Note - Captured by GPS Map Canmar=a
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Pradesh, India i
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Note - Captured Iy GRS Map Camara
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OO NNEXUREP2 .2

mgm UTTAR PRADESH CB 165650

i
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INCINERATION BOTLER ASH-SUPPLY AGREEMENT

This incincration boiler ash supply agreement (“*Agreement”) is executed in Noida, Uttar Pradesh,
India on 06, August 2020 between:

M/s Ram Potash (P) Ltd.. a company registered under the Companies Act, 1956 having its registered
office at H.No. 106, Vasundhra Residency, Phase-1, Muzaffarnagar (U.P.) India - 251001, hereinafter
referred to as the “Buyer™(which expression shall, unless it be repugnant to the context or meaning
thercat. be deemed to mean and include its successor/s-in-title and permitted assigns):

AND -

M/s Triveni Engineering & Industries Limited, a company incorporated under the Companies Act,
1936 and having its registered office at “Deoband” Dist: Saharanpur, Uttar Pradesh, India and
itscorporate office at 8th Floor, Express Trade Towers, 15-16, Sector 16A, Noida- 201301 Uttar
Pradesh. hereinafter referred to as “TEIL”(which expression shall, unless it be repugnant to the
context or meaning thereof, be deemed to mean and include its successor/s-in-title and/or permitted

assigns);
each hereinafter referred to as a “Party” and together as the “Parties”.

WHEREAS: X
A. TEIL has set up its molasses basedethanol plant at Alco Chemical Complex, Bhikki Bilaspur.

Jolly Road, Muzaffarnagar — 251001, U.P. (hereinafier referred to as the “Site™);

B. The Buyer has requested to purchase and TEILhas offered to sellallits incineration boilerash
on an ‘as is where is” basis (herein after referred to as ‘Ash’) from the Site to the Buyer:

For RAM POTASH (P} LTD.

\S\M%'
“Virector

Page 1 0f 13
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NOW, THEREFORE, in consideration of the foregoing and the covenants and agreements
contained herein, the Parties intending to be legally bound hereby agree as follows:

1.4

COVENANTS OF TEIL

Supply of Ash: TEIL shall supply Ash, on an as available and on an ‘as is where is’ basis,
from e Site during the normal business operations of the Site in accordance with the terms
and conditions contained in this Agreement.

Operation of the Site: TEIL shall run the business at the Site as per the normal business
requirements of TEIL, subject to any limitations as may be imposed under applicable rules
and regulations and by any relevant governmental authorities (including the Uttar Pradesh
State Excise Board, Central Pollution Control Board and State Pollution Control Board).

Invoicing for the Ash: TEILwill issue daily invoices in relation to the Ash supplied to the
Buyer for each delivery of Ash from the Site. The invoice shall be supported by all the
rile__varit documents verifying the quantity of the Ash supplied to the Buyer measured in
aecordance with the provisions of Clause 3.1 of this Agreement. For the same,the Buyer shall
maintain a cash deposit of Rs.5,00,000 (Rupee Five Lakhs) on Monday of each week as
advance to cover the invoice value of next 7 (seven) days.

Assistance to Buyer: TEIL will provide necessary assistance, as reasonably required, from
{ime to time, to obtain the necessary permissions, approvals, certificates from various
governmental authorities as and when reasonably required by the Buyer.

For RAM POTASH {P)LTD.

\&'ﬂ%mmr

Page 2 of 13
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COVENANTS OF THE BUYER

Guaranteed Off-take

2,11

2T

For RAM POTASH (P} LTD.

The Buyer shallpurchase and lift the entire quantity of Ash generated on a daily
basisat the Site as per the schedule notified by TEIL to the Buyer from time to time in
this regardIt is clarified that TEIL, in good faithmay provideapproximate
specifications in the schedule and TEIL’s decision in relation to the specifications
provided in the schedule will be final and binding upon the Buyer and Buyer will not
dispute or commence any legal proceedings to dispute any variance in relation to the
specifications contained in the schedule (including the quantity of Ash supplied by
TEIL as per the schedule). In the event the Buyer does not comply with the
provisions of this Clause 2.2.1, TEIL shall have the right to dispose-off the Ash
without any further notice to the Buyer in a manner that TEIL deems fitand TEIL
shall be entiiled to claim the entire price of the Ash from the Buyer as if such Ash had
beenlifted by the Buyer including any costs and expenses incurred on the disposal or
transportation thereof,

The Buyer shall pay Rs, = for the Ash supplied by TEIL to the Buyer for the
initial period of three (3) years from the date of this Agreement,

The price payable by the Buyer to TEIL shall be increased by ten per cent. (10%)
every three (3) years until the termination of this Agreement,

This price shall be ex-works, exclusive of all taxes, duties and other levies. The GST
and any other taxes levied by the state government or central government or any other
governmental authority on the sale of Ash, either directl y or indirectly, shall be borne
by only by the Buyer an shall be over and above any other charges as mentioned in
this Agreement. Further, any future taxation and/or outgoing payments shall be borne
solely by the Buyer,

The Buyer has satisfied himself the quality/suitability of the Ash generated from the
incineration boiler under various mode of option viz B heavy &C heavy and confirms
that TEIL will supply the Ash on an ‘as is where is® basis only.

The Partics agree that the Buyer will also lift and purchase some old Ash on an “as is
where is” basis lying on the Site for an consideration of Rs. .., This price shall
be ex-works, exclusive of all taxes, duties and other levies. The GST and any other
taxes levied by the state government Jr central government or any other
governmental authority on the sale of Ash, either directly or indirectly, shall be borne
by only by the Buyer an shall be over and above any other charges as mentioned in
this Agreement. Further, any future taxation and/or outgoing payments shall be borne
solely by the Buyer. The all old Ash will be lifted by the Buyer till 31¥ March 2021.

The Buyer shall deposit Rs 10,00,000 (Rupees Ten Lakhs) as security at the time of
exccution of this Agreement t with TEIL which shall be remain as earnest money
deposit with TEIL. s

W e Page3 of 13
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GENERAL CONDITIONS
Weight measurement:

3.1.1  The quantity of Ash delivered to the Buyer will be measured at a weigh-bridge
installed in the premises of TEIL.

3.1.2  The buyer and TEIL shall jointly verify the weigh bridge reading to enable TEIL to
generate the Invoice along with duties and taxes for the material supplied and also

claim such payments from the Buyer.

Transportation of the Ash:

3.2.1  The process of loading of Ash, to the transportation vehicles and the movement of the
transportation vehicles to the Ash silo area of the Business Unit and unloading of Ash
to the Buver’s desired location shall be carried out by the Buyer in a manner that does
not result in any pollution on ground/land (including leaching) nuisance or any
violation of environmental norms.

322 The Buyer shall ensure that the Ash loaded in the transportation vehicles from Ash
silo shall not be dumped at any place other than the place designated for it. In case of
breakdown or an accident of the transportation vehicle, the Ash shall be immediately
transferred to other vehicles by the Buyer in & manner that does not result in dust
nuisance during transportation or in the residual Ash, at the place of the
breakdown/accident.

323 The Buyer shall ensure that the vehicles shall be loaded as per applicable laws and
regulations within the permissible limit and the Buyer shall be solely responsible for
any non-compliances. '

3.2.4 The Buyer shall be responsible for any losses/damages to the consignment(s) due to
pilferage. rough handling or due to any other reason(s) whatsoever, while the same

are
in the Buyer's custody. The Buyer will be deemed to be in custody from the moment

the Ash is loaded on the transportation vehicle.

2.5 The Buyer shall ensure that appropriately licensed personnel are engaged to drive the
transportation vehicles,

* s

32.6 All costs and expenses (including any applicable taxes and levies) in relation to the
transportation of the Ash, will be borne solely by the Buyer.

_For RAM POTASH {P) LTD.

\jw&v%
irector

W Page 4 of 13
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4.1
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4.2
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Emplovees and personnel of the Buyer: The Buyer undertakes to ensure that the employees,
Jabour or any worker employed or contracted by the Buyer (“Buyer Personnel”) shall
comply with the rules and regulations applicable to the employees of TEIL, while such Buyer
Personnel work on the Site. TEIL shall have the right to jmmediately stop the entry of any
Buyer Personnel at the Site, if in TEIL’s opinion the Buyer Personnel creates or may
potentially create any nuisance or disturbance on the Site andfor the Buyer Personnel does not
comply with any directions or orders issued by TEIL. The decision with respect to the same
shall be final and binding on the Buyer and the Buyer Personnel.

TERM AND TERMINATION OF THE AGREEMENT

Term: Unless otherwise terminated in accordance with the provisions hereof, this Agreement
shall remain valid for a period of [twelve (12)}years effective from the date of this
Agreement. This Agreement may be further extended for a period of [5 (five)]years after
completion of the original term on such terms and conditions as mutually agreed between the

Parties.
Termination:

421 Termination without cause: This Agreement may be terminated by either Party by
giving six (6) month’s advance notice, in writing to the other Party.

427 Termination for cause (other than payment default): [n the event of any breach of
this Agreement by either Party, the other Party, without prejudice to its rights and
remedies available under applicable law, may terminate this Agreement by giving a
[three (3)] month’s written notice to the other Party.

423 Termination by TEIL: It is agreed between the Parties that regular, timely and
continuous payment by the Buyer to TEIL is of the essence in this Agreement. TEIL
shall have the right to immediately terminate this Agreement without any further
notice to the Buyer in case:

(A) the Buyer has defaulted in making its continuous full payments to TEIL fora
' period exceeding [four fortnights] from the due date of payment in
accordance withClause 1.3of this Agreement;

(13) the Buyer is adjudged bankrupt, insolvent or insolvency resolution
proveedings have commended against the Buyer;

(C) the Buyer makes a general assignment of its assets or business for the benefit

L]

of its creditors;

() if a trustee, receiver, judicial manager, liquidator, administrator, or
conservator is appointed for the Buyer or for any of its property;

(£) change in control or constitution of the Buyer;

(F) acquisition of any shares or voting rights of the Buyer by any person who is a
competitor of TEIL in TEIL’s opinion or

For RAM POTASH (P) LTD. -

sSw-w&
Director

Page 50f 13




4.

lad

4.4

L)

557

(G) i the Buyer files a petition for insolvency, suspension of payments, or to
reorganize under the bankruptey or similar laws: ot if the other party ceases
its business operations or permits its lcense or authority to conduct its
business to expire or be revoked without said license being immediately
renewed,

Notwithstanding the foregoing paragraph, TEIL may, at its sole discretion, provide
the Buyer a period of [30] days within which fo cure any such breach, without prejudice to
the right of TEIL to terminate this Agreement if the breach is not remedied within
the cure period herein contained, or even prior to its expiration thereof, if TEIL
determines that it is impossible or impracticable for the Buyer to remedy such breach.

Consequences of Termination:

44.1  Payment of outstanding dues: Upon termination of this Agreement, the Buyer shall
settle the outstanding dues owing to TEIL. TEIL shall have full right to adjust the
outstanding against EMD deposited by buyer.

4.4.2

443

444

Termination of this Agreement with or without cause shall not release the Buyer from
any liability which at the time of termination has already accrued or which
thereafier may acerue in respect of any act or omission prior to such termination.

The termination of this Agreement shall be in addition to, and not in lieu of, other
rights and remedies of the parties under this Agreement and applicable law.

Provisions, which by their express terms shall survive the termination or expiration of
this Agreement, shall survive such termination or expiration,

REPRESENTATIONS AND WARRANTIES

Each of the Parties hereby represents and warrants that:

3.1

It is a corporation duly organized, validly existing, and in good standing under
the laws of its incorporation, with all requisite powers to carry on its business as
presently conducted:;

It has full power and authority to enter into this Agreement, and has taken all the
necessary action to authorise the entry into and delivery of this Agreement, and
the transactions contemplated hereby, and the performance of its obligations

hereunder;
L]

This Agreement has been duly executed and delivered by it and constitutes its
legal, valid, and binding obligation, enforceable in accordance with its terms; and

Neitherthe execution and delivery of this Agreement nor the transaction
contemplated hereby will conflict or constitute a breach or default under (i) any
applicable law, and regulations applicable to it, (ii) any provision of its articles of
association or by-laws; and (i) any agreement, contract,_or instrument binding
upon it or any of ils assets, real or personal.” o o

For RAM POTASH {P) LTD. (g A
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The Buyer hereby further represents and warrants to TEIL the following:

52.1 There is no litigation, claim, or dispute pending, or to the Buyer’s knowledge
threatened against or affecting its properties, the adverse determination of which
might materially and adversely affect its financial condition or operations or impair
its ability to perform its obligations under this Agreement or any instrument or
agreement required hereunder;

5.2.2 It has not gone into liquidation or passed any resolution for winding up or insolvency
or that no petition for winding up or insolvency resolution has been presented against
it, and that no receiver or manager has been appointed or is threatened to be
appointed in connection with the aforementioned processes;

5.2.3 It has not failed to disclose any material information to TEIL. Information is material
where had TEIL known of such information at any stage of the negotiation, signing,
and execution of this Agreement, TEIL may not have entered into this Agreement;

5.2.4 Tt has the power to own its assets and carry on its business as it is being conducted
and as proposed to be conducted;

5.2.5  This Agreement is binding upon all its heirs, successors-in-interest, permitted assigns,
agents, or representatives; and

5.2.6  There are no violations or outstanding notices of violations of any law, regulation,
ordinance, order, or other requirement of any government authority having
jurisdiction over or affecting any part of the business of the Buyer.

INDEMNITIES AND LIABILITY

The Buyer shall be liable and shall indemnify TEIL for any and all losses, damages, costs,
expenses and claims suffered by TEIL arising out of or in connection with the Buyer’s and/or
Buyer Personnel’s breach of this Agreement or their respective obligations, covenants,
representations or warranties hereunder, as well as the performance or non-performance of its
obligations under this Agreement,

The Buyer shall indemnify TEIL against any damage to or loss of

roperties of TEIL and bodily injuries and/or death of the personnel, officers, agents.
suests and representatives of TEIL arising from any act, omission, fault, negligence or
lack of due diligence by the Buyer, its representatives, personnel or agents, whether in the
fulfillment of its obligations or the exercise of its rights under this Agreement.

TEIL shall not, in any manner, be answerable or accountable for any claims, loss of or
damage to property, injury to or death of any person/s caused or incurred during the time
of andlor consequent to the supply and delivery of the Ash and
performance of its obligations under this Agreement, all of which shall be for the account of
the Buyer. Where TEIL, by competent legal order, is made to pay any of the
obligations defined herein, the Buyer hereby agrees to re:mbursc TEIL the full
amount of such payment plus interest immediately upon demand. 7

For RAM POTASH {P)LTD.
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The Buyer shall assume full responsibility and shall not hold TEIL answerable or
accountable for, and indemnity TEIL against, any amount, claim, liability, or sum
arising from any cause of action, civil or criminal, with respect to: (i} consents, approvals,
licenses, taxes,permits and similar requirements that the Buyer is obligated to obtain under

this

Agreement; (ii) the quality of granules; (iii) any third party, including the party who is using
the Ash products sold by the Buyer(iii) Buyer Personneli(iv) the relevant laws
(environmental laws), local ordinances, and rules and regulations, all of which shall be for the

account of the Buyer,

The liability of TEIL in any instance shall be confined solely and exclusively
to the payment of the consideration due to TEIL for the supply and delivery of the
Ash  and  performance of the  obligations  hereby  contracted  and
accomplished by TEIL.

The Buyer's failure to answer for the damages or to indemnify in accordance with the
provisions of this Clause shall be a ground for TEIL. to immediately terminate this Agreement
without notice to the Buyer, and without prejudice to TEIL’s other rights and
remedies under the law and this Agreement.

TEIL shall not be liable ta the other party for any cost, loss or damage except to the extent
specifically set forth herein, including any indirect, incidental or consequential loss or damage
under any law or in equity.

NOTICE OF SHUTDOWN

Each party shall be within its right to give to the other, a 15 (fifteen) days advance notice in
wriling, if any shutdown of the plant operation is planned and which may cause interruption
in the supply or purchase of the Ash. In the event of any such interruption caused due to any
reasons beyond the control of both the parties, both parties shall consult each other and decide
the possible actions required to be taken to regulate the supply of Ash.

DISPUTE RESOLUTION

The Parties shall make reasonable efforis to resolve the disputes by mutual discussions within
fifteen (15)calendar days of the notification of the disputes by either Party. In case the dispute

< is not resolved through mutual discussions within such period or within such time as mutually

extendedbetween the parties, the aggrieved party shall be entitled to invoke the provisions of
the arbitration for resolution of dispute through arbitration. All disputes arising out of and/or
in relation to this Agreement shall be resolved through arbitration by a sole arbitrator
appointed by TEIL, in accordance with the Arbitration and Conciliation Act, 1996 and /or its
statutory modification thereof. The seat of arbitration shall be Noida, Uttar Pradesh (India)
and the language of arbitration shall be in English.

The Parties hereby declare that a decision made as a result of the arbitration proceeding shall

be binding for both Parties.

For RAM POTASH (P)LTD.
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It is also agreed understood and clarified between the parties that the courts at Noida shall
have sole and exclusive jurisdiction to the exclusion of all other courts in India.

FORCE MAJEURE

As used in this Clause 9, “Force Majeure” shall mean any circumstance beyond the
reasonable control of a Party which effectively prevents such party from performing its
obligations under this Agreement; provided, that, such circumstance, despite the exercise of

reasonable diligence, cannot be or could not be prevented, avoided, or removed by such Party
and is not attributable to the negligence or misconduct of such Party.

Force Majeure events include:

9.2.1 actsof God;

acts of war or the public enemy, whether war be declared or not, invasion, armed

h=
i
b

923 conflict or act of a foreign enemy, blockade, embargo, revoiution and public

924 disorders, including insurrection, rebellion, civil commotion, sabotage, riots, and

viclent demonstrations;

9.2.5 strikes. lockouts, riots, labor disputes, in any such case which are widespread or
nationwide i.e., cxcluding those directed only at a Party;

926 floods, tidal waves, explosions, fires, earthquakes, typhoons and other natural
calamities; or

92,7 any other event of similar nature which prevents the Parties from performing their
obligations under this Agreement.

No Party shall be liable for any failure or delay in the performance of its obligations under
this Agreement in case of, but only to the ecxtent caused by, any event of Force
Majeure;provided, that the relief granted by this Clause shall be available only if and to the
extent the Party claiming relief has and continues to take all steps reasonably within its
control to mitigate the effects of such Force Majeure event.

The Party seeking to rely on an event of Force Majeure to excuse failure or delay in the

* performance of its obligations shall notify the other Party as soon as reasonably possible of

the nature of Force Majeure claimed but no later than (14) days of the occurrence of such an
cvent and the extent to which the Force Majeure clhimed affects the Party’s obligation under
this Agreement, and such Party shall resume the performance of its obligations as soon as
reasonably possible after the event of Force Majeure no longer exists.

For RAM POTASH (P} LTD.
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in the event that Force Majeure lasts continvously for a period of at least six (6) months from
the date of occurrence thereof, then both Parties shall meet to consult and agree on the
necessary arrangements, for further implementation of this Agreement, if this is possible or
can be expected but without prejudice to their rights and obligations which have already
accrued prior to such termination. It is understood that each Party shall fulfill its contractual
obligations as they have fallen before the occurrence of Force Majeure.

The Parties will consult with each other and take all reasonable steps to minimize the losses
of any Party resulting from Foree Majeure.

NOTICES

All notices, request, consents and other documents required under this Agreement shall be
given/served either by personal delivery in writing, by fax, through registered mail or sent
through reputable courier services return receipt requested, postage prepaid and properly
addressed to the party or its designated agent/representative, or through clectronic mail.
Notices shall be addressed as follows:

[f'to the Buyer: Mr. Vinay Panwar

[Designation] Director

Address : H.No. 106 Vasundhara Residency, Phase — 1, Muzaffarnagar U.P. -251001
Telephone : 9634911111

Fax :

Email : vinay panwarl4@yahoo.com

If to TEIL ; Mr, Raj Kumar Goel

[Designation]  Sr, Vice President (Finance)

Address 8" Floor, Express Trade Towers,135-16, Sector-16A, Noida 201301 (U.P)

Telephone :+91-120-4308100/4308000

Fax 491-120-4311010/4311011
Email : rkg@ trivenigroup.com
~

Such notices shall be deemed served or given:

-

10.3.1 On the date of actual delivery, if personally served at the address of the party to
whom the Notice is given between the hours of 8:00 a.m. and 5:00 p.m. on any
business day.

10.3.2 If sent by facsimile, when such notice is successfully transmitted during business
hours. Howc\fer, if the no‘uce 15 not sent durmg business hours such notice shall be

For RAM POTASH -(P) LTD.
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10.3.3 On the day the notice is sent, if sent through a reputable courier service,
10.3.4 Two (2) calendar days after mailing, if sent through registered mail,

10.3.5 If sent through electronic mail, upon receipt by the sender of confirmation of delivery
to the email address of the recipient, whether acknowledgment of a "receipt
requested” notice from the recipient is transmitted.

Any Party may change its address for receipt of notices at any time by giving written notice
thereof to the other Party. The duly authorized representative of that Party may sign any
notice given under this Agreement on behalf of the Party.

LIQUIDATED DAMAGES:

Liquidated damages for delay in payment: If the Buyer fails to make the payment of the
amount in accordance with the terms of this Agreement, the Buyer shall pay interest @ 0.5%
per week on the outstanding amounts for the supply of Ash and power supplied by TEIL to
the Buyer,

Liquidated damages for delay in payment of any other amount: In case of delay in
payments for any other amounts due to TEIL by the Buyer, the Buyer shall pay interest (@
18% per annum on such amounts to TEIL.

The Buyer shall pay the liguidated da mages within five (5) calendar days from the date of the
issue of a notice by TEIL to the Buyer in this regard.

Imposition of liquidated damages shall not in any manner be construed as condonation of
breach by TEIL and TEIL may termi nate this Agreement in accordance with the provisions of

hercof.

The Parties agree that the amounts setout in Clause 11.1 and 11.2are genuine pre-estimates of
damages and are not in the nature of penalty,

MISCELLANEOUS PROVISIONS

No agency or partnership: Nothing contained or implied in this Agreement shall be
construed as creating a joint venture, partnership or agency, franchise relationship or taxable
entity between the Parties, nor shall the Buyer have the right, power or authority to create any
sbligations or duty, express or implied, on behalf of T EIL, it being understood that the Parties
are independent entities vis-a-vis another and none of the Parties shall have any authority to
make stalements, representations or commitments bf any Kkind, or to take any action,
which shall bind or commit any of the Parties or other Party. There shall be no employer-
employee relationship between the Buyer (including itssubsidiaries and affiliates) and the
Buyer Personnel on the one hand and TEILand its personnel and employees, on the other
hand. No parties shall invoke the goodwill or credit worthiness of the other party hereto.

2)

(P
e )
¢ K7
WA 97 - Pagellof 13

©

For RAM.POTASH (P) LTD.

ww&e&tdf

37




[
Lad

12:4

236

N
@)
w

Waiver: No waiver by a Party of any breach of this Agreement shall be held or construed to
be a waiver of any other subsequent or antecedent breach of this Agreement. Failure of a
Party to exercise a remedy or to insist in the performance of any of the covenants of this
Agreement shall not be construed as abandonment, cancellation or waiver of such
covenant. No waiver by a Party shall be deemed to have been made unless expressed in
writing and signed by its authorized representatives.

Further Assurances: The Parties shall do and execute, or procure 1o be done, and executed
all such further acts, deeds, documents and things as, may be necessary, to give full effect 10
the terms and intent of this Agreement.

Counterparts: This Agreement may be executed by the Parties in counterparts, each of
which when so executed and delivered shall be an original, but all of which shall together
constitute one and the same instrument.

Amendment: Any amendment to this Agreement shall be mutually agreed in writing and
signed by authorized representatives of both the Parties,

Severability: In case any provision of this Agreement becomes or is declared, by a competent
court, illegal, unenforceable, or invalid, this Agreement shall be still applicable and legally
effective, either necessarily modified by the court concerned, or upon excluding such
provision from the Agreement, provided that any such modification or excluding have no
significant affect to ecither Party’s ecomomic benefits under this Agreement.

Assignment: Neither of party to the agreement shall assign, license, sub-let or transfer this
Agreement or any benefits there under to any person, firm or corporation without the prior
written consent of the other paity. The Buyer shall obtain the prior written consent of TEIL
before sub-contracting any or all aspects of any obligations under this Agreement,

Expenses: ‘The expenses for providing non-judicial stamp papers and other cost of

documentation thereof and incidental charges ete. thereof involved in the execution of this
Agreement or any other document relating hereto shall be borne by the Buyer.

For RAM POTASH (P)LTD,
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i2.9  Entire Agreement: This Agreement and the Lease Deed constitutes the entire agreement and
arrangements befween the Parties and shall supersede any and all previous oral or written
agreements and correspondence, any previous obligations between the Parties of this
Agreement.

IN WITNESS OF THE PARTIES HAVE SET THEIR HANDS TO THESE PRESENT
ON THE DAY AND YEAR AND ABOVE WRITTEN

S PO o S < 2»1
f -:f“!._’,}\‘_,g_;it;:.; ELild,

For RAM POTASH (P)LTTD.

Authorized Signatory a2
N Triveni Engineering & Industries Ram Potash Private Limited, ot
Limited (TEIL) Muzaffarnagar

Aleo Chemical Complex,
Bhikki Bilaspur, Jolly Road,
Muzaffarnagar

&

WITNESS: WITNESS:
I .,f‘;!,\}é-...,..9&.3.2:..?%.\6\..?3—&‘-}_ Jd%mr&gwrw
2, & L Shawd ﬁéﬂww-q 2\3\‘5}?’ FRNENS (TN
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ANNEXURE P3 A2

Incineration Boiler Ash

Month Fly ash generation Sale to Ram potash
MT MT

Nov 2024 1245.36 1245.36
Dec 2024 2132.96 2132.96
| January 2025 2101.42 2101.42
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IRN Ko TAX INVOIC OFFICE COPY
_____ s duc23'2”3?73591'0280!Stl:lZa-ﬁdBcaaadEIdSTW?»LOE:EHMJGSEQ:IU%NEQ
S iy
TRIVENI ENGINEERING & INDUSTRIES LTD, | T oo e ot
I%_eefl Name - Triveni Engineering & Industries Ltd. Jfunsiidee .. S
ezatarbur, Joliy Read. Alco Chemical Complex, .. "DATE & TIME of REMOVAL WModu [ Tarme of Payment
_lueaniainagar-251001, Utar Pradesh, State Code <09, India. 11.2024 ' 100% Advance.
el - 02126391166 07.41,202 11190 hd ==L
SSTINIUIN - 03AABCTEITOLIZW PAN No. - AAB Salos Order N
.- AABCTB370L THEr NG
fr:g; Nlo. - L15421UP1932PLC022174 92008478
"SSA! No 1004051001083 SO 76 HO
Drug Licence No- 21 of 2021 PO No. & Date Project code / PD 26 NO
Tan No- MRTTO06724 AS PER LETTER 07.11.2024 17089
Bill To
RAM POTASH PRIVATE LIMITED - 661630 i T
G [ LA NO. / Date

Legal Name - RAM POTASH PRIVATE LIMITED s“ e 6766 / 07,11,2024
KHASRA NO- 613/M SHERNAGAR, JANSATH Srieel et & Gumpaiy ik ——
ROAD, ., MUZAFFARNAGAR 251001 Ultar Pradesh, Vehicla No. NCOTERMS
EL?,':' r\(fod;l}.félndla. Esnwm-mcaua«mzn UP12A51409 EXW .

0 - ROE44 iy

Place of Loading ILC NO,

= ALCO UNIT (M.NAGAR)
Ship To
RAM POTASH PRIVATE UMITED - 661630 Piace of Supply
Legal Name - RAM POTASH PRIVATE LIMITED RAM POTASH PRIVATE LIMITED - 661630
(HASRA NO- 613M SHERNAGAR, JANSATH m&gwﬁ;xx;@:@m{gﬁﬁ;g;ﬁ“
20AD. ... MUZAFFARNAGAR-251001.UNlar Pradesn, '
(r.l: Code - 09,India. GSTIN/UIN - 09AAKCROBA4E 12D ’S‘Ef&;d“;”;ﬁ:;:“g‘;‘;mﬁ?w;‘:;{zggmé 45
%1 N - AAKCROB44E India. E

v PAN No - AAKCROB44E

Jescription of Goods HSN/SAC |Unit Qty/Weight | Rate(Rs.) JAssessable Value
o Code (Rs.)

NISCARDED RAKH (ASH) 26211000 KG 11,020,000 050 - 5,510.00
Total Quantity 11,020.000

l'olal Assessable Valug 5,610.00
Slale Taxes % 2.50 138.00
Zenlral Taxes % 2.50 138.00
[ olal Value 5,786.00
vel Payable 5,786.00

ol FIVE THOUSAND SEVEN HUNDRED EIGHTY SIX Rupees

uneont of Cenlral Taxes (IN WORDS) : ONE HUNDRED THIRTY E|GHT Rupees
ynount of Stale Taxes (IN WORDS) :ONE HUNDRED THIRTY EIGHT Rupees
\mounl of Union Terntory Taxes (IN WORDS)

\mount of Integrated Taxes (IN WORDS) :

JANK Delails

351 RANGE/OFFICE . KHATAULI (YBO304)

337 DIVISIONAURISDICTION | MUZAFFARNAGAR - | NEW

351 COMMISSIONERATE : MEERUT NEW

Jeclarahan . Certlied thal the pamuculars given above are true andcormect and the amount indicaled represents the price aciy

1o v of adaional consideralion directly o indirectly from directly Subject to lerms and condilions printed overleaf,
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\ \ W AMIT KUMAR SRIVAST
;rcpared By Chec| 3

Registered Offibe A-44, Hosiery Complex, Phase-I Extansion, Noida-201305, Utar Pradesh

Principal Plate of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH
www.trivenlgroup.com
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IR No: 8352 T
IRHNG; 835¢fhl>5d2u71asuua1sm1nu¢s%s§rmx91!r.unaasssmwm:ﬂsa ki
TRIVENI ENGINEERING & INDUSTRIES LTD, [Tk . DATE
lé:gzléﬁllam_e - Triveni Engineering & Industries Ltd, 3100535491 09.11.2024
,M:,z;ﬁ;,ii;ﬂg%ﬁﬁﬁ;‘:;:“ﬁﬂ Complex, ,, DATE & TIME of REMOVAL Woda  Tarms of Paymont
Tel- 08126391165 . State Code -08, India. 09.11.2024 1.€'! 30k, | 100% Advence.
GSTIN/UIN - 03AABCTE3T0L1ZW PAN No. - Sales Order No
EENS:;J '; L“I“;;:HUPW:}ZPLCM‘IT-Q EHANPTSETOL 02808482
0 10014051001083
Drug Licence No - 21 of 2021 PO No. & Date Projuct code / PD 25 NO
Tan No- MRTT00672A AS PER LETTER 09.11.2024 1772
Bill To
ﬁ:::l"NOTASH Ri::\ggs LIMITED - 661630 GTA Detalls : LR ND.  Date
ame - ASH PRIVA X ;
KHASRA NO- 613iM SHERNAGARTJEN'I:ISP:‘A”TED Sanjeet Kumar & Company 5760 /00,11.2024
ROAD.,...MUZAFFARNAGAR-251001,Utlar Pradesh, Vehicle No, INCOTERMS
g':;‘eﬁooe A:fcl;gi;“ GSTIN/UIN - 09AAKCROB44E1ZD UP11AVI21T EXW
o- E
Place of Loading ILC NO.
= ALCO UNIT (M.NAGAR)
Ship To
RAM POTASH PRIVATE LIMITED - 651530 Place of Supply
Legal Name - RAM POTASH PRIVATE LIMITED RAM POTASH PRIVATE LIMITED - 661630
KHASRA NO- 613/M SHERNAGAR, JANSATH Legal Name - RAM POTASH PRIVATE LIMITED
ROAD.... MUZAFFARNAGAR-251001,Ultar Pradesh, KHASRA NO- 613/M SHERNAGAR, JANSATH
e Code - 08.India. GSTIN/UIN - DBAAKCROB44E17D ROﬁD..,.MUZAFF.@RN.'\GﬁR—ZﬁDU‘[.WIB[ Pradesh,
N Mo - AAKCROB44E gi;NTeNCoode kﬁému:« GSTIN/UIN - 0SAAKCROB44E120D .
- ROB44E
Description of Goods HSN/SAC | Unit Qty/Weight | Rate(Rs.) Assessable Value
Code (Rs)
"DISCARDED RAKH (ASH) 26211000 KG 11,630.000 0.50 5.815.00
Total Quantity 11,630.000
Total Assessable Value 5.?::.33
State Taxes % 2.50 145'00
Central Taxes % 2.50 3 105'0[]
Tolal Value 6‘1 05'00
Nel Payable ,105.
Tolal - SIX THOUSAND ONE HUNDRED FIVE Rupees
A?\::un?ol Cenlral Taxes (IN WORDS) : ONE HUNDRED FORTY FIVE Rupees
Amount of Stale Taxes (IN WORDS) :ONE HUNDRED FORTY FIVE Rupees
Amount of Union Temitory Taxes (IN WDR_DS) :
Amount of Inlegrated Taxes (IN WORDS) : -
BANK Delails
GST RANGE/OFFICE : KHATAULI (YBO304)
GST DIVISIONIJURISDICTION : MUZAFFARNAGAR - | NEW
GST COMMISSIONERATE : MEERUT NEW
e = above are lrue andcorrect and the amount indicated represents the frice aclually Charged and there is
Declaration : Certified thal the particulars given 8 ubiect 10 terms and conditions printed overleaf,
n: flow oli addilional consideration direclly of indirectly from directly Subject
For TRIVENI ENGINEERING & '
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Proparag Oy : G Phased] Extension, Nolda-201306, Uttar Pradesh s
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RIVENI ENGINEERING & INDUSTRIES LTD, | 7o mvoice o, 0
:gal Name - Triveni Engineering & Industries Ltd. 3100535501 14,11.2024
'L'lilfa'f:igur' ;;I;;oﬁ' Alco Chemical Complex, ., DATE & TIME of REMOVAL Woda [ Terms of Paymant
ar- . Uttar Pradesh
I 08126381168 , Stale Code -09, India, 14.11.2024 T o (= 100% Advance.
STINUIN - D9AABCTB370L1ZW PAN No. - AAB Sales Order No
N No, - L15421UP1932PLC022174 ‘ KRR 02808482
S i PP
n No- MRTT0D6724 AS PER LETTER 14.11.2024 1778
il To
4M POTASH PRIVATE LIMITED - 561630
GTA Detalls ; LR NO./ Date
IN: o
- AR. JANSATH
JAD.... MUZAFFARNAGAR-251001,Uttar Pradesh, Vehicle No. INEOTERE?
arhe .:"’“Affé;"oﬁg GSTINUIN - 03AAKCROB44E1ZD UPT1AVE217 EXW
BT B Piace of Loading ILC NO.
ALCO UNIT (M.NAGAR)
1ip To
WM POTASH PRIVATE LIMITED - 661630 Place of Supply

gal Name - RAM POTASH PRIVATE LIMITED

IASRA NO- 613/M SHERNAGAR, JANSATH

JAD,,.. MUZAFFARNAGAR-251001,Ullar Pradesh,
“ode - 09.India.  GSTIN/UIN - 09AAKCROB44E 17D

Mo - AAKCROB44E

RAM POTASH PRIVATE LIMITED - 661630

Legal Name - RAM POTASH PRIVATE LIMITED
KHASRA NO- 613/M SHERNAGAR, JANSATH
ROAD.,..MUZAFFARNAGAR-251001, Ultar Pradesh,
Slale Code -09.India. GSTIN/UIN - DAAKCROB44E1ZD
PAN No - AAKCROB44E

Assessable Value

2scription of Goods HSN/SAC | Unit Qty/Weight | Rate(Rs.)

Code (Rs.)

26211000 KG 11,130.000 0.50 5,565.00
ilal Quantity 11,130.000 )
ilal Assessable Value 5,565.00
ale Taxes % 2.50 139.00
intral Taxes % 2.50 139.00
fal Value 5,843.00
! Payable 5,843,00
L.

jal * FIVE THOUSAND EIGHT HUNDRED FORTY THREE Rupees

Jount ol Central Taxes (IN WORDS) : ONE HUNDRED THIRTY NINE Rupees
jount of State Taxes (IN WORDS) :ONE HUNDRED THIRTY NINE Rupees
wount of Union Terntory Taxes (IN WORDS)

wount of Integrated Toxes (IN WORDS) :

NK Delails

T RANGE/OFFICE : KHATAULI (YE0304)

i1 DIVISIONLURISDICTION : MUZAFFARNAGAR - | NEW

T COMMISSIONERATE : MEERUT NEW

culars given above are true andcorract and the amount indicated represents ihe price actually Charged and there s

claralion : Certified thal ine parh or indirecily from directly Subject fo terms and conditions printed overleaf.

flaw 0! additonal consideration direclly

For TRIVENI ENGINEERING g INDU

(H o \F . AMIT KUMAR SRIVASTAYA %37:33,5%5%15.
o S chethaabr— AUTHORIZED SIGNATORY

i Oifice A4, Hosiery Complex, Phase-ll Extension, Noida-201305, Uttar Pradash
R“P':t:::al Place of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH
www.lrivenigroup.com
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T TAX INVOICE OFFICE COPY
| [RY o SBB04dBI34bBbA2Sa0C 3csde814 25421 0794518681 Babb1 ccd 1898623 a0b R
TRIVENI ENGINEERING & INDUSTRIES LTD, [T /voice o il
f?I!BName - Triveni Engineering & Industries Ltd. 3100535557 22.11.2024
i S s e G SRTEETWETREHOVRL (W T Pt
-0 .
el - U2126301166 ar Pradesh. State Code -09, India, 22.11.2024 1|1 Soks+ |100% Advance.
*STINIUIN - D9AABCTEIT0LIZW PAN N Sales Order No
'”fb""’ S LISAZUPTREZR e A No. AABCTB3T0L o
5541 No 10014051001083 i —TPOENO |
I}rug Licence No - 21 of 2021 PO No. & Date Project code  PD 26 NO
an No- MRTTODS724 AS PER LETTER 22.11.2024 1848 .
3ill To
Al POTASH PRIVATE LIMITED - 661630
; GTA Detalls - LR NO. [ Date
O Lo~ RN POTAGH PRNATE LMITED Sanjeet Kumar & Compa 5912/22,11.2024
HASRA NO- 6130 SHERNAGAR, JANSATH pany P
{OAD .. MUZAFFARNAGAR-251001,Uttar Pradesh, Vehicle No. INCOTERMS
ilale Code -D9,India. GSTINAUIN - 09AAKCROB44E1ZD P BXwW
24 o - AAKCROB44E ;;A?::L WG
ol ing .
= ALCO UNIT (MNAGAR)
3hip To
241 POTASH PRIVATE LIMITED - 661630 Place of Supply
eyal Name - RAM POTASH PRIVATE LIMITED RAM POTASH PRIVATE LIMITED - 561630
(HASRA NO- 613/M SHERNAGAR, JANSATH Legal Name - RAM POTASH PRIVATE LIMITED
08D, MUZAFF{.RNAGAR-zsmm Uttar Pradesh, KHASRA NO- 613/M SHERNAGAR, JANSATH
L : Code - 08.India. GSTIN/UIN - DBAAKCROB44E1ZD ROAD... MUZAFFARNAGAR-251001,Uttar Pradesh,
4y Ny - AAKCROB44E g;a: Ncnoue AA-!:(B.!rﬁa. é;snmlu-mrccmwmzo
Jescription of Goods HSNI/SAC | Unit Qty/MWeight | Rate(Rs.) Assessable Value
e Code (Rs.)
DISCARDED RAKH (ASH) 26211000 KG 10,360.000 = 0.50 5.180.00
folal Quanlily 10,380.000
lolal Assessable Value 5,150.00
Slale Taxes % 2.50 130.00
entral Taxes % 2.50 130.00
lotal Value 5,450.00
del Payable 5,450.00

olal 1 IVE THOUSAND FOUR HUNDRED FIFTY Rupees

Amount of Central Taxes (IN WORDS) ONE HUNDRED THIRTY Rupees
\maount of Slate Taxes (INWORDS) ONE HUNDRED THIRTY Rupees
smount of Union Temiory Taxes (IN WORDS)

wmount of Integrated Taxes (IN WORDS)

AN Details

387 RANGEOFFICE - KHATAULI (YBO304)

381 DIVISIONJURISDICTION - MUZAFFARNAGAR - | NEWY

381 COMMISSIONERATE - MEERUT NEW

erlualion Cenmeda that the particulars given above are frue andcorect and the z y
i3 u.:.l-.df:r .\ln.::mm.ll consigaration directly o ingirectly from directly Subject to terms and conditions prinled overleaf.

L indicated = lhe

rpm:e aclually Charged and there s

W CI Eu.‘l - -

For TRIVENI ENGINEERING & |
ABIT KUMAR SRIVASTAVA m‘%%}.%ﬁm J

‘o area By

o Registered Offloe A-44, Hosiery Complex, Phasedl Extension, Naida-20130, Uttar Pradesh
Principal Place of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH
www trivenigroup.com

AUTHORIZED SIGNATORY
——
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I—

V4

——_ T
/ 171 Ne: 75e0a3808186d38677239dhs1 Tczu‘f%fﬁ;;iysglsggsdﬂ!?uﬂh?ﬂﬂil: PEpE EOR
T .
: R'\I‘E:?« ENGINEERING & INDUSTRIES LTD, |7 valce No. DATE
a:i:. Bib:nmir-lr::v:lm Engineering & Industries Ltd. 3100535598 28.11.2024
Muzaﬁamaga,'_z;%mm&;'? Chemical Complex. . . DATE & TIME of REMOVAL Modu / Terms of Payment
Tel- 02126351166 radesh. State Code-09, India. w224 |y)3 K. [100% Advance.
G \ [—
; r’ISNT:ﬂUfN - 09AABCTB370L1ZW PAN No. - AABCTE370L Sales Order No
FEEA o A0 Lo aePLEmTIA 92808577
FSSAl No 10014051
Drug Licence Np - 21?11%823; PO No. & Date Project coda / PD 25 NO .
Tan No- MRTTOD5724 As Per Leller 26.11.2024 1086
Bill To
fi;ﬂﬁﬁfn’is”aiﬁ“;? ool GTADWGIS | LR NO.  Date
| KHASRA N e (AR U Sanjeel Kumar & Compa 5031 /28.11.2024
RA NO- 613/M SHERNAGAR, JANSATH nj ompany
E?AD&,' ,Miz:r:munem-zsmm .Uttar Pradesh, Vehicle No. INCOTERMS
Stale Code -09.India.  GSTINFUIN - 09AAKCROB44E1ZD UP11AP8110 EXW
PAN No - AAKCROB44E
| Place of Loading ILC NO.
" ALCO UNIT (M.NAGAR)
ipTo
| RAM POTASH PRIVATE LIMITED - 661630 Place of Supply
Leyal Name - RAW POTASH PRIVATE LIMITED RAM POTASH PRIVATE LIMITED - 661630
KIHASRA NO- 613/ SHERNAGAR, JANSATH Legal Name - RAM POTASH PRIVATE LIMITED
!?UAD.,,.,MU.{AF FARNAGAR-251001,Ultar Pradesh, KHASRA NO- 613/M SHERNAGAR, JANSATH
| Siale Code - 00.India.  GSTIN/UIN - D9AAKCROB44E1ZD ROAD,,, MUZAFFARNAGAR-251001,Ullar Pradesh._
¢ "4 No - BAKCROB44E State Code -09,India. GSTIN/UIN - 09AAKCROB44E1ZD
N, PAN No - AAKCROB44E
Description of Goods HSN/SAC | Unit Qty/Weight (Rate(Rs.) Assessable Value
: Code (Rs.)
_DISCARDED RAKH (ASH) 26211000 KG 11,060.000 050 5,530.00
Total Quanlily 11,060,000
Tolal Assessable Value 5,630.00
Slate Taxes % 2.50 138.00
Cenlral Taxes % 2.50 138.00
Tolal Value 5,806.00
5,806.00

Nel Payable

1

.

Jatal FIVEE THOUSAND EIGHT HUNDRED SIX Rupees

Aount of Cenlial Taxes (IN WORDS) | ONE HUNDRED THIRTY EIGHT Rupees
Amount of State Taxes (IN WORDS) :ONE HUNDRED THIRTY EIGHT Rupees
Antount of Union Temitory Taxes (IN WORDS) -

Amaunt of Inlegiated Taxes (IN WORDS) -

BANK Detls

G5T RANGE/O! FICE | KHATAULI (YBO304)

5351 DIVISIONLIURISDICTION | MUZAFFARNAGAR - | NEW

GST COMMISSIONERATE - MEERUT NEW

Peckaaion  Cenitied thal the part

iculars given above are true andeomect and the amounl indicaled represents the price aclual
A llow ot adcilonal consideration fle

directly or indirectly from directly Subject to lerms and conditions printed overleal,

—— For TRIVENI ENGINEERIN
AMIT KUMAR SRIVASTAVA

Pm.‘u'n;\:a & Checked By: AUT
S Registered OHfive A-4d, Hosiery Complex, Phase-ll Extension, Noida-201305, Utiar Pradesh
Principal Place of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH
www.trivenigroup.com

Iy Chargeu and lhere is

GAINDUSTRIES [TD| &

Digltaly shpned
anu:f::"mm""

HORIZED SIGNATORY
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IAN Ng: auawsuunbazahcsahnwzlé%;!grﬂgf?g;crscmmwmms OFFICE COPY

RIVENI ENGINEERING & INDUSTRIES LTD, [Taximvoice Wo. DATE
-.-E.E :I ;:rsr:'- L!I'li;;m Engineering & Industries Ltd. * |3100535626 01.12.2024
1Auzattamagar-251 aniﬁdﬁa??ram:i?mx o DATE & TIME of REMOVAL Moda / Terms of Payment

el 0B12£391166 ' <09, India. 01122024 {7+ o 100% Advance. —
/STINUIN - D9AABCTE3TOLIZW PAN No.- AABCTE370L Saies OrderNo ;

“IN No. - L15421UP1932PLC0221
'SSAl No 10014051001083 » 92808597

PO No. & Date
As per Leller 01.12.2024

iug Licence No - 21 of 2021
an No- MRTTD0E724,

Project code / PD 25 NO
2006

3l To
*AlA POTASH PRIVATE LIMITED - 661530
egal Name - RAM POTASH PRIVATE LIMITED SRR PNy o
‘HASRA NO- 613/M SHERNAGAR, JANSATH Sanjeet Kumar & Company 5045 / 01.12.2024
'.lo:uDé. .EMUZAFFMNAGAR-ZSWOLU‘M Pradesh, Venhicie No. INCOTERM
late Code -09.India. GSTINIUIN - 09AAKCROB44E1ZD
AN Np - AAKCROB44E SEnAET EXW__-_____________
Place of Loading LS NO.
— ALCO UNIT (M.NAGAR)
ihip To ]
£ POTASH PRIVATE LIMITED - 661630 Place of Supply

eyal Name - RAM POTASH PRIVATE LIMITED

HASHA ND- 613/M BHERNAGAR, JANSATH

040, MUZAFFARNAGAR-251001, Uttar Pradesh,
lale Code - D9,Indis.  GSTIN/UIN - 09AAKCROB44E 12D

RAM POTASH PRIVATE LIMITED - 661630

Legal Name - RAM POTASH PRIVATE LIMITED
KHASRA NO- 513/M SHERNAGAR, JANSATH
ROAD..., MUZAFFARNAGAR-251001 Uttar Pradesh,

No - AAKCROB44E State Code -09.India. GSTIN/UIN - 09AAKCROB44E1ZD
. PAN No - AAKCROB44E
iescriplion of Goods HSN/SAC | Unit Qty/Weight | Rate(Rs.) Assessable Value

I ) Code (Rs.)

JISCARDED RAKH (ASH) 26211000 _ KG 11.310.000 0.50 5,655.00
otal Quantily 11,310.000
olal Assessable Value 5,655.00
late Taxes % 2.50 141.00
cniral Toxes % 250 141,00
olal Value 5,937.00
¢l Payable 6,937.00
ks

fal FIVE THOUSAND NINC HUNDRED THIRTY SEVEN Rupees

nount of Central Taxes (IN WORDS)  ONE HUNDRED FORTY ONE Rupees
nount af State Taxes (IN WORDS) ONE HUNDRED FORTY ONE Rupees
nount of Linion Terilory Taxes (IN WORDS)

fount of Integiated Taxes (IN WORDS)

AN Datails

31 RANGEIOFFICE  KHATAULI (Y BOJH)

31 DIVISIONGJURISDICTION  MUZAFFARNAGAR - | NEW

31 COMMISSIONERATE MEERUT NEW

~aranan - Cenifiad thal the paniculars given above are true andcormed! and the amount indicaled represents Lhe price aclually Charged and there is

flow of additional consideration directly of indirectly from directly Subject to terms and conditions printed overleal.

- For TRIVENI ENGINEERING
% AMIT KUMAR SRIVASTAYA &E@Eﬁ}"w“"fms Lip.
71 sy
sparmd by Chacked By: AUTHORIZED SIGNATORY

Registered Office A-44, Hosiery Compiex, Phase-ll Extension, Nolda-201305, Utiar Pradesh
Principal Place of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH
www. trivenigroup.com
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IRN No: 11142ccesgq TAX
v r‘“"‘”10375ga?bmuanmmE?Ll;la\{gelﬁ&m“m"“ §1266 oppcEEaR

TRIVENI ENGI
Legal Name - TﬁveﬁEEBING. & INDUSTRIES LTD, [TexInvolceNo. DATE
Bhikki Biaspur. Jolly Road r;gilnearlng & Industries Ltd. 3100536670 06.12.2024
ZIMAMaar 251001, Utlar praspem oo COTPIEK, DATE & TIME of REMOVAL Tioda / Torm of Paymant
Tel- 081 - Uttar Pradesh, Stale Code -09, Ind
Gsnwufsw 166 B 06.12,2024 {)heuled | 100% Advance.
CIN No. - L15421UP?;§23;E|5$2N17: RGBT T p
FSSAI No 10014051001083 92800636
$mgNLicenoe No - 21 of 2021 (FoWe.EDse  |Projecicode PO ZGNO

an No- MRTTO0672A AS PER LETTER 2046
Bill To
FL!;N;F;OTASH niR“;ME LIMITED - 661630 GTADeaIE 575

ame - RAM POTASH PRIVATE LIMITED i LRNO./Date

EHASRA NO- 613/M SHERNAGAR, JANSATH Sanjeel Kumar & Company 5966 / 06.12.2024

OAD, .., MUZAF FARNAGAR-251001,Uttar Pradesh, Vahicle No. INCGTERMB
ﬁfﬁ:“;fé;g;;‘, GSTIN/UIN - 09AAKCROB44E1Z0 UP11AVE217 EXW

o- E .
Place of Loading ILC NO.

Ship To ALCO UNIT (MNAGAR)
RAM POTASH PRIVATE LIMITED - 661630 Place of Supply
Legal Name - RAM POTASH PRIVATE LIMITED RAM POTASH PRIVATE LIMITED - 661630
KHASRA NO- 613/M SHERNAGAR, JANSATH Legal Name - RAM POTASH PRIVATE LIMITED
|3Pfoé£numpmm5m.zsm1 \Ultar Pradesh, KHASRA NO- 613/M SHERNAGAR, JANSATH

lale - 09,India. GSTIN/UIN - 09AAKCROB44C12D ROAD,,, MUZAFFARNAGAR-251001,Ullar Pradesh,
~AN No - AAKCROB44E Stale Code -09,India. GSTIN/UIN - 09AAKCROB44E1ZD

PAN No - AAKCROB44E

Description of Goods ESQUSAC Unit Qty/Weight | Rate(Rs.) Assessable Value
2 = ode 2
_D!SCARDE'I_? RAKH (ASH) 26211000 KG 13,770.000 0.50 6,865.00
Tolal Quantity 13,770.000
Total Assessable Value 6,885.00
Slale Taxes % 2.50 ; 172.00
Central Taxes % 2.50 172.00
Total Value 7,220.00
Nel Payable 7,229.00

Jolal : SEVEN THOUSAND TWO HUNDRED TWENTY NINE Rupees

Amoun! of Central Taxes (IN WORDS) : ONE HUNDRED SEVENTY TWO Rupees
Amoun of Stale Taxes (IN WORDS) :ONE HUNDRED SEVENTY TWO Rupees
Amaunt of Unien Temitory Taxes (IN WORDS) :

Amounl of Integraled Taxes (IN WORDS) :

BANK Delails

GST RANGE/OFFICE | KHATAULI (YBO3D4)

GST DIVISION/JURISDICTION MUZAFFARNAGAR - | NEW

GST COMMISSIONERATE MEERUT NEW

...... Tied thal the particulars given above are lrue andcorrect and the amount indicated represents the frica aclually Charged and there Is

: jon : Certi 5 .
Eﬁ:{f 2?:;:3?::“& consideralion directly or indirectly from directly Subject to terms and conditions prinied overlea
;T . For TRIVENI ENGINEERING &
N | Rt AMIT KUMAR SRIVASTAVA xu;},?ﬂ{ﬁfm.smlﬁﬂg
) * IR0 10101 by
| Pravared By: ¢l AUTHORIZED
{Prepared= Registered Office A<, Hosiery Gomplex, Phase-ll Extension, Nolda-201306, Uttar Pradesh SIMORT-
Princlpal Place of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH

www.trivenigroup.com
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‘{,-'--
o
/f:
, : : OFFICE COPY
. 1 ﬁwm ssa7so:scszisuafz‘;!%nlfx?nlgﬁc banB1n87aduoalld B
"RIVENI ENGINEERING & INDUSTRIES LTD, | involeo No. ~[0ATE
egal Name - Triveni Engineering & Industries Ltd. 3100536721 12.12,2024 -
e yons foad, Alco Chemical Complx. .. SATE L TIWE oI REMOVAL [ Wioda T Terrie of Paymen
20 081263991155 + Utar Pradesh, State Code 08, Indla. 12122004 19 I-ré_i},ﬁ. 100% Advanca,
STINUIN - DSAABCTB3TOLIZW PAN No, - Salus Ordor No
INNo - L15421UP1932PLCO22 174 AR 02000670

55Al No 10014051001083
1ug Lieence No - 21 of 2021
an No- MRTT00DS724

PONo. K Dale
AS PER LETTER 12,12.2024

ill To

AWM POTASH PRIVATE LIMITED - 661630

208l Name - RAM POTASH PRIVATE LIMITED
HASRA NO- 613/M SHERNAGAR, JANSATH

QAD,,., MUZAFFARNAGAR-251001, Ultar Pradesh,
lale Code -08.India. GSTIN/UIN - 09AAKCROB44E1ZD
AN No - AAKCROB44E

Profacl aada [ Pl 26 HO
2000

hip To

a1 POTASH PRIVATE LIMITED - 661630

igal Name - RAM POTASH PRIVATE LIMITED

1ASRA NO- 613/M SHERNAGAR, JANSATH

NAD..... MUZAFFARNAGAR-251001,Uttar Pradesh,

E Code - 09.India. GSTIN/UIN - 03BAAKCROB44E12D
N No - AAKCRO844E

PAN No - AAKCROB44E

GTADelalls: LA NG, (Date

Sanject Kumar & Company 6008 1 12.12.2024

VehiclaNo.  |INCOTERME

UKOBRBE336 EXW |
Place of Loading ILC NO,

ALCO UNIT (M.NAGAR)

Place of Supply

RAM POTASH PRIVATE LIMITED - 661630

Legal Name - RAM POTASH PRIVATE LIMITED
KHASRA NO-613/M SHERNAGAR, JANSATH

ROAD,,, MUZAFFARNAGAR-251001,Ullsr Pradesh,
Slate Code -00.India. GSTIN/UIN - 09AAKCROB44E1ZD

escription of Goods HSN/SAC | Unit Qty/Weight | Rate(Rs.) Assessable Value
Code (Rs.)

ISCARDED RAKH {ASH} 26211000 KG 10,900.000 0.50 5,450.00
sal Quanlity 10,900.000

sal Assessable Value 5,450.00
ale Taxes % 2.50 136.00
aniral Taxes % 2.50 136.00
Jal Value - 512200
:{ Payable 5.722.00

1al - FIVIT THOUSAND SEVEN HUNDRED TWENTY TWO Rupees

Jounl of Central Taxes (IN WORDS) : ONE HUNDRED THIRTY SIX Rupees
Jount ot State Taxes (IN WORDS) :ONE HUNDRED THIRTY SIX Rupees

Jount ol Union Terntory Taxes (IN WORDS) -

1ount af Integrated Taxes (IN WORDS) :

Wk Datars

.1 RANGE/OFFICE | KHATAULI (YB0304)

J DIVISIONCJURISDICTION MUZAFFARNAGAR - | NEW
1 COMMISSIONERATE . MEERUT NEW

Sarahon Cerified thal the particulars given above are true andcorrect and the amount Indicated represents the
flow of addmonal consideraton directly or indirectly from directly Subject fo terms and condilions printed overlea

T |
1pr|ca aclually Charged and there Is

g\ EN“]; . cni&wﬁr""

For TRIVENT ENGINEERING '
AMIT KUMAR SRIVASTAVA &_fwlygyiTRlEs LTD.

ey
WAL ) 3 eg0 ..,.N“"‘"‘m

paredt By

Reglstered Offic-A-44, Hoslery Camplox, Phase-l Extension, Nolda-201308, Uttar Pradesh

Principal Place of Business KHAUTAL! DIST, MUZAFFAR NAGAR, UTTAR PRADESH
www.trivenigroup.com

AUTHORIZED SIGNA’I’URY
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RN No: TAX OFFICE COPY
_RNNe 3'923b”!-"“"55h“ﬁiasabsfb:ssbaGShZalﬁym\égdusamak1515494425353h
| .
'RIVENI ENGINEERING & INDUSTRIES LTD. |TaxInvolce No. DATE -
| Legal Name - Triveni Engineerin i © |3100535816 23.12.2024
Enikki Bilaspur, Joll g & Industries Ltd.
| muzaﬂamagar'.zs,‘é;“lfl'la”“ Chemical Complex, , , DATE & TIME of REMOVAL Mode [ Terms of Payment
Tel- 0812636 1105 0" UUa" Pradesh. State Code -0, India. nRNU g/ 5—%‘ 100% Advance.
GSTINIUIN - UQMBCTBSTOL‘l?W PAN No, - AABCTBATOL Sales Ordar No
P L1S21UP 9Pl g7y 92808754
010014
Drug Licence No f}g‘: %(:gﬁ; PO No. & Date Project code / PD 25 NO
Tan No- MRTT006724 As Per Leller 23.12.2024 2160
Bill To *
ﬁ:;; Zﬁ;ﬁ”&%ﬁi;ﬁﬁﬂ - 561630 [GTA Dutalls : LR NO. / Date
KHASRA NO- 613/M SHEngmAEi;gED Sanjeel Kumar & Company 6033/ 23. 12,2024
. EP?D(:'”&ML.JQZ;;EZARNQGAH_ZW)OLUM Pradesh, Vshicle No. INCOTERMS
| wtate Lode -08.India. GSTIN/UIN - 09AAKCRO844E 12D UP11AY9217 EXW
| PAN No - AAKCROB44
. Place of Loading ILC NO.
Ship T ALCO UNIT {M.NAGAR)
ipTo
RAM POTASH PRIVATE LIMITED - 661630 Place of Supply
Legal Name - RAM POTASH PRIVATE LIMITED RAM POTASH PRIVATE LIMITED - 661630
KHASRA NO- 613/IM SHERNAGAR, JANSATH Legal Name - RAM POTASH PRIVATE LIMITED
ROAG.....MUZAFF%RNAGQ.R—ZS‘] 001, Uttar Pradesh, KHASRA NO- 613/M SHERNAGAR, JANSATH
gt L U
N No- 4E ale L India. -
PAN No - AAKCROB44E
== a 4
Description of Goods HSN/SAC | Unit Qty/Weight | Rate(Rs.) Assessable Value
Code {Rs.)
DISCARDED RAKH (ASH) 26211000 KG 12,730.000 0.50 6,365.00
Tolal Quantity 12.730.000
|
| .
Tolal Assessable Value 6,365.00
Slate Taxes % 2 50 159.00
Central Taxes % 250 159.00
Tolal Value 6,683.00
Nel Payable 6,683.00
|
2

Total : SIx THOUSAND SIX HUNDRED EIGHTY THREE Rupees

Amount of Central Taxes (IN WORDS) : ONE HUNDRED FIFTY NINE Rupees
Amount of Stale Taxes (IN WORDS) .ONE HUNDRED FIFTY NINE Rupees
Amaunt of Unien Temlory Taxes (IN WORDS) :

Amount of Inlegraled Taxes (IN WORDS)

BANK Delails

GST RANGE/OFFICE ;: KHATAULI (YB0304)

GST DIVISIONWJURISDICTION : MUZAFFARNAGAR - | NEW

GST COMMISSIONERATE : MEERUT NEW

Jeclaration : Centified that Ihe particulars given above are true andcomect and the amounl indicaled represents lhe
10 flow of additional consideration directly or indirectly from directly Subject to lerms and conditions printed overleaf

== For TRIVENI ENGINE
y /) AMIT KUMAR smvnnﬁﬁﬁ&ﬁm RIS LTD.
ol ot Chocked By: AUTHORIZES §iéKikro
Registered Qffice A-44, Hosiery Complex, Phase-ll Extension, Nolda-201305, Uttar Pradesh QY

Principal Place of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH
www.irivenigroup.com

price aclually Charged and there Is
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-
IRN Fo: 77a4d79535,
TRIVENI EN mdaocmmﬂﬁfabzaugﬂhqzmal?zaasrzdazmsenhmr OFFICE COPY
Lol Ngre -TrS:NEER'NG & INDUSTRIES LTD, |7axinvoice No. DATE
3Nk Bilasur Joly Roag 10 MS2"ING & Industries Ltd. 3100535860 28,12,2024
M“za"amagif‘Zﬂmt Uttar :Or:jhe:-.icm Complex, ,, DATE & TIME of REMOVAL Modo / Torma of Paymant
[E;;1?qa1253911sa <M. State Code -09, India. 2122024 (- 4_@44 100% Advance.
2 IUIN - 09AABC ’ )
SIN No. - 1154 1UP1;§§;EEL§;“ PAN No.- ARBCTE370L Saies Ordar o
TSSAI No 100140109 14 92806788
3 1083 s
?:‘19”‘-::9’:“ No - 21 of 2021 PO No. & Dato Projec! codn / PD 28 HO
RTT005724 Aa por Loller 28,12.2024 2100

———

Bill To

]

L;;r:1PNC;L?HRKFS\;E%Q‘EE%;?‘;‘S::TED GTA Detalis ; LRNO. / Daio ==
ggz%m NO- 613/M SHERNAGAR, JANSATH Sanjeet Kumar & Company 6262/28.12.2024 ]
glale é-;af;ﬂl_lgrnl;mmem-zamm.Unar Pradesh, Vehicle No, INCOTERMS '

PAN Ho - AAKCROBME | PAAKCROBAAE 2D £ MR ERW

Place of Loading ILC NO.,

Ship To ALCO UNIT (M.NAGAR)

RAM POTASH PRIVATE LIMITED - 661630 Place of Supply ' ’
Legal Name - RAM POTASH PRIVATE UMITED RAM POTASH PRIVATE LIMITED - 661630

KHASRA NO- 613/M SHERNAGAR, JANSATH Legal Name - RAM POTASH PRIVATE LIMITED

ROAD..., MUZAFFARNAGAR-251001, Uttar Pradesh, KHASRA NO- 613/M SHERNAGAR, JANSATH

&= Code - 00,India. GSTIN/UIN - 09AAKCROBA4E1ZD ROAD, .. MUZAFFARNAGAR-251001 Ullar Pradesh,

No - AAKCROB44E State Code -09,India. GSTIN/UIN - 09AAKCROB44E1ZD
PAN No - AAKCROB44E

Description of Goods gS;JéFSAC Unit Qty/Weight | Rate(Rs.) Assessable Value
: 0 (Rs.)

DISCARDED RAKH [ASH) 26211000  KG 10,840,000 0.50 5,420.00
Total Quanlity 10.840.000

Tolal Assessable Value 5,420.00
Slale Taxes % 2,50 136.00
Cenlral Taxes % 2.50 136.00
Tolal Valug 5,692.00
Nel Payable 5,692.00

Total : FIVE THOUSAND SIX HUNDRED NINETY TWO Rupees

Antount of Central Taxes (IN WORDS) : ONE HUNDRED THIRTY SIX Rupees
Amount af State Taxes (IN WORDS) .ONE HUNDRED THIRTY SiX Rupeses
Amaunt of Union Ternlory Taxes (IN WORDS) :

Amaunt of Inlegrated Taxes (IN WORDS) :

BANK Delails

GST RANGEIOFFICE : KRATAULI [YB0304)

GST DIVISIONWJURISDICTION : MUZAFFARNAGAR - | NEW

GST COMMISSIONERATE : MEERUT NEW

Declaration : Centified thal the particulars given above are true andcorrect and the amount indicaled represents the price aclually Char,
n.; me oll addional consideration directly or indirectly from directly Subject to terms and conditions prinled overleaf Iy ged and there s

.
~

!
Progvei By cneidy

For TRIVENI ENGINEERING ISTRIES LTD |
AMIT KUMAR SRIVASTAVA mmﬁdﬁgﬁmmﬁﬂ-
! A0 0¥y

AUTHORIZED SIGNATORY|

Registered Offich.A-44, Hosiery Complex, Phase-ll Extension, Noida-201305, Uttar Pradesh
Principal Place of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH
wrw. trivenigroup.com
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~

L

T oP
1AM No: mmsuMnuuuaﬁsmmab?ugnlgd?slgfmmsmsn?m-zs OFFIGE COPY
3 R
RIVENI ENGINEERING & INDUSTRIES LTD. | 7ax'nvoice No. DATE

egal Name - Triveni Engineering & Industries Ltd. 3100535854 09.01.2025
nﬁnﬁ%jﬂgﬁfﬁ:ﬁ Cherical Complex. .. DATE & TIME of REMOVAL Woda | Terms of Payment
o e, St Code 00, s, 09.01.2025 \[lop |, [100% Advarce.

iSTINUIN - D3AABCTE370L1ZW PAN No. - AABC Sales Order No

g; ne L15421UP1632PL Cazz174 ' T 92808860

0 10014051001083

tug Licence No - 21 of 2021 PO No. & Dale Project code / PD 26 NO

an No- MRTT00572A AS PER LETTER 09.01.2025 2296

liln To

“;:.Z‘;ﬁ”gﬁ";gggggggﬁww GTA Detalls © TRNO. / Dale

= a LIMITED :

HASRA NO- 613/M SHERNAGAR, JANSATH Sanjeel Kumar & Company 6224 / 09.01.2025

DAD.,.. MUZAFFARNAGAR-251001,Uttar Pradesh, Vehicle No. INCOTERMS

'frl:rtj,ode -UKB.India. GSTIN/UIN - 0SAAKCROB44E1ZD UP12AS1409 EXW

GRS Place of Loading JLC NO.
ALCO UNIT (M.NAGAR)

hip To

Al POTASH PRIVATE LIMITED - 661630 Place of Supply

2gal Name - RAM POTASH PRIVATE LIMITED RAM POTASH PRIVATE LIMITED - 661630

HASRA NO- 613/M SHERNAGAR. JANSATH Legal Name - RAM POTASH PRIVATE LIMITED

OAD,... MUZAFFARNAGAR-251001,Ultar Pradesh, KHASRA NO- 613/M SHERNAGAR, JANSATH

Code - 09.India. GSTIN/UIN - 09AAKCROB44E 12D ROAD... MUZAFFARNAGAR-251001,Ultar Pradesh, 5
3. o - AAKCROBA4E me rmscm gsnwum - DOAAKCROB44E1Z
lescription of Goods HSN/SAC |Unit Qty/Weight | Rate(Rs.) Assessable Value
[— Code Rs.

J1SCARDED RAKH (ASH) 26211000 KG 11,300.000 0.50 5,650.00
‘otal Quantity 11,300.000

olal Assessable Value 5,650.00
ilale Taxes % 2.50 141.00
rentral Taxes % 250 141.00
‘olal Value 5,932.00
lel Payable 5,932.00

il FIVE THOUSAND NINE HUNDRED THIRTY TWO Rupees

unount of Central Taxes (IN WORDS) " ONE HUNDRED FORTY ONE Rupees
nount of Stale Taxes (IN WORDS) :ONE HUNDRED FORTY ONE Rupees

whount of Union Termtory Taxes (IN WORDS) :

umount of Inlegrated Taxes (IN WORDS)

IANK Delails

15T RANGEIOFFICE : KHATAULI (YB0304)

ST DIVISION/JURISDICTION . MUZAFFARNAGAR - | NEW
iST COMMISSIONERATE - MEERUT NEW

Teclaration - Comified thal Ine particulars given above are tue andcomect and the amount indicated represents Lhe price aclually Char
o flow 0l aadilional consideration directly of indirectly from directly Subject to terms and conditions printed overiea. y Charged and there Is

: T

For TRIVENI ENGINEERING & INDUSTRIES LTD

AMIT KUMAR SRIV, Digasty
(] SRIVASTAVA hmm‘::g::“‘mm

A o
G JR: Pk
oparbd By, Checked By:

_ Registered Dffice A4, Hosiery Complex, Phase-ll Extansion, Nolda-201305, Unar Pradesh
Principal Place of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH
wvrw trivenigroup.com

AUTHORIZED SIGNATORY!
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N No. d6DB2285¢70ce2a7bb315cd4ba TAX INVOICE

S77

TRIVENI ENGINEERING & INDUSTRIES LTD
Leg>! Name - Triveni En, '
Erikke Bilaspur, Jolly Road,
huzatiamagar-251001, U
Tel- DE126381166
GSTINUIN - D9AABCTE370L 1
CIN No. - L15421UP1932PLC0Z2174
FSS41 No 10014051001083

Drug Licence No - 21 of 2021

Tan No- MRTTDD6724

Alco Chemical Complex. , ,

Bill To

RAM POTASH PRIVATE LIMITED - 661630

Legal Name - RAM POTASH PRIVATE LIMITED
KHASPA NO- 613/ SHERNAGAR. JANSATH
ROAD... MUZAFFARNAGAR-251001 Uttar Pradesh,

Stale Code -09.India. GSTINAUIN - D3AAKCROB44E1ZD
PAN No - ALK CRDE44E

Ship To

RAWM POTASH PRIVATE LIMITED - 661630

Legal Name - RAM POTASH PRIVATE UMITED
KHASRA NO- 613/M SHERNAGAR, JANSATH
ROAD. . MUZAFFARNAGAR-261001,Ullar Pradesh,

Iz Code - 08 India.  GSTIN/UIN - DIAAKCROB44E 12D
HAN No - AAKCROB44E

OFFICE COPY
2dB74165193284470223MBcbafc2a0baedsTs
Tax Invoice No. DATE
gineering & Industries Ltd. 3100535994 15.01.2025
DATE & TIME of REMOVAL Mode / Terms of Payment
Har Pradesh, State Code -09, India, 15.01.2025 [1toohsr | 100% Advance.
ZW PAN No.- AABCTG370L Sales Order No
92808894
PO No. & Dale Project code [ PD 25 NO
As Per Letter 15.01.2025 2337
GTA Details : LR NO. / Dale
Sanjeel Kumar & Company 6248/ 15.01,2025
Vehicle No. INCOTERMS
UP11BY5390 EXW
Place of Loading ILC NO. -
ALCO UNIT (M.NAGAR)
Place of Supply
RAM PCTASH PRIVATE LIMITED - 661630
Legal Name - RAM POTASH PRIVATE LIMITED
KHASRA NO- 613/M SHERNAGAR, JANSATH
ROAD._. MUZAFFARMAGAR-251001.Uttar Pradesh,
State Code -09.India. GSTIN/UIN - 09AAKCROB44E1ZD
PAN No - AAKCROB44E

f.-)és_cnplion of Goods

HSNI/SAC | Unit Qty/Weight | Rate(Rs.) Assessable Value
. Code (Rs.)
DISCARDED RAKH (ASH) 26211000 KG 12,520.000 0.50 6,260.00
Tolal OUBI’S"W 12520_000
,260.00

Tolal Assessable Value 6 isg -
Slate Taxes % 250 ]
Cenlral Taxes % 2.50 157.00
- 6,574.00
Total Value
Net Payable

' Ji

6,574.00

Latal .lilk THOUSAND TIVE HUNDRED SEVENTY FOUR Rupees

Amount of Central Taxes (IN WORDS) ONE HUNDRED FIFTY SEVEN Rupees
Amount of State Taxes (IN WORDS) ONE HUNDRED FIFTY SEVEN Rupees

Amout of Union Temory Taxes (IN WORDS)

Amount of Integrated Taxes (IN WORDS)

HANK Delails

281 RANGE/OFFICE  WHATAULL (YBO304)

A31 DIVISIONLJURISDICTION | MUZAFFARNAGAR - | NEW
Jm ] COMMISSIONERATE - MEERUT NEW

\ Cenified nd the amount indicated represents the
wolualan Cenmed Inal ihe particulars given above are true andcomed a < :
\ Illl.:u‘!lt::nmhwi conswdaration directly or indirectly from duectly Subject to terms and condilions printed overleaf.

o —
ATt
”"
Cheched By:

« vt By

For TRIVENI ENGINEERING & INDUSTRIES (75 ]
4 :

AMIT KUMAR SRIVASTAVA Zwer spud

AT MR Ty A
B 0350015 184700 105 ol

AUTHORIZED SIGNATORY

tered Office A-44, Hosiery Complex, Phase-ll Extension, Noida-201305, Uttar Pradesh
k..l:mcmal Place of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH
www.Irivenigroup.com

16

price aclually Charged and {here is
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AN No: bT8H28 TAX
;?IV S e19534c768195b77 chae 034831 hmgglugt%mnc2r7cmnanna REsR
TRIVEMI E [
T o MoNEERING & INDUSTRIES LTD, | TorTnee o, DATE
Bhikki Bilaspur, Jolly R%LdEnNgineemg & Industries Ltc, bt 1841 —
MuzaHamagar-251001, Uttar E’rfdrrgwlﬁl Complex, , , BATE K TINMiTof KEMOVAL | Mada  Tormn of Payment
Tel. 08126301166 " Stale Code -08, India. 10.01,2026 [13 ks , | 100% Advanca,
GSTINIUIN - DSAABCTB370L12W p e _—
CINNo.-Lt 5421UP1932PLC0Z2174 AN NepBCTSIL :;;T,;:m e
o 10014051001083
ITJNQ Licence No - 21 of 2021 okbaie|Projuct cade [P 26 HO
ar N MRTIN0RTA An Pat Lallor 10,01,2026 2000
Bill To
RAM POTASH PRIVATE LIMITED - 861630 I B o
Legal Name - RAM POTASH PRIVATE LIM QTA Dutalls : [TITNO, [Dale
KHASRA NO- 613/M SHERNAGAR, JMS#[IE{D Sanjeal Kumar & Company 0310/ 18.01.2026
zOﬂD.....MUWanamR-251m1 \Ultar Pradesh, Vahicia No. ~ [INCOTERMS
s, SSTINUIN - 09AAKCROBAE 120 UP12AS1400 EXW
Plate of Loading ILC'NO, ]
Ship To ALCO UNIT (MNAGAR)
TAMlF"qOTASH R::!l\;nga LIMITED - 661630 Place of Supply
egal Name - SH PRIVATE LIMITED RAM POTASH PRIVATE LIMITED - 861630
KHASRA NO- 613/M SHERNAGAR, JANSATH Legal Name - RAM POTASH PRIVATE LIMITED
BOADE"QMUE?TFJ?RN‘;%?R-ZS1W1 Ullar Pradesh, KHASRA :OL 613/M SHERNAGAR, JANSATH
5* 'a Code - 09, India. INAJIN - 0BAAKCROB44E1ZD ROAD,,.,MUZAFFARNAGAR-251001,Ultar Pradesh,
No - AAKCROB44E Slale Code -09,India. GSTIN/UIN - 09AAKCROB44E1Z0
PAN No - AAKCROBA4E
Description of Goods gg:l!SAC Unit Qly/Weight |Rate(Rs.) Assessable Value
= e (Rs.)
DISCARDED RAKH (ASH) 26211000 KG 10,480.000 0.50 5,240.00
Tolal Quantity 10,480.000
Total Assessable Value 5,240.00
State Taxes % 2.50 131.00
Central Taxes % 2.50 131.00
Total Value 5,502.00
Net Payable 5,502.00

L

Total: FIVE THOUSAND FIVE HUNDRED TWO Rupees
Amount of Cenlral Taxes (IN WORDS) : ONE HUNDRED THIRTY ONE Rupees
Amount of State Taxes (IN WORDS) :ONE HUNDRED THIRTY ONE Rupees
Amount of Union Temilory Taxes (IN WORDS) :
Amouni of Integraled Taxes (IN WORDS) :
| BANK Details
| GST RANGEIOFFICE @ KHATAULI (YBO304)
GST DIVISION/JURISDICTION : MUZAFFARNAGAR - | NEW
| GST COMMISSIONERATE : MEERUT NEW

sciaranonCertfed hal e pariculars given above aré e andcorect and the amount ndicaled represens (e price aclual :
e addnional consideration directly of indireclly from directly Subject lo terms and conditions prinled overieat, y Charged and there is

=

E— P For TRIVENI ENGINEERING & )|

| i m AMIT KUMAR SRIVASTAVA ﬂgyﬂﬁﬁﬁuﬂ”
ocked By: AUTHORIZED SIGNATQRY

I
Pryporod By:
it Registered Office A<44, Hoslery Complex, Phase-ll Extenslon, Nolda-201305, Uttar Pradesh
Principal Place of Business KHAUTALI DIST, MUZAFFAR NAGAR, UTTAR PRADESH
‘www.trivenigroup.com

N\ & L
w'u_;'\ f 16‘/
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“No TAX INVO . s
A No' blazlelb79be33 ICE OFFICE COPY
Ane 3841ddb515077e24a913513512981Bec5acdd04bEeo2iac294
Y, I
RIVENI ENGINEERING & INDUSTRIES LTD, [T imolca o BATE
‘9?|';|§;“§r-mv;nu Engineering & Industries Ltd 3100536025 19.01.2026
ek . . i —
-‘Itliir!"a"‘azaf&ﬁgmﬁﬁﬁmﬁ??“' camples. ., DATE 8 TIME 0 VAl 'ode / Tarms of Payment
ol - 8126391166 Sh. State Code -09, Indla. 18.01.2025 » 100% Advance.
STINIUIN - 09AABCTBIT0L1ZW N N—
- P = OrderNo
IN No. - L15421UP1932PLC022174 AN AABETRITAL :;;:,;B‘T" °
SSAI Mo 10014051001083 IISEN T
1ug Licence No - 21 of 2021 PO No. & Date Praject code [ PD 26
an No- MRTTOD672A As Per Letler 18.01,2025 2380
lill To
AMIPHDTASHR::,NQE LIMITED - 661630 GTA Detalls : LR NO. / Dalo
egal Name - TASH PRIVATE LIMITED . 1.2026
IHASRA NO- 613/M SHERNAGAR, JANSATH Sanjeel Kumar & Company 6315/ 10.01.
‘0AD.....MUZAFFARNAGAR-251001,Uttar Pradesh, Vehicle No. INCOTERMS
sy ,E‘ fdmségdu';;‘ I?STIN-*UIN - 03AAKCROB44E1ZD UP11AP8110 EXW
Place of Loading ILC NO.
e ALCO UNIT (M.NAGAR) B
ihip To =
‘AW POTASH PRIVATE LIMITED - 661630 Place of Supply
ugal Name - RAM POTASH PRIVATE LIMITED RAM POTASH PRIVATE LIMITED - 661630 -
HASRA NO- 6131M SHERNAGAR, JANSATH Legal Nin:c;F;:.: ;g:z:mr:ﬁ Iﬁgﬂiu
[ERD%};'&T? E:f:ﬁ”ssnﬁmf B‘Q’K&E%‘Eﬂ‘g, 20 ROAD., MUZAFFARNAGAR:251001 Uttar Pradesh,
L, - AAKCROBA4E State Code -09,India. GSTIN/UIN - 09AAKCROB44E1ZD -
' PAN No - AAKCROB44E
Jescription of Goods HSN/SAC | Unit Qty/Weight [ Rate(Rs.) Assessable Value
Code (Rs.)
JISCARDED RAKH (ASH) 26211000 KG 14,230.000 0.50 7,115.00
“olal Quanlity 14,230.000
; 7,115.00
olal Assessable Value FEim
| stale Taxes % 250 173‘00
| Sentral Taxes % 2.50 74?1'00
"olal Value 7'471'00
Jel Payable At
s
o] SUVEN THOUSAND FOUR HUNDRED SEVENTY ONE Rupees
Aot of Central Taxes (IN WORDS) . ONE HUNDRED SEVENTY EIGHT Rupees
ynount of State Taxes (IN WORDS) :ONE HUNDRED SEVENTY EIGHT Rupees
wmaunt of Umion Territory Taxes (IN WORDS)
smaunt of Inlegrated Taxes (IN WORDS) :
JANK Detuils
151 RANGE/OFFICE : RHATAULL (YBO3MM)
<51 NIVISIONIJURISDICTION MUZAFFARNAGAR - | NEW
ST COMMISSIONERATE : MEERUT NEW
wanen . Ceil fied thal the particulars given above are true anacomect and the indicaled represenls the lly Charged and lhere is
:.:\1’::\:‘!3:2.11:|||e:\j\lul consideration directly of indirecily trom directly Subject to lerms and condilions printed overieal
X === For TRIVENI ENGINEERING & INDU. 51
\ AT KUMAR SRVASTAVA, S5 i s
e By Checked By: AUTHORIZED SIGNATORY
" = Regatered Office A-&4, Hosiery Complex, Phasel Extension, Noida-Z01305, Uttar Pradesh !
Principal Place of Business KHAUTALI DIST, MUZAFFAR MAGAR, UTTAR PRADESH

wwrmLLrivenigroup.com
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rd

£
IEN No: s:?BBssézesmseissssalcedﬂss-!i-c%alﬁg\;%CE OFFICE COPY
— atfeabbaBi74128e56295¢29
[ e
/ ITRIVE
|Legal N::.,Ie?-lﬂrs:NEER‘NG & INDUSTRIES LTD, [TaxInvolcs No. DATE
L e o Ergineering & ndustres Lt stoosaEnse [ —
Muzaflamagar 251001, Utar radecy, a0k o ATE 4 WE GTRENOVAL | Moda  Terms of Payment
Tel- 08126381166 e Sl Coce. 06, 160, 0012025 [ © 120/ |100%Advnce
B . ._———-'—‘__'_'_-___-___ P
| GSTINIUIN - 09AABCTEI70L1ZW  PAN No. - AABC Saies Order No
CIN No.- L15421UP1932PLC022174 . TBIT0L
FSSAI No 10014051001083 92808922 [
| Drug Licence No - 21 of 2021 PO No. & Date Project code | PD 26 NO
Tan e MRTTU06TZA As Per Leller 20.01.2025 L
R o
| Bill To
RAM POTASH | ______—————___-———-—*""
Legal Name - R;;NP'BTTEA;]: },TSR,A%’S:‘““.ED GTADenIs : [RNO./Date
(HASRANG. 613 SHERNAGAR, ANSATH S Kurac§Compary___[(0ID0V088
s&eoé‘;é':lﬁzaﬂﬂmasmtuuar Pradesh, Vehicle No. JNCOTERMS
el IN - 03AAKCROB44E 12D UP11APB110 EXW
PAN No - AAKCROB44
: y Place of Loading ILC NO.
E. T ALCO UNIT (M.NAGAR) I
ip To laaipsaipdile iSRS apaes s
‘ RAM POTASH PRIVATE LIMITED - 661630 Place of Supply
| Legal Name - RAM POTASH PRIVATE LIMITED RAM POTASH PRIVATE LIMITED - 661630
KHASRA NO- 613/M SHERNAGAR, JANSATH Legal Name - RAM POTASH PRIVATE LIMITED
ROAD.... MUZAFFARNAGAR-251001,Uttar Pradesh, KHASRA NO- 613/M SHERNAGAR, JANSATH
. {'e Code - 00 India, GSTIN/UIN - 0SAAKCROB44E1Z0 ROAD....MUZAFF%RNAG&R—ZE‘IODLUI!H Pradesh,
‘ v, N No - AMKCROBA4E Ef:n!t! Nc:u: MT{;‘;:::« gsnwum - 09AAKCROB44E1ZD
Description of Goods HSN/SAC |Unit IorwWeigm Rate(Rs.) |Assessable Value
S— Code Rs.
_DISCARDED RAKH (ASH) 26211000 KG 10.470.000 0.50 5,235.00
Total Quantity 10,470,000
Total Assessable Value 5,235.00
State Taxes % 2.50 131.00
Cenlral Taxes % 2.50 131.00
Total Value 5,497.00
Nal Payable + 5,497.00
i '
|

Tolal . FIVE THOUSAND FOUR HUNDRED NINETY SEVEN Rupees

Amount of Cenlral Taxes (IN WORDS) : ONE HUNDRED THIRTY ONE Rupees
Amount of Stale Taxes (IN WORDS) ‘ONE HUNDRED THIRTY ONE Rupees
Amvount of Union Territory Taxes (IN WORDS) :

Amount of Imegrated Taxes (IN' WORDS)

BANK Detalls
| 38T RANGE/OFFICE : KHATAULI (YBO304)
(38T DIVISION/JURISDICTION : MUZAFFARNAGAR - | NEW

(ST COMMISSIONE RATE | MEERUT NEW

oraion Cenliied thal the particulars given 300w EF rue andoorect and the amount indicaled represenls the price aclually Charged an
f:: J:::‘,H addilional consideration directly or indirectly from direclly Subject to terms and conditions printed overieal. g d there |s

: = For TRIVENI ENGINEERING & IND
. AMIT KUMAR SRIVASTAVA mw.‘fﬂﬁ'.ﬁﬁ? ¥

i T i
proAdiea By - Checked By: AUTHORIZED SIGNATORY
gres— Repistered Office A-44, Hosiery Complex, Phase-dl Extension, Nolds-201305, Uttar Pradesh

Principal Place of Business KHAUTAL! DIST, MUZAFFAR MAGAR, UTTAR PRADESH
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TRIVENT ENGINEERING & INDUSTRIES LTD

ACOCHEMICAL COMPLEX
MUZATTARNAGAR

Statement Showing the splling position of Discarded Rakh for the Maonth of Hovember M

A

SAND. |CUSTOMER NAME DESTINATION MATERIALND TINVOICE NO [INVOICE DATE [OUANTITY (kG ) [6R HO [VEHICLE HO) ""'m"".':,'::'fﬂ

71 |RAN POTASH PRIVATE LIMITED  [MUZAIFARNAGAR _|DISCARDED RAKH (ASI) | 5AR4 |04 11 2024 nos0 00| 1101[wanausa e s e k. Ll

2 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) sjoa 11 2000 10000 11asfupiancaing [ e P Ll
3 [RAM POTASH PRIVATE UIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3 0% 11,2024 13,000 00| 1191[Me0G1AT76  [SHIY TRAGRGETTE

"2 |RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 31005354A7[05.11 2004 13,300 00]  1134[UP1SACIIGE [N TRANSETET Cr
5 |RAM POTAGH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 31005354RR[07 11,2004 ILD000[ 56A[IPIZASIAGY [SARIERT KURAR ANCTE AR

6 _|RAM POTASH PRIVATE LIMITED | MUZATFARNAGAR _[DISCARDED RAKI (ASH) | 31005354K9[08 11 2024 TI0A70.00] 5762[UP1IAWIIIY [SANIEET FLIBARR AR TTRABASY

7 _|FAM POTASH PRIVATELIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASIT| | 3100535490]08.11.2024 0,710 00 5768 UPLIAPRIIN [SAMIEFT £ hAAS ANE CTRamaa

| § |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDER RAKH (ASH] | 3100535091(00.11.2024 11,610 00| 5768[Upiiavaz 17 [sAmiEer imaaz sui - azan
G |RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR | DISCARDLD RAKH (ASH) | 3100535495]12.11.2024 | 906000] semfupiiseaiin .amu { HNAD AN, AR AN
10_|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 1100535497|13.112024 | y 2000 5s71fupizaciaon [SAMIFET FLIMAR ANT “ /M7 A0
11 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535498[13.11,2024 T R01000| 5772[UPITAPAIIG [SAMIEET ¥ aaan ants ks
17 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535499/14.11.2024 2,580.00] 5773[UFOBRE11G [SANIEET ¢ MAB ANT TpBANS
13 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535500/14,11,2024 7,590.00] 5754|UPTIAPRI10_[SARIEFT ¥ LMMLZ ah “oAmzaset
14 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535501)14.11.2024 11,130.00] 5775[UP1IAVIZ1/ [SANITET #1828 aNG, hepare
15 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535502/15.11.2024 8,600.00| 5776[UKOARGIIG  [SAMIEET MUMAR AN TF T o
16 |RAN POTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH (ASH) 3100535503/15.11.2024 7,300.00| S777|UP12AS1409 [SAMIEET HLMAR ANG Az e
17 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535504|15.11.2024 12.730.00| 5778|UP1IAPBLI0 |SAMJEET KUMAR 305 S mawan
18 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 310053550515,11 2024 11,320.00] 1195[UP15BCHIGL [SHIV TRANTACAT Co
12 |RAM POTASH PRIVATE UMMED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535506)15.11.2024 9,640.00 5779|UP1IAVSZ17 [SANIEET KLMAR AND “SrPan"
20 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH [ASH) | 3100535507|15.11.2024 9,120.00] 1196|HROEUEITE |SHIV TRANSPORT ©O
21 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKIT (ASH) | 3100535508|15.11.2024 7,330.00] 5780|UP12AS1409 |SANIEET KUMAR ANL CTMPas+
12 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535503|16.11.2024 11,640.00 1197|UP15BCI161 |SHIV TRANSPORT °C
23 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535510]16.11.2024 7,050.00] 5781|UPIIAVI217 |SANIEET KLUMAR AND -OMPANT
26 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535511|16.11.2024 9,900.00| 5782|UPL1AVE110 [SANJEET KUMAR AND TOMPANT
25 |RAM POTASH PRIVATELIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100525512|16.11,2024 7,930.00] 5783|UKOBRIII5 |SAMIEET KUMAR AND COMPan~
76 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535513|16.11.2024 8,480.00] 1198|HROSUS976 |5HIV TRANSPORT (O
27 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535514|16.11.2024 9,280,00] 5783|UP12AS1409 [SANJEET KUMAR ANG COMPANY
25 |RAM POTASH PRIVATE IMITED _ |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535515)16.11,2024 11,920.00] 5786|UKOBRGIIS |SANIEET KLMAR ANC “CAPANT
29 |[RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR | DISCARDED RAKH [ASH) | 3100535516]16.11.2024 9,390.00| 5785|UP11AVS217 |SANEET KUMAR AND COMPAN®
30 |RAM POTASH PRVATELIMITED _ |IMUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535517|15.11.2024 8,140.00) 1199[HR18C2739 |SHIV TRANSPOR™ CO
31 |RAM POTASH PRIVATE IMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535518|16.11,2024 8,330.00] 5787|UP11APSL10 [SAMIEET KUMAR ANC JOMPANY
32 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 310053551917.11.2024 12,500.00] 1200|UP15BCS16L |SHIV TRANSPORT CO
33 |RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100533520|17.11.2024 8,100.00] 57B8|UPIIAVI217 [SAN/EET KUMAR AND COMPANY
34 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH [ASH] | 3100535521(17.11,2024 10,310.00] 5789|UP11BVS390 [SANJEET KUMAR AND _ihiwan~
35 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR |DISCARDED RAKH [ASH) | 3100535522]17.11.2024 8,4B0.00] 1201|HRO6UBITE  |SHIV TRANSPORT (Qoad- & .
36 |RaM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535523|17.11.2024 9,220.00| 1202|HR1BC2739 [SHIV TRANSPORT Clr - o
37 _|RAM POTASH PRIVATE UMITED __|MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3L00535524|17.11.2024 8,540.00] 5790|UKDBRGIIS | SANIEET AUMARAND COBIRAN |
38 |RAM POTASH PRIVATE UMITED |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310063552517 11,2024 7.75000 S791[UPL1APE110 [SANJEET KUMAR ANL Ot e
33 [RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535526]17 11 2024 9,240.00] 5792|UP118VS 190
40 _[RAM POTASH PRIVATE LIMITED _ |MUZATFARNAGAR | DISCARDED RAKH (ASH) | 3100535527|18.11.9024 8,760.00] 1203|MHIZC2719 -'.mv TRANSPORT 0
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41 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535528|18.11.2024 31330-“‘0 7oAlUP 12451409 Wm
a7 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535529|18.11.2024 1,340.00 5| - plia;uszl a0 [sANIEET KUMAR AHD COMPANT
23 |RAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535530/18.11.2024 8.01000) 5745 u'P1 0 ﬁﬁiﬁ"ﬁmﬁwﬁrf 1
2 |RAM POTASH PRIVATE IMITED  |MUZAFFARNAGAR [DISCARDED RAKH (ASH} | 3100535531)18.11,2024 10,130.00| 5796 Hﬁér& m ETKUMAR AND COMPANY
25 |RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR _ |DISCARDED RAKH (ASH) | 3100535532)18.11,.2024 10,630,00] 5798|U e oul
36 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR _[DISCARDED RAKH [ASH) | 310U535533|18.11.2024 11,060.00] 5797 |UP sl 1
27 |RAM POTASH PRIVATE IMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535534)18.11,2024 13,110.00] 1204 UFI:MW o T UTARA ANO :
38 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR _|DISCARDED RAKH (ASH] | 3100535535|18.11,2024 8,090.00/ mf ur1 S5e TSIV TRANSPORT CO. ‘
a9 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535536/19.11.2024 8,720.00] 1205 3:‘:}?3\:5390 S ANJEET KUMAR AND COMPATT |
5o |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535537|18.11.2024 7,720.00] 5800 eV TRANSPORT CO.
51 |RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535538)19.11.2024 12,490,00| 1206|UP158C9161 e T
<7 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535539(19.11.2024 9,960.00 5901{UP11AP8110 JSA TRANSPORT CO
3 |MAM POTASH PRIVATE UMITED | MUZAFFARNAGAR _[DISCARDED RAKH (ASH) | 3100535540|19.11.2024 10,000.00] 1207|HR18C2733  [SHIV T AN{-) T
=4 |RAM POTASH PRIVATE IMITED | MUZAFFARNAGAR _|DISCARDED RAKH {ASH) | 3100535541/19.11,2024 11,940.00 5802{UP11APE110 |SANIEETK S
55 |RAM POTASH PRIVATE IMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535542)19.11.2024 10,260.00] 5903[UP11AV217 |SANIEET KUMA o i |
56 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR [DISCARDED RAKH [ASH) | 3100535543|20.11.2024 8,43000] 1208|HROGUS976 |SHIV TRANSPORT CO. - |
57 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535544/20.11.2024 9,050.00] 5904|UP12A51409 |SANJEET KUMARAND COMPANY |
58 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  |DISCARDED RAKH (ASH) | 3100535545(20.11.2024 11,00.00] 5905|UP11BV5390 |SANJEET KUMAR AND COMPAKY |
50 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535546/20.11.2024 5,700.00| 5906|UP11AV9217 |SANJEET KUMAR AND COMPANY |
|60 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH {ASH) | 3100535547|20.11.2024 12,79000] 1209|UP15BC9161 |SHIV TRANSPORT CO. |
61 |RAM POTASH PRIVATE LMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH 3100535549(20.11.2024 10,000.00| 5508|UP11AP8110 |SANJEET KUMAR AND COMPANY
762 [RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  |DISCARDED RAKH (ASH) | 3100535550{20.11.2024 5.92000] 5907|UKDBRE235 |SAMIEET KUMAR AND COMPANY
63 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR [DISCARDED RAKH (ASH) | 3100535551/20.11 2024 10,560.00] 1210[HR18CZ739 [SHIV TRANSPORT CO.
64 |RAM POTASH PRIVATE IMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535552|21.11.2024 8,420,00] 5909|UP11BVS390 |SAMIEET KUMAR AND COMPANY
65 |RAM POTASH PRIVATE UMITED  [MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535553|21.11.2024 9,22000] 5910|UP11AV9217 [SANJEET KUMAR AND COMPANY |
56 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR [DISCARDED RAKH (ASH) | 3100535554 /21.11.2024 7,550.00] 5911|UP12A51409 |SANJEET KUMAR AND COMPANY
" &7 |mAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535555121.11.2024 12,210,00] 1211|UP15BC9161 |SHIV TRANSPORT CO.
T 68 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  |DISCARDED RAKH (ASH) | 3100535556(22.11.2024 8,500.00] 1212 |HROGUBD76  |SHIV TRANSPORT CO.
©9  |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR  [DISCARDED RAKH {ASH) | 3100535557)22.11.2024 10,380,00] 5912[UP11APB110 |SANIEET KUMAR AND COMPANY |
70 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR  |DISCARDED RAKH (ASH) | 3100535558{22.11.2024 9,890.00] 5913|UPI1AVO217 |SANJEET KUMAR AND COMPANY |
|71 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR _ [DISCARDED RAKH (ASH) | 3100535559(22.11.2024 17,270,00] 1213[UP158C9161 |SHIV TRANSPORT CO. |
72 |RAM POTASH PRIVATL LIMITED MUZATFARNAGAR  [DISCARDED RAKH {ASH) 3100535560(22.11.2024 11,960.00| S915|UPLIAPE110 |SANJEET KUMAR AND COMPANY
73 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  |[DISCARDED RAKM (ASH) | 3100535561]22.11.2024 7,750.00]  5914|UP12A51409 |SANJEET KUMAR AND COMPANY
74 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR [DISCARDED RAKH (ASH) | 3100535562[22.11.2024 9,420.00| 1214{HRO6URI76 |SHIV TRANSPORT CO.
75 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR [DISCARDED RAKH (ASH) | 3100535563[23.11.2024 10,800.00| 5916|UP11AVE217 |SANJEET KUMAR AND COMPANY
76 |RAM POYASH FRIVATE LIMITED  [MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535564(23.11.2024 12,060.00| 1215|UP15BC9161 [SHIV TRANSPORT €O.
77 |RAM POTASH PRIVATE UMITED MUZAFFARNAGAR |[DISCARDED RAKH [ASH) 3100535565(23.11.2024 9,210.00 ST17|UPI1APRILI0 |SANJEET KUMAR AND COMPANY
78 |AAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR  |DISCARDED RAKH (ASH) | 3100535566]23.11 2024 813000 5918[UP17A51409 |SANIEET KUMARAND COMPANY
79 |RAM POTASH PRIVATE UMITED  [MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535567(23.11.2024 10,280.00  1216{HRUGUBIT6 |SHIV TRANSPORTED, 2,
80 [RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535570[2¢.11.2024 13,080.00]  5919|UF11Av9217 [SANIEET KUMAR AND EOMPANY

|

Jat




58

3

81 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH {ASH) 3100535571 (24.11,2024 mlgao,ﬁﬁ 5902 uP‘u;\i’IiI‘w SANIEET KUMAR AND |
87__|RAM POTASH PRIVATE LIMITED _ |[MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535572]24.11.2024 8,960.00] 5921 [UP12AS1409 |SANJEET KUMARAND COMP
83 |RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535574|24.11.2024 9,160.00] 5922|UP11APBI10 |SANIEET KUMARAND COMPANY
B4 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  |DISCARDED RAKH {ASH] | 3100535575(25.11.2024 10,050.00] 1220|HROGUBYTE  |SHIV TRANSPORT L0, |
85 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKI (ASH) | 310053557625 11,2024 9,650.00 5923|UPLIAPBI10_[SAMJEET KUMAR AND COMPANT |
| 86 |RAM POTASH PRIVATE UIMITED |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535577)25.11.2024 10,610.00] 5924|UP11IAVIZLT [SAMIEET KUMAR AND CORPANY |
87 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535578/25.11.2024 12,740.00] 1221|UP1SBCIIE1 [SHIV TRANSPORT €O, |
4§ |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535579|25.11,2024 9,520,00] 1223|HR18C2739  [SHIV TRANSFORT CO. |
89 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  [DISCARDED RAKH (ASH) | 3100535580|25,11,702 9,050.00{ S925{UP11APB110 [SANJEET KUMAR AND COMPANT |
| 90 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH} | 3100535581(25.11.2024 £,280.00| 5926|UP12A51409 |SANJEET KUMAR AND COMPANT
91 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535582126.11.2024 9,260.00) 1224|HROGURS76 |SHIV TRANSPORT CO.
92 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535583 |26.11.2024 10,690.00] 5927|UP12A51408 [SANJEET KUMAR AND COMPANY |
93 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR |DISCARDED RAKH [ASH} 3100535584 (26.11.2024 15,510.00) 1225|UP15BCI161 |SHIV TRANSPORT CO.
94 |RAM POTASH PRIVATELIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH} | 3100535585(26.11.2024 10,190.00] 1226|HR18(2739 |SHIV TRANSPORT CO.
95 |RAM POTASH PRIVATE IMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535586|26.11.2024 11,520.00| 5928|UP11APB110 |SAMJEET KUMAR AND COMPANY |
96 |RAM POTASH FRIVAIE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH [ASH) | 3100535587|27 11,2024 10,600.00] 1227[HROGUBITE |SHIV TRANSPORT CO.
97 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535588|27.11.2024 13,350.00| 1228|UP15BCIL6L [SHIV TRANSPORT CO.
98 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR [DISCARDED RAKH {ASH] | 3100535589|27.11.2024 11,400,00| 5929|UP12A51409 [SANJEET KUMAR AND COMPANY
99 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535590|27.11.2024 12,130.00| 1229[HR1BC2739  |SHIV TRANSPORT CO.
100 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH [ASH) | 3100535501|27.11.2024 10,150.00] 5930[UP11APB110 [SANJEET KUMAR AND COMPANY
101 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH (ASH) 3100535592|28.11.2024 9,740.00] 1230{HROGUB976 |SHIV TRANSFORT CO.
102 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  [DISCARDED RAKH [ASH) 3100535593|28.11.2024 12,130.00{ 1231|UP1SBCI161 |SHIV TRANSPORT CO. |
103 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR  |DISCARDED RAKH (ASH) | 3100535594|28.11.2029 9,110.00] 5934[UP11AVA217 [SANIFFT KIIMAR AN COMPANY
104  |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR [ DISCARDED RAKH (ASH) 3100535595/28.11.2024 6,970.00, 5935|UP12A51409 [SAMJEET KUMAR AND COMPANY
105 [RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535598128.11.2024 11,060.00] 5931|UP11APB110 [SANJEET KUMAR AND COMPANY
106 [RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535599128.11.2024 8,880.00] 1232|HR18C2739 |SHIV TRANSPORT CO.
107 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535607|78.11 2024 11,040.00] 5938|UP11BVS39D [SANIEET KUMAR AND COMPANY |
108 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535603|28.11.2024 12,070.00] 1233|UP158€9161 |SHIV TRANSPORT CO. i
109 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535604]29.11.202 10,130.00] 1234[HR18C2733  [SHIV TRANSPORT CO. |
110 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535605|29.11.2004 9,520.00] 5930|UP11AP8110 [SANIEET KUMAR AND COMPANY
111 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535606|20.11,2004 9,950.00] 5940|UP11AV217 |SANJEET KUMAR AND COMPANY
117 [RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535607129.11.2024 13,390.00] 1235|UP1SBCY161 |SHIV TRANSPORT CO.
113 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535610/29.13.2024 7,700.00] 5941|UP12A51409 |SANIEET KUMAR AND COMPANY
114 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 2100535611]29.11.2024 8,620.00 1236|HROBLIESTE |SHIV TRANSPORT CO.
115 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  [DISCARDED RAKH {ASH) 3100535612{29.11.2024 10,950,001 1237[HRIACI739  [SHIV TRANSPORT CO.
116 [RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR [DISCARDED RAKH (ASH) | 3100535613]29.11.2024 12,480.00] 5933|UP11AVY217 |SANIEET KUMAR AND COMPANY
117 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535614130.11.2024 10,920.00]  1238|UPLSBCILE] [SHIV TRANSPORT CO.
118 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKM (ASH) | 3100535615130.11.2024 10,310.00] 1239|HR18C2739  [SHIV TRANSPORT CO. ]
119 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535616|30.11.2024 853000 5932|UPLIAVE217 |SANIEET KUMARAND COMPANY
120 |RAM POTASH PRIVATE UMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535617|30.12.2024 9.570.00] S936|UPLIAPEIL0 |SANIEET KUMAR ANDCONMPANY
121 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535618|30,11.2024 8,790.00| 1240|HROGUBIYG |SHIV THANEPORT €O\
122 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535620|30,11.2024 8,210.00 5942|UPL2AS1409 |SANIEET KUMAH AIDCONMPANY
123 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535621|30.11.2024 13,140.00] 5937|UPLIAVOZ17 |SANJEET KUMAR AND COMPANY
124 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR _ [DISCARDED RAKH (ASH) | 3100535622|30.11.2024 8,510.00] 5943|UKOBR6335  [SANJEET KUMAR AR CONPANY
TOTAL 1,245,360.00 -
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MUZAFFARNAGAR
. Statement Shawing the selling position of Discarded Rakh for the Month of December'24 =
SR NO. [CLUSTOMER NAME DESTINATION MATERIAL NO INVOICE NO _[INVOICE DATE |[QUANTITY [KG.) |[GRNO [VEHICLE NO. |TRANSPORTER NAME
1 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535623|01.13.3034 15,330.00] 1241|UP12BK1655 [SHIV TRANSPORT CO. e
2 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535624[01.12 2024 13,010,00] 1242|UP15BC9161 |SHIV TRANSPORT CO.
|3 |RAMPOTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (AsH) | 3100525525(01.12.2024 10,570,00] 5944|UP12AS1408 |SANJEET KUMAR AND COMPANY
A__|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053562601.12.2024 11,310.00] 5945|UP11A08110 [SANJEET KUMAR AND COMPANY |
5 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535627|01.12.2024 11,140.00] 5946|UP11AV9217 |SANJEET KUMAR AND COMPANY |
6 |RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535628|01.12.3024 70| 5943|UKDBR6335  [SANJEET KUMAR AND COMPANY
7 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (AsH) | 3100535629]01.12.2024 9,980.00| 1243|HRDGUBS76 _|SHIV TRANSPORT CO.
8 _|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535630 01,12,2024 10,820.00] 5347|UP12451409 |SANJEET KUMAR AND COMPANY
9 |RAMPOTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535631/02.12.2024 12,270.00] 1244|UP158C3161 [SHIV TRANSPORT CO.
_10__|RAWM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535632]02.12 2024 10,680.00] 1245[HR18C2739 _ [SHIV TRANSPORT CO.
L1 _[KAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535633]02.12.2024 10,630.00] 5948|UP11AVI217 [SANJEET KUMAR AND COMPANY
12 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535634|02.12.2024 10.450.00| 5949|UKDRRE335  |SANJEET KUMAR AND COMPANY
13 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535635|02.12.2024 B,460.00] 5950{UP12451409 [SANIEET KUMAR AND COMPANY
|14 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH {ASH) | 3100535636(02.12.2024 10,230.00] 1246|HROGUSS76 |SHIV TRANSPORT CO.
15 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535637|02.12.2024 15,120.00|  1247|UP12BK1655 |SHIV TRANSPORT CO.
16 _|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535633]02 12 2024 13,080.00] 5951[UP12AS1409 [SANJEET KUMAR AND COMPANY
17 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535640|02.12 2024 12,170.00] 5952{UP11BV5390 [SANJEET KUMAR AND COMPANY
|18 [RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053564103.12 2024 8,740.00| 1248[HRO6US976 |SHIV TRANSPORT CO.
L |RAMPOTASH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535642|03.12.2024 8,260.00| 5953|UP12AS1409 [SANJEET KUMAR AND COMPANY
20 [RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535643|03,12.2024 11,100.00] 5954|UKOBR6335 _[SANIEET KUMAR AND COMPANY |
21 [RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR _| DISCARDED RAKH (ASH} | 3100535644 |03.12.2021 11,350.00| 5955|UP12BV5390 [SANJEET KUMAR AND COMPANY
22 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535645]03.12.2024 12,860.00) 1243|UP15BC3161 |SHIV TRANSPORT CO.
23 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH [ASH) 3100535646(03.12.2024 18,130.00| 1250|UP12BK1655 |SHIV TRANSPORT CO.
24 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535645]03.12.2024 9,460.00) 5956|/UP11APSLI0 |SANJEET KUMAR AND COMPANY
25 |RAM POTASH PRIVATE IMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535650]04.12.2024 11,580.00] 1251|UP15BCI161 |SHIV TRANSPORT CO.
20 [RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053565104.12.2024 9,790.00| 5357|UF1ZAS1409 [SANJEET KUMAR AND COMPANY
27 |RAM FOTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535652|04.12.2024 9,990.00| 1252{HRO5UB76  [SHIV TRANSPORT CO.
18 [RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) 3100535653|04.12.2024 10,410.00] S5958[UP11AVI217 [SANJEET KUMAR AND COMPANY
29 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR  [DISCARDED RAKH (ASH| | 3100535655|04.12.2020 9,870.00] 5959|UKO8A6335 [SANIEET KUMAR AND COMPANY
30 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH| | 310053565609.12.2024 13,920.00] 1253[UP12BK1655 [SHIV TRANSPORT CO.
31 _|RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535659]05.12.2024 14,270.00] 1254{UP15BC9161 |SHIV TRANSPORT CO.
32 [RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535660(05.12 2024 9,460.00] 1255|HR18CZ739 |SHIV TRANSEORT CO.
13 FL'\_M POTASH PRIVATE LIMITCD MUZAFFARNAGAR  |DISCARDED RAKM [ASH) 3100535661|05.12 2024 10,440.00| 5960 UP].‘.I..EV5390 SANJEET KUMAR AND COMPANY
34 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535662|05.12.2024 7,370.00] 5961|UP11APE110 |SANJEET KUMAR AND COMPANY
35 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH [ASK) | 3100535663]05.12.2028 11,030.00] 5962|UP11AV3217 |SANIEET KUMAR AND.COMPANY
36 {RAMPOTASH PRIVATELIMITED _ |MUZAFFARNAGAR _|DISCARDED RAKH (ASH| | 310053566405.12.2024 13,170.00) 1256 |UP12BK1655 |SHIV TRANSPORT €0 N
37 [RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR _|DISCARDED RAKH [ASH) | 310053566505.12.2024 9,12000] 1257|HROGUSITG [SHIV TRANSPORT.CD, 7
38 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR _|DISCARDED RAKH [ASH] 3100535666 |05.12.2024 12,970.00| 5963|UP11BVS390 [SAMIEET KLIMAR ANDICCMBANY |
_39_|RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAK _[DISCARDED RAKH (ASH) | 3100535667]06.12.2024 13,450.00| 1258|UP15BCY161 [SHIV TRANSPORT GO, E
40 [RAM POTASH PRIVATE IMITED  [MUZAFFARNAGAR _[DISCARDED RAKH [ASH) | 3100535668]06.12.2024 10.510.00| 1259|HR18C2739  [SHIV TRANSPORT CO. - . - =
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M1 |RAMPOTASH PRIVATE LIMITED  |MUZAFFARNAGAR _|DISCARDED RAKH (ASH] | 3100535663]06.12.2024 5.050.00] 5964]UPLIAPE110 [SANIEET KUMAR AND COMPANY
\_ 42 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR  [DISCARDED RAKH (ASH) 3100535670|06.12 2024 13,770.00| 5985 UPL1AV9217 |SANJEET KUMAR AND COMPANY
43 |HAM POTASH PRIVATE IMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535671|06.12 2024 10.75000] 1760|HROGUES7E |SHIV TRANSPORT CO.
A4 |RAM POTASH PRIVATE UMITED  IMUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535672(06.12.2024 16,85000] 1761 [LIP15BC9161 |SHIV TRANSPORT CO.
45 |RAM POTASH PRIVATE IMITED  |MUZAFFARNAGAR _|DISCARDED RAKH [ASH) | 3100535673|05.12.2024 12,770.00] 5966|UP11BVS350 |SANJEET KUMAR AND COMPANY
Aan RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR [ DISCARDED FAKH (ASH) 3100535674|D6.12,2024 11,490.00) 5967|UP12A51409 [SANIEET KUMAR AND COMPANY

47 |RAM POTASH PRIVATE UMTED  |MUZAFFARNAGAR | DISCARDED RAKH [ASH) 2100535675 |06.12 2024 12,620.00) 1262|HR18C2739  [SHIV TRANSPORT CO.
AR |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH [ASH) 3100525676|07.12.2024 13,42000] 1263|UPLSBCI16L [SHIV TRANSPORT CO.

a9 |[WAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED PAKH (ASH) | 3100535677]07 122028 10,020.00] 1264|HRO5UB976 |SHIV TRANSPORT CO.

50 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 210053567B|07.12.2024 10,790.00| 5968|UKOBRE33S |SANJEET KUMAR AND COMPANY
W1 |BAM POTASH PRIVATE LIMITID | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053557

07.12.2024 9,260.00, 5969 |UPLIVA9217 |SAMNJEET KUMAR AND COMPANY
L3 |HAM POTASH PRIVATE LIMITED MUZLFFARNAGAR  |DISCARDED RAKH |ALH) 2100535580(07.12.2024 14,260.00) 1265|UPL2DK1655 |SHIV TRANSPORT CO.
53 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  [DISCARDED RAKH (A5H) 3100535681107.12.2024 908000, S5S970|UP1LAPELL0 |SANJECT KUMAR AND COMPANY
44 [HAM BOTASH PRIVATE FLMITED  [MUZATTARRAGAR | DISCARDED RAEH [A5H) 3100535682(07.12.2024 10,980.00) 5971|UP116V5390 |SANJEET KUMAR AND COMPANY
s [HAM POTASH PRIVATE LIMITED | MUZALTARNAGAR | DISCARDED RAKR (ASH) 3100525683 |07.12.2028 11,350.00| 1266|HR1BC2739  |SHIV TRANSPORT CO.
56 |RAM FOTASH I WIVATE LIMITED IMUTAFFARNAGAR | DISCARDED RAKH [ASH] 2100535684 |08 17 7024 9,320.00] 1267|{HRUGUYYTE |SHIV TRANSPORT CO.
57 [RAM POTASH FRIVATE LIMITED MUZAFFRRNAGAR | DISCARULD FAKH (ASH] Z1D0SISERS 108 17 2024 11,83000| 1268 UP1SBCS161 |SHIV TRANSPORT CO.
SHE{RAM POTASH PRIVATE LIMITED  IMUZATFARNAGAR | DISCARDED RAKH [ASH) 3100535686 |08 12 2024 10,07000| 5972 [{UP12AS1409 [SANIEET KUMAR AND COMPANY
59 |RAM POTASH PRIVATE IMITED  |MUZATF ARNAGAR | DISCARDI D RAKH (Ab9) | 310053587 |08 37 2024 10.10.00| 5973|UP11AV9217 |SANJEET KUMAR AND COMPANY
_[RAMPOTASH PRIVATE LIMITED  [MUZATFARNAGAR | DISCARDID RAKH A1) | 31005 356K8 |08 17 2028 9,56000) 1269|HR1BC2739 [SHIV TRANSPORT CO.
|RAM POTASI PRIVATT (IMITED  |MUZATTARNAGAR | DISCARDID KK (ASH) | 3300U356H0 |0f 17 2024 9.92000] 1270|UP12BK1655 |SHIV TRANSPORT CO.
RAAM POVASH PRIVATE IMITED |MUZATTARNAGAR |DISCARDID RAKM (ASH] | 31003466008 32 2004 | 7.45000]  5974|UP1IAPEL1D |SANJEET KUMAR AND COMPANY |
RAM POTASIEBRIVATT LIMITED [MUZATTARNAGAR | DISCARDLD KAk (AL 3100435691109 17 2024 11,76000] 1271|UPLSBCY16L |SHIV TRANSPORT CO,
G4 AWM POTASH PRIVATL LIMITED |MUZATTARNAGAR  [DISCARDI D RAKN (A4 | 33000 3651|0917 124 11,14000] 1272|HR1BC2739 |SHIV TRANSPORT CO.
65 [RAM POTASH PRIVATE UMITED — IMUZATTARNAGAK [DISCARDED KAKH (A1 | 1300535653]0 10z | 867000] 5975|UKDBR633S ISANIEET KUMAR AND COMPANY
O |RAM POTASH PRIVATE LIMITED  [FUZATEARNAGAR  [DISCARDIED RAKE (AN F100% §ubS4 |.Jﬂ 1 ...4 | 7.27000] 5976|UP12AS1409 [SANJEET KUMAR AND COMPANY
T [RAM POLASH PRIVATL LIMITED [MUZALLARNAGAR [ DISCARDLD KAbi (RUH] | 32 6.47000] 5977|UP1IAPALI0 |SANIEET KUMAR AND COMPANY
OF _ [RAM POTASH PRIVATL LIMITED  [MUZAIARNAGAR [DISCARDLD RAKN (K] | ; 14.450.00] 1273{UP12BK1655 |SHIV TRANSPORT CO.
] POTASI PRIVATLLIMITLD  [MUZAT ARNAGAR _ [DISCAKDLD Rakh (k) | 11004 mvﬁ o0 | 1253000 5978{UP11BVS39D |[SANIEET KUMAR AND COMPANY
10 |HAM POTASH PRIVATC LIMITED  |MUZALTARNAGAR | OISCARDLD Rk (A5H) | 110083$701]1012 J024 10190 00|  1274]HROGLRG7R  |SHIV TRANSPORT CO
71 |RAM POTASH PRIVATE LIMITLD  [MUZALTARIVAGAR [ DISCARDL D RAKN (A5H _lmoosasywefonzzan | 1218000 1275|UPISBCOL6L [SHIV TRANSPORT CO.
72 |RAM POTASH PRIVATL LIMITLD  [MUZAT | ARNAGAR | CHSCARDE D RAKH [R5 1100834703 10 12 o | B 33000 S5979]UPIIAPBLLO [SANJEET KUMAR AND COMPANY
73 |RAM POTASH PRIVATL LIMITED  [MUZATTARNAGAR | CHSCARDE ) &R (A5H] | 1100038 I.\-l 10 12 :c:l ) 10,19000] S980|UP1IAVI2LT |SANIEET KUMAR AND COMPANY
74 |RAM POTASH PRIVATLLIMITID  [MUZAS T ARNAGAR | DISCARDID Rk (&) | s.m‘ "‘\I", 1012 2004 1 10,37000] 5981|UP1ZAS1404 |SANJEET KUMAR AND COMPANY
78 [RAM POTASH PRIVATL LIMITED  [MUZAN) ARNAGAR  [DISCARDE D AR (ASH . 3100438 u.' 1012 2024 1077000 1276/HRIBCZT39  [SHIV TRANSPORT CO.
76 [AAM POTASH PRIVATL LIMITED  [MUJAIL| ARNAGAK | DIstAkbLD RALH (ASH) 3100035707110 12 2024 1 9.050 00 5982|UKOBR6335 |SANJEET KUMAR AND COMPANY
77 [RAM PO TASH PRIVATE LIMITED [MUCAT AKNAGAR 1% ARDLD WANI (A5H) | 330053570810 82 2024 | 15.61000] 1277|UPISBCIL6] [SHIV TRANSFORT CO.
ik HAM!\TH\\H PRIVATL lIMIllﬂ MI.I:MIAI\'NN.M\' (L8 hHHIl'_IiAM!\AMI ]imﬁj’sm"ll 12 }C‘._}-I 16,290 00 1278 UP12BKI65S [SHIV TRANSPORT CO.
70 [RAM POTASH PRIVATE IMITED  [MUZATTARNAGAR  [DISCARDL D RARH (ASH] | 3100535720]11 12 2024 9.830.00] 5983|UP12A51409_|SANJEET KUMAR AND COMPANY
50 [RAM POTASH anu umnm MLh‘Al | AHNAL.AH_ DISK ARDED RAH (ASH] 3100535741 (11 122004 10.440.00] 5584 |UP11APBLLD ) !
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mmn PRIVATE UMITED  [MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535712[11.12.2024 13,62000] 1279]|UP158C9161 suanAn::g:;} rc.g.
52 |RAM POTASH PRIVATE IMITED | MUZAFFARNAGAR _|DISCARDED RAKH [ASH) | 3100535717]11.122024 1176000 1280|HR18C2739 Mumn o
"R |RAM POTASH PRIVATE IMITED _ |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535718}11.12.2024 7.88000] 5985|UKOBRE3ZS |SANIEETK e
~4a |RAM POTAGH PRIVATE LIMITED __|MUZAFFARNAGAR _|DISCARDED RAKH [ASH) | 3100535719(12.12.2024 15,730,00] 1281|UP12BK1655 |SHV TMNS:MR o
45 [RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535720|12.12.2024 11,040.00] _5988[UPLIEVS390 [SANIEET KUMAR 0=
36 |RAM POTAGH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535721/12.12.2024 10,000.00] 5089 |UKDBRG335 __|SANJEET KUMAR
47 |RAM POTAGH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535725(12.12.2024 14,130.00] 1282|UP15BC9161 SHIV TRANSPORT CO.
%5 |RAM POTASH PAVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535726[12.12.2024 9.260.00| S986|UPIIAPEII0_|SANJEET KUMAR AND COMPANY
3o |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535727(13.12.2024 9,350.00] 5990|UP1IAVE217 [SANIEET KUMARAND COMPANY
30 |RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR _|DISCARDED RAKH (25H) | 3100535728[13.12.2024 13.760.00] 1283|UP12BK1655 |SHIV TRANSPORT CO. _
31 |RAM POTASH PRIVATE LIMIITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535731|1312.2024 10,960.00] 5991|UKOBRE335 _|SANJEET KUMAR AND COMPANY
92 |RAM POTASH PRIVATE UMITED _ |MUZAFFARNAGAR | DISCARDED RAKH [ASH) | 3100535732[1312 2024 13.600.00] 1284|UP150C9161 |SHIV TRANSPORT CO.
93 |RAM POTASH PRIVATE LIMITED  |[MUZAFFARNAGAR  |DISCARDED RAKH (ASH) 3100535733(13.12.2024 9,350.00| 5987|UP11BV5390 |SANIEET KUMAR AND COMPANY
94 |RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR |DISCARDED RAKH {ASH) | 3100535734/14.12.2024 10,830.00] 1285|UP128K1655 [SHIV TRANSPORT CO.
95 |RAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535735/14.12.2024 5.80000] 5992|UP1ZAS1409 |SANJEET KUMAR AND COMPANY €|
96 |RAM POTAGH PRIVATE UMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535736|14.12.2024 8.730.00] 5993|UP11APE110 |SANJEET KUMAR AN COMPANY g
97 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH (ASH) 3100535741|14.12.2024 14,480.00 1796 [UP1SBCI161 [SHIV TRANSPORT CO. ———
98 |RAM POTASH PRIVATELIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535743]14.12.2024 5,60000] 5094|UKOBRE335 |SANJEET KUMAR AND COMPANY
99 |RAM POTASH PRIVATL LIMITED  |MUZAFFARNAGAR  |DISUARDED RAKH (ASH) 3100535746(14.12.2024 2,150.00] 5995|UP11BV5390 [SANIEET KUMAR AND COMPANY
100 |RAM POTASH PRIVATE LIMITED |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535747|15.12.2024 10,350,00] 1287|UP12BK1655 |SHIV TRANSPORT CO.
101 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH [ASH) | 310053574815.12.2024 9.270.00] 5996|UP11APB110 |SANJEET KUMAR AND COMPANY
102 |RAM POTASH PRIVATE IMITED | MUZAFFARNAGAR _|DISCARDED RAKH [ASH) | 3100535749]15.12.2024 7,450.00] 5997|UKOBRG335 |SANJEET KUMAR AND COMPANY
103 |RAM POTASH PRIVATE LIMITED  [MUZAFFARMAGAR | DISCARDED RAKH (ASH) 3100535750(15.12.2024 9,71000 128B[HRO6URY7E [SHIV TRANSPORT CO.
104 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535751|15.12.2024 3.000.00] 5998|UP12A51400 |SANJEET KUMAR AND COMPANY
105 |NAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535752[16.12.2024 5,36000] 1289|HR18C2739  |SHIV TRANSPORT CO.
106 |RAM POTASH PRIVATE LIMITED |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535753(16.12.2024 3,150.00] 5999|UKORE335  |SANJEET KUMAR AND COMPANY
107 |WAM POTASH PRIVATE IMITED  |MUZAFFARNAGAR | DISCARDED RAKH [ASH) | 3100535754[15 12.2024 3,850.00] 6000|UP118V5390 |SANJEET KUMAR AND COMPANY
108 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH [ASH] | 3100535755[16 12.2024 11,380.00] 1290|UP12BK1655 |SHIV TRANSPORT CO.
108 |RAM POTASH PRIVATE LIMITED | MUZATTARNAGAR | DISCARDED RAKH [ASH) | 310053575316 12.2024 9,880.00] GUUL|UP1ZAS1409 |SANJEET KUMAR AND COMPANY
110 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535760]16 12.2024 7,880,00| 6002|UP11APB110 |SANIEET KUMAR AND COMPANY
| 111 [RAM POTASH PRIVATE LIMITED | MUZATFARNAGAR  [DISCARDED RAKH (ASK) | 3100535762[1712.2024 7,540.00] 1291|HROGUSSTG |SHIV TRANSPORT CO.
112 |RAM POTASH PRIVATE LUMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535763]17.12.2024 8,370.00| 1292|UP12BK1655 |SHIV TRANSPORT CO.
113 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535764[17 12.2024 822000 6003|UKO8R6335 [SANIEET KUMAR AND COMPANY
114 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535765[17.12.2024 8,190.00] 6004|UP12AS1400 [SANJEET KUMAR AND COMPANY
115 |RAM POTASH PRIVATE LIMITED __[MUZAFFARNAGAR _| DISCARDED RAKH (ASK) | 3100535766/17.12.2024 12,590.00] 1293|UP156C9161 |SHIV TRANSPORT CO.
116 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH [ASK] | 310053576717.12.2024 7,040.00] 6005|UP11APE110 [SANJEET KUMAR AND COMPANY
117 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535768(17 12.2024 7,680.00]  GODG|UPLIEVS3H0 [SANIEET KUMAR AND COMPANY
118 _|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _[DISCARDED RAKH (ASK] | 310053577418 12.2024 9.850.00] 6007 |UKOBRGIZS  [SANJEET KUMAR AND COMPANY
119 |RAM POTASH PRIVATE UNITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 310053577515 12.2024 8,42000] 1294|HR1BC2739  |SHIV TRANSPORTGO, &~
120 |RAM POTASH PRIVATE UNITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535776[19.12.2024 6,220.00] 1295|UPI5BCY161 [SHIV TRANSPORICO. . pe

25T

)




587

62

2.4

121 [RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR |DISCARGED FARE (AsH) | 310053577820.12 2024 7,280.00] 600B|UP12A51409 |SANJEET KUMAR AND COMPANY |
122 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535779|20.12.2024 11,770.00| 1296|UP15BCI161 |[SHIV TRANSPORT CO.
123 |RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053578020.17.2024 7,350.00] 6009|UKO8R6335 |SANJEET KUMAR AND COMPANY
[ 124 RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535781|20.12.2024 584000 GO10[UPIAPBLIO [SANJEET KUMAR AND COMPANY |
125 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535784(21.12.2024 B,820.00) 1297|HR18C2739 |SHIV TRANSPORT (O, )
126_|RAM POTASH PRIVATE LIMITED [ MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535785[21.12 2024 7,950.00] 1298|HROGLEY76 [SHIV TRANSPORT CO. 1
_127_|RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR | DISCARDED RAKH (ASH) 310053576621.12.2024 7,830.00] 6011|UP11BVS390 |SAMIEET KUMAR AND COMPANY
128 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053578721.12.2024 7,330.00] 6012[UP12AS1409 [SANJEET KUMAR AND COMPANY
129 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) 3100535788 (21.12.2024 5,230.00| 6013|UP11AV9217 [SANJEET KUMAR AND COMPANY
130 _|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535789]21.12.2024 691000 6014|UKOBRG335 _|SANIEET KUMAR AND COMPANY |
131 |RAM POTASH PRIVATE LMITED | MUZAFFARNAGAR | DISCARDED RAKH {AsH) | 3100535790]21.12 2024 6,850.00] 6015|UP1IAP8L10 |SANJEET KUMAR AND COMPANY
121 [RAM POTASH PRIVATE LMITED _|MUZAFFARNAGAR _|DISCARDED RAKH 1ASH) | 3100535791(21.12.2024 11,840.00] 1299|UPI15BCI161 [SHIV TRANSPORT €O,
| 133 |[RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR _[DISCARDED RAKH (ASH) | 3100535792 21.12.2024 7.980.00| 6016|UP11BV5390 [SANJCET KUMAR AND COMPANY
134 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053579521.12.2024 10.17000] 6017|UPLLAPS110 [SAMJEET KUMAR AND COMPANY |
135 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535797|22.12.2024 6,870.00) 6018|UP12AS1408 [SANJEET KUMAR AND COMPANY ]
130 [RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH [ASH) | 3100535798]22.12. 2024 8.230.00| 1300|HR18C2739 [SHIV TRANSPORT CO.
137 [RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (AsH) | 3100535739(22.12 2024 10,380.00| 6018[UP11AV9217 [SANIEET KUMAR AND COMPANY
138 _IRAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535800(22.12.2024 6,100.00| 6120|UP11APRI10 [SANIFFT KLIMAR AND COMPANY
139 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535801(22.12.2024 6,710.00| 6021|UKOSRE335  |SANJEET KUMAR AND COMPANY
140_|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535802]22.12.2024 7,610.00] 1301|HROBUBS76 _[SHIV TRANSPORT €O.
141 IRAM FOTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARGLD RAKH (ASH) | 3100535803[22.12.2024 7,800.00| 6023|UP118Y5390 [SANJEET KUMAR AND COMPANY
142 _|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053580422.12.2024 9,160.00| 6024|UP11APB110 |SANJEET KUMAR AND COMPANY
143 |RAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR | DISCARDED AAKH [ASH) 3100535805]22.12.2024 8,160.00) 6022|UP12A51409 [SANJEET KUMAR AND COMPANY
124 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535806{22.12.2024 11,090.00] 6025|UK08R6335  |SANJEET KUMAR AND COMPANY
| 145 _|RAM FOTASH PRIVATE LIMITED MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535807 72.12.2024 11,100.00] G026|UP11AVO217 |SANIEET KUMAR AND COMPANY
_|RAM POTASH PRIVATE LiiTED MUZAFFARNAGAR | DISCARDED RAKM (ASH) 3100535808(23.12.2024 /,670.00] 6027|UP11BVS390 |SANJEET KUMAR AND COMPANY
AM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535809(23.12.2024 5.820.00| 6028|UP12A51405 [SANJEET KUMAR AND COMPANY
RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDLD RAKH (ASH) | 310053581023.12 2024 10,420.00] 1302|UP15BC9161 |SHIV TRANSPGRT CO.
{BAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH [ASH) 3100535811]23.12 2024 8,320.00| G029|uUP11AV9217 [SANJEET KUMAR AND COMPANY
4 RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053581223.12.2024 9,270.00| 6030{UP11AP8110 [SANJEET KUMAR AND COMPANY
_ 151 |RAM POTASH PRIVATE LIMITED|MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535813]23.12 2024 9,580.00/ 1303|HR18C2739 |SHIV TRANSPORT CO,
152_|RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR _[DISCARDED RAKN [ASH) | 3100535814|23.12.2024 7.520.00| 6031|UP12AS1409 |SANJEET KUMAR AND COMPANY
153 {RAM POTASH I'RIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDLD RAKH (ASH) | 3100535815/23.12.2028 7,780.00) 6032|UKOBRG335 _|SANIEET KUMAR AND CUMPANY |
| 154 IRAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535816]23.12.2024 12.730.00| 6033|UP11AV9217 [SANJEET KUMAR AND COMPANY
154 |RAM POTASH PRIVATE UMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535817]24.12.2024 7.540.00| 1304|HROEUBS7G  |SHIV TRANSPORT CO,
| 156_|RAM POTASH PRIVATE LIMITED | MUZAT T ARNAGAR DISCARDED RAKI (ASH) | 3100535818|24.12 2024 5.810.00] 6034|UKOSRG3IS [SANJEET KUMAR AND COMPANY
157 |RAM POTASH PRIVATE LIMITED MUZATFARNAGAR _|DISCARDED RAKH (ASH) | 310053581924.12.2024 ,100.00| 6035|UP11BYS390 |SANJEET KUMAR AND COMPANY
158 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535820/24.12.2024 5,350.00| 6036|UP11AP8110 |SANJEET KUMAR AND COMPANY
153 JRAM POTASH PRIVATE LIMITED | MUZATFARNAGAR | DISCARDED RAKH [ASH) 3100535821(24.12.2024 7.700.00f 6037|UP11AV9217 |SANJEET KUMAR AND COMPANY
160 |RAM POTASH PRIVATE LIMITED _|MUZAFEARNAGAR _|[ISCARDED RAKH (ASH] | 3100535825(24.12.2024 6,220.00] 6038|UP12AS1409 [SANIEET KUMAR AND CONBAN
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161 | RAM POTASH PRIVATE LIMITED: _ | MUZAFE AR _|DISCARDED RAKH [ASH) | 3100535827]24.12.2024 /980,00 6OV1[UKOBRGI35 |SANIEET KUMAR AND COMPANY
162 |RAM POTASH PRIVATE UMITED MUZAFFARNAGAR  |DISCARDED RAKH {AasH) !100535!2!]_21.12.2024 B.910.00]  604Z|UPTIAPELIO |SANIEET KUMAR AND COMPANY
163 |RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) 110053587924 12.2024 11,620,00]  1305|UP150CILG1 [SHIY TRAMSPORT €O,
164 _|RAM POTASH PRIVATE UMITED  [MUZAFFARNAGAR _|DISCARDED RAKH (ASH) 3100535830]24.12.2024 6,100.00]  6039|UPLIAVI217 [SANJEET KUMAR AND COMPANY
[ 165 |RAM POTASH FRIVATE UMITED  |MUZAFFARNAGAR DISCARDED RAKH [ASH) 310053563125,12.2024 8,140.00] 1306[HA1AC2739  [SHIV TRANSPORT £O.
166 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535832]25.12.2024 6.460.00] 6040[UP12AS14D9 [SANIEET KUMAR AND COMPANY
167 |RAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR  |DISCARDED RAKH (ASH} 3100535833/25.12,2024 5,960.00]  BOA3|UKOBAGIZS | SAMIEET KUMAR AND COMPANY
168 |RAM POTASH PRIVATE LIMTED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) 3100535834|25.12.2024 5,980.00| G044{UPLIAPE110 |SANJEET KLIMAR AND COMPANY
168 |RARA POTASH PRIVATE LMITED MUZAFFARNAGAR  |DISCARDED RAKH (ASH) 3100535835(25.12.2024 6,340.00]  6045|UP12AS1400 [SANJEET KUMAR AND COMPANY
_ﬁb RAM POTASH PRIVATE UMITED MUZAFFARNAGAR _ |DISCARDED RAKH (ASH) 3100535836(25.12.7024 11,220.00]  1307|UP15BC9161 |5HIV TRANSPORT CO,
171 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) 3100535839(25.12.2024 11,180.00|  6046|UP118VSI90 |SANJEET KUMAR AND COMPANY
172 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH (ASH) 3100535840(25,12.2024 5,680.00] 6047 UKDBREIZS  |SANJEET KUMAR AND COMPANY
173 |RAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) 3100535841(25.12.2024 9,550.00|  6048/UP11AVH217 [SANJEET KUMAR AMD COMPANY
174 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH {ASH) 3100535642(26.12.2024 7.860.00| 1309|HR18C2738  [SHIV TRANSPORT CO.
175 [RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH {ASH) 3100535843|26.12.2024 T.E80.00(  6049|UP12451409 |SANJEEI' KUMAR AND COMPANY
176 |RAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR _|DISCARDED RAKH {ASH) 3100535844/26.12.2024 8,000.00) 6050[UP11BVS3S0 [SANIEET KUMAR AND COMPANY
177 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR _[DISCARDED RAXH [ASH) 310053584526,12.2024 10,630.00)  1310|UP15BCI161 [SHIV TRANSPORT CO.
178 |RAM POTASH FRIVATE UMITED  [MUZAFFARNAGAR _|DISCARDED RAKH (ASH) 3100535846(26,12.2024 6,520.00]  5251|UPLIAPBLID |SANJEET KUMAR AND COMPANY
179 |RAM POTASH PRIVATE LIMITCOD  [MUZAFFARNAGAR  |DISCARDED RAKH (ASH) 3100535849(26,12.2024 5450.00] 6252|UKDBREI35  [SANJEET KUMAR AND COMPANY
180 |RAM POTASH PRIVATE LIMITED  |MUZATTARNAGAR | DISCARDED RAKH (ASH) 3100535850(26.12.2024 8,780.00] 6253|UP11AVS217 [SAMIEET KUMAR AND COMPANY
181 |RAM POTASH PRIVATE UMITED  [MUZAFFARNAGAR _|DISCARDED RAKH (ASH) 3100535851{27.12.2024 8410.00) 1311/HR1BC2733  [SHIV TRANSPORT CO.
181 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR |DISCARDED RAKH [ASH) 3100535852(27.12.2024 6,980.00| 6254[UPL1BV5390 [SANIEET KUMAR AND COMPANY
183 |HAM MOTASH PRIVATC UMITED  |MUZAFFARNAGAR  |DISCARDED RAKH [ASH) 3100535853(27.12.2024 6,000.00)  6255|UPLIAS1409 [SANJEET KUMAR AND COMPANY
184 |RAM POTASH FRIVATE UMITED MUZAFFARNAGAR  |DISCARDED RAXH |ASH] 3100535854(27.12 2024 7,140.00] 6256|UPLIAVE217 [SANJEET KUMAR AND COMPANY
L&Y |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH [ASH) 3100535855(27.12.2024 9,450.00] 6257|UPLIAVS217 |SANJEET KUMAR AND COMPANY
186  |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH [ASH) 3100535856(27.12.2024 8,530.00] 5258|UKDBRG335  |SANIEET KUMAR AND COMPANY
187 [RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR _ |DISCARDED RAKH [ASH) 3100535857 |28.12.2024 11,570.00] 1312|UP15BC3161 [SHIV TRANSPORT CO.
188 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  [DISCARDED RAKH [ASH) 3100535858|28.12.2024 6,790.00| 6259|UPLIAPBL10 |SANJEET KUMAR AND COMPANY
189 |RAM POTASH PRIVATE IMITED _ |MUZAFFARNAGAR | DISCARDED RAKH [ASH) 3100535859 28.12.2024 8,080.00| 6260|UKDBRGIIS  [SAMIEET KUMAR AND COMPANY
190 |MAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH [ASH) 3100535850)28.12.2024 10,840.00) B262|UPL1BVS3A0 |SANJEET KUIMAR AND COMPANY
191 [RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH |ASH) 3100535861|28.12.2024 6,510.00] B261UP12A51409 [SANJEET KUMAR AND COMPANY
197 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR | DISCARDED RAKH |ASH) 3100535862|28.12.2024 8,880.00f 6263[UP11AVI217 |SANJEET KUMAR AND COMPANY
153 |RAM POTASH PRIVATE UMITED | MUZAFF AR |DISCARDFD RAXH |ASH| 3100535863(29.12.2024 8,180.00| 1313|HRIBCZ739  [SHIV THANSPORT CO.
194 [RAM FOTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH (ASH) 3100535864 |29.12.2024 7,660.00| 6264|UP11APS110 |SANIEET KUMAR AND COMPANY
195 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  |DISCARDED RAKH [ASH) 3 5/29.12.2004 1670.00) 6265]UP12451409 |SAMIEET KUMAR AND COMPANY
196 [RAM POTASIT PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH [ASH] 3100535866|29.12.2024 11,400.00) 1314|UP158C9161 |$HIV TRANSPORT CO.
194 [HAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR  |DISCARDED RAKH {ASH) 3100535867|29.12.2024 8,130.00] 6266|UUKDBRG3IS  [SANJEET KUMAR AND COMPANY
198 |AM P'OTASH PRIVATE UMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535868(29,12.2024 11,650.00)  6267|UP11APBII0 |SANIEFT KU APANY
199 |RAM POTASH PRIVATE LIMITED  |MUIAFFARNAGAR | DISCARDED RAKH [ASH) 3100535869(29.12.2024 9.580.00| 6268|UP11AVEZLT [SAMIEET A COMPANY -
400 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535870(29.12,2024 10,830.00|  6269|UP11BVS3S0 [SANIE E AN‘]’\
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| 701 _|ma POTASH PRIVATE UMTTD _ TMUZATTAPNAGAR | DISCARDED RAKr (AGH] | 3100535671]29.17 2024 10,460.00] 6270[UKOSR6335 |SANJEET KUMAR AND COMPANY

| 207 |WAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH [ASH) 3100535872(29.12.2024 11,540.00| 6271|UP11IAPS110 |SANJEET KUMAR AND COMPANY

[ /04 kAl POTASH PRIVATE LIMITED | MUZAFFARMAGAR | DISCARDED PAKN (ASH) | 2100535873|23 122024 10.43000] 6272|UP12AS1409 |SANJEET KUMAR AND COMPANY

f 704 _KAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR  |DISCARDED RAKH (ASH) 2100535874{30.12 2028 9,050.00| 1315[HR18C2739 [SHIV TRANSPORT CO.

| 200 |RAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053587520 123022 §,260.00| 6273|UP11AV9217 [SANJEET KUMAR AND COMPANY

| 20U |IAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAEH [ASH) 3100535876301 2024 8,20000] 1316|HROGUSI7E [SHIV TRANSPORT CO.

| 207 [HAM POTASH FRIVATE LMATED [ MUZATT ARMAGAR | DISCARDED RAxr [ASH) 3100535877|30 12,2024 10,550.00] 6274|UP12AS1403 |SANJEET KUMAR AND COMPANY
J0F|RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  [DISCARDED RAKH (ASH) | 3100525878)20 12 2028 10,630.00] 6275|UP11APE110 [SANJEET KUMAR AND COMPANY
409 [RAM POTALH PRIVATE LIMITED  [MUZAFFARNAGAR  [DISCARDED RAKH (ASH) 3100535879|30.12.2022 10,960.00| 6276|UKO8R633S  [SANIEET KUMAR AND COMPANY
Z10 [EAW PUTASH PRIVATE LIAITED  [MUZAFFARNAGAR  |DISCARGED RAKH (AGH) 310053588030 17 202¢ 7,35000] 6277|UP11BVS390 [SANJEET KUMARAND COMPANY
211 [HAM POTASH PRIVATT LIMITED  [MUZAFFARNAGEE | DISCARDED RAKH (ASH) | 310053588130 12 202¢ 10,910.00]  6279|UP11AV9217 [SANJEET KUMAR AND COMPANY
717 [HAM POTASH PRIVATT UIAITED  [MUZATFARNAGAR | DISCARDED RAKM (R5W, | 210053588230 12 2022 13,770.00] 6278|UP12AS1409 |SANIEET KUMAR AND COMPANY
712 |RAM POTASH PRIVATL LIMITID  IMUZATTARNAGAR | ARDED RAKM (A%H] | 310053588331 12.2024 3.570.00] 1317|HR18C2739 |SHIV TRANSPORT CO.
S [BAM POTASH PRIVATE LIMITLD ig@__:}_@m@_gm_ DISCARDED BAKM | A5H) 3100535884 [31 122024 9,740.00] 1318[HRO6USS7G [SHIV TRANSPORT CO.
10 [KAM POTASH PRIVATULIMITED  [MUZAFAKNAGAR  OISCARDED AR (AGw| | 3100835485131 13 2024 7.37000] 6280|UP12A51403 |SANJEET KUMAR AND COMPANY
410 [RAM POTASH PRIVATCTIMITED  [MUZAFEABNAGER [ DISCARDED RAKM (ASH) | 330053568£] 77 12,2024 §,560.00| 6281|UPLIAPBLI0 [SANIEET KUMAR AND COMPANY
C17_|KAM POTASH PRIVATL LIMITED  [MUZASE ARNAGAK | DILCARDED BARM (A5H) | 310051585731 12 2024 7.100.00] 6282|UP11AV9217 [SANJEET KUMAR AND COMPANY
A1 JRAN FOTASH PRIVATL LUMITED  [MUZATTARNAGAE  |DISCARDED RAKM (RG] | 13008 15088131 12 3024 12,900 00| 6283|UP12A51409 [SANIEET KUMAR AND COMPANY

T T om 2,132.960.00
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TRIVEN! ENGINEERING & INDUSTRIES LTD,
ALCO-CHEMICAL COMPLEX
MUZAFFARNAGAR
: Statement Showing the selling position of Discarded Rakh for the Month of January'25 -
SR NO. |CUSTOMER NAME DESTINATION MATERIAL NO INVOICE NO_[INVOICE DATE_|QUANTITY (KG.) |GR NO |VEHICLENO. |[TRANSPORTER NAME 4 |
1 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH] | 3100535888(01.01.2025 10,330.00] 1313|HROGUE976 |SHIV TRANSPORT CO, | |
2 RAM POTASH PRIVATE LIMITED MUIAFFARNAGA_R DISCARDED RAKH {ASH] 3100535850|0L012025 11,910.00| 1320|UP1SBCO161 |SHIV TRANSPORT CO, ]
2 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535891]01.00.2025 7,140.00) 6284 |UP11APEL1D |SAMIEET KUMAR AND COMPANY |
4__[RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535853 01.01.2025 9,170.00| 6285|UKOBRE335 |SANJEET KUMAR AND COMPANY
5 [RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053586301.01.2025 9,550.00|  6286|UP11AVI21T |SANJEET KUMAR AND COMPANY
G [RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535854]03.01. 2035 11,350.00| 6287|UP12A51409 [SANJEET KUMAR AND COMPANY
7| RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535895|02.01,2025 7,880.00| 6288|UPL1BV5390 [SANIEET KUMAR AND COMPANY
| B |RAM POTASH PRIVATE LIMITED | MUZAFF ‘R |DISCARDED RAKH (ASH] | 3100535896|02.01,2025 7.070.00| 6283|UP12AS1409 [SANJEET KUMAR AND COMPANY
9 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535897/02.01.2025 8420.00| 1323|HR18C2733 [SHIV TRANSPORT CO.
10_|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _| DISCARDED RAKH (ASH) 2100535898(02.01.2025 12,710.00| 1324|HROSUB976 [SHIV TRANSPORT CO. i
|11 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535893/02.01.2025 10,500.00| 65290|UP11APE110 |SANIEET KUMAR AND COMPANY !_
12 _|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH [ASH) [ 3100535900[02.01.2025 15,420.00) 1325[UP12BP108S |SHIV TRANSPORT CO. ;
13 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) | 310053590102.01.2025 7,450.00) 6291|UKOBRA3I5  [SANJEET KUMAR AND COMPANY
__14_|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535902(03.01.2025 6,230.00] 6292|UK08R63I35 [SANJEET KUMAR AND COMPANY
15 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535903]03.01.2025 5,350.00| 6293|UP11AV9217 [SANJEET KUMAR AND COMPANY
16 |RAM POTASH PRIVATC LIMITED [MUZAFFARNAGAR DISCARDED RAKH (asH) | 3100535904]03.01.2025 5,670.00| 6294|UP11BYS390 |SANJEET KUMAR AND COMPANY
17 JRAM POTASH PRIVATE LIMITED _|MU2AFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535905 03.01.2025 6,960.00] 1326|HRO6UEITE |SHIV TRANSPORT CO.
18 _|RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKN (ASH] | 3100535908 03.01.2025 9.410.00] 1327|HR18C2739 [SHIV TRANSPORT CO.
15__[RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100835507 03.01.2025 11,170.00] 1328|UP12BP1085 |SHIV TRANSPORT CO.
20 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH [ASH) 3100535908 [U3.01.2025 B,830.00| 6255|UPL1APB110 [SANJEET KUMAR AND COMPANY
71 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH {ASH) | 3100535909|04.01.2025 12,330.00] 1329|UP15BC9161 [SHIV TRANSPORT CO.
22__|RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535310 04.01.2025 11,31000| 1330{UP12BP1085 [SHIV TRANSPORT CO. i
23 _|RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535911]04.01.2025 8,180.00] 6296|UP11APE110 |SANJEET KUMAR AND COMPANY
24 _|RAM POTASH PRIVATE IMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) 310053591204 01,2025 8,420.00| 6297|UP11BV5390 |SANJEET KUMAR AND COMPANY
25 _|RAN POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535313 04,01.2025 9,22000] 6298|UK0BRE335 |SANJEET KUMAR AND COMPANY
|26 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535914 |04.01.2025 12,890.00| 6299|UPLIAV217 [SANJEET KUMAR AND COMPANT
27 |RAM POTASH PRIVATE UMITED  |MUZATTARNAGAR DISCARDED RAKH [ASH) | 3100535915 04.01.2025 10,560.00| 1331|HR1ECI739 [SHIV TRANSPORT CO.
|28 |RAM POIASH PRIVATE LIMITED  |MUZATFARNAGAR DISCARDED RAKH (ASH) | 3100535916(04.01.2025 11,910.00| 6300|UPT1RVSI90 [SANJEET KUMAR AND COMPANY
29 JRAM POTASH PRIVATE LIMITED__|MUZAFFARNAGAR | DISCARDED RAKN (ASH) 3100535917(05.01.2025 8,370.00] 1332|HROGUBY7E |SHIV TRANSPORT CO.
30 _[RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535918]05.01.2025 12,470.00| 1333|UP15BCI161 [SHIVTRANSPORT CO,
_ 31 |RAM POTASI PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535913(05.01.2025 10,380.00) 6201|UP114P8110 [SANIEET KUMAR AND COMPANY
32 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535920/05.01.2025 8,520.00] 6202|UK0BREIZS [SANJEET KUMAR AND COMPANY
33 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR DISCARDED RAKH (ASH] | 3100535921[05.01.2025 10,010.00| 6203|UP11BVS390 [SANJEET KUMAR AND COMPANY
34__|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKN (AsH) | 3100535522]05.01.2025 10,350.00| 1334|HR18C2739  |SHIV TRANSPORT CO.
|35 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (AGH) 3100535523(05.01.2025 14,150.00| 1335|UP12AX7102 |SHIVTRANSPORT CO. oo |
36 [RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535924 05.01.2025 6,950.00| 6204|UP11AVE217 I
37| RAM POTASH PAIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535925|05.01.2025 %,180.00|  6205(UP12A51409
|38 |RAM POTASH PRIVATE LIMITED __|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) 3100535926(06.01.2025 5,100.00  6206|UK08RG335
39 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535927 [06.01 2025 9,730.00] 1338|HR18C2739
40 [RAM POTASH PRIVATE LIMITED [ MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535928|06.01 2025 12,020.00  1337|UP158C9161
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41 |RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (AS) 3100535929 [06.01.2025 RB57000]  6207]UPLIAPEI10 [SANIEET KUIPAAR AND .OAABAN(
A2 _|RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535930{06.01.2025 KE70.00|  6208[UP1IBVS300 |SANJEET KUPAR ANG LOMPAL S
43 _|RAM POTASH PRIVATE UMITED _ |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535931(06.01.2025 7,250.00|  1336{HROGURS 76 [sHIV TRANSPORT €O
| 44 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH 3100535932 106.01.2025 6,520.00| 6209UP1IAVI217 |SAMIEET KUMAR AND CIMRANT
| 45 |RAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH 3100535033 06.01.2025 5,660.00] 6210{UP12AS1404 [SANIEET KUMAR ANG COMPAY (
46 _|RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH 3100535934[07.01.2025 12,090.00] 1339[UP15BC161 |SHIV TRANSPORT (O 1
47 _|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH 3100535935(07.01,2025 11,82000]  1340[HR0GUBI76  |SHIV TRANSPORT CO. ]
48 [RAM POTASH PRIVATE MITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH 3100535936|07.01.2025 9,590.00] 6211[UPL1APB110 [SANIEET KUMAR AND COMPANT
43 |RAM POTASH PRIVATE IMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH 3100535837[07,01.2025 8,560.00] 1341[HRIEC2730  [SHIV TRANSPORT CO
50 [RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH 3100535938(07.01.2025 7,130.00| 6212[UP12AS1409 [SAMJEET KUMER AND COMPANT
51 |RAM POTASH PRIVATE LIMITED __ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535939|07,01.2025 9,600.00] 6213|UKOBR6335 [SANJEET KUMAR AND COMPANYT
52 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535540(07.01,2025 9,130.00] 6214|UP11BV5390 [SANJEET KUMAR AND COMPANT
53 |RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535941|07,01,2025 8,580.00( 6215|UP11APB110 |SANJEET KUMAR AND COMPANY
54  |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR | DISCARDED RAKH [ASH) 3100535942 |08.01.2025 10,330.00| 1342|HR18C2739 |SHIV TRANSPORT CO
55 |RAM POTASH PRIVATELIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535943|08,01.2025 12.020.00] 1343|UP15BCI161 |SHIV TRANSPORT CO
56 |RAMPOTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535344(08.01,2025 £,980.00] 6216]UP11BVS390 [SANIEET KUMAR AND COMPANY
57 |RAM POTASH PRIVATELIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH| | 310053594%|08.01.2025 9,260.00] 6217|UP11AV9217 |SANIEET KURAR AND COMPANY
5B |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535945|08.01.2025 744000 1 U8G76 |SHIV TRANSPORT (O
59 |RAM POTASH PRIVATE LIMITED  |[MUZAFFARNAGAR | DISCARDED RAKH [ASH] 31005359&7'03.012025 7.370.00] 6213|UP12AS1409 |SAMIEET KUMAR AND COMPANY
60 [RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535948]08.01.2025 7.280.00| 6218|UKDBRE335 [SANJEET KUMAR AND COMPANY |
61 [RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535940]0A 01 2025 7,500.00]  6221|UP11AV9217 [SAMJEET KUMAR AND COMPANY
62 _|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535850|08.01.2025 10,640.00| 6220[UP12AS1409 |SAMIEET KUMAR AND COMPANT
63 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535951]08.01.2075 9,790.00] 1345[{HR18C2739 |SHIV TRANSPORT CO.
64 |RAM POTASH PRIVATE UMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 2100535952|03.01.2025 12,800.00] 1346[UPI1SBCOL61 [SHIV TRANSPORT CO.
65 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 2100535953]09.01.2005 10,970.00] 6223|UP11AVS390 [SAMJIEET KUMAR AND COMPANY
66 [RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535054|09.01.2025 11,300.00] 6224|UP12451409 |SANIEET KUMAR AND COMPANY
67 |RAM POTASH PRIVATE LIMITED __ |MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535855|09,01,2025 8,430.00] G225|UP11Av9217 [SANIEET KUMAR AND COMPANT
68 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535956|09,01.2025 9,470.00] 6226|UP11APS110 [SANJEET KUMAR AND COMPANY
9 [RAM POTASH PRIVATE LIMITED  |[MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535957]09.01.2025 8,930.00] 1347|HR1BC27389  |SHIV TRANSPORT CO.
70 |RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535958|09.01.2025 8,320.00| 6227|UKOSR5335 |SANJEET KUMAR AND COMPANY
71 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535959|10.01.2025 8,560.00] 1348|HROGLAY76 [SHIV TRANSPORT CO. ]
72 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053596010.01.2025 9,580.00] 5228]UP11BV5350 |SANIEET KUMAR AND COMPANY
73 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH| | 3100535961]10,01.2025 9,0/0.00] 6229|UP11AP8110 |SANIEET KUMAR AND COMPANY
74 [RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535962|10.01.2025 12,440,00] 1343|UP15BCI161 |SHIV TRANSPORT CO.
75 |RAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535963|10.01.2025 B,140,00| 6230|UKOSRG3IS [SANJEET KUMAR AND COMPANY
76 |RAMPOTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535964|10.01.2025 6,700.00] 6231|UPLIAV9217 [SANIEET KUMAR AND COMPANY
77 |HAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535565|10.01.2025 9,060.00] 1350|HR18C2739 |SHIV TRANSPORT CO.
78 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 31005359661 11.01.2025 8,150.00] 1351|HRO6UBY76 |SHIV TRANSPORT CO.
79 |RAM POTASI PRIVATE IMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100535967 |11.01.3025 12,950.00] 1352|UP1SBC161 [SHIV TRANSPORT CO_ _
80 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100535368|11.01.2025 10,620.00] 6232[UP11BV3390 |SANIEET KUMARAND COpipas
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b1 |RAM POTASH PRIVATE UMITED  |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535369 11.01.2025 6,690.00] 6233]UP12A51409 [SANJEET KUMAR AND COMPANY

B2 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH [ASH) | 3100535970 11.01.2025 9,460.00] 1353[HR18C2739  [SHIV TRANSPORT CO. —

83 |RAM POTASH PRIVATE LIMTED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535371 11.01.2025 8,450.00) 6234|UP11APBL10 [SANIEET KUMAR AND COMPANY

84 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR _|DISCARDED RAKH (ASH 3100535972|11 01,2025 9,270.00] 6235|UKOBRG6335 |SANJEET KUMAR AND COMPANY |

85 _ [RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH 3100535973(12.01.2025 8,530.00] 1354|HR1BC2739  |SHIV TRANSPORT CO.
|86 [RAM POTASH PRIVATE IMITED | MUZAFFARNAGAR | DISCARDED RAKE 1ASH 3100535974(12.01.2025 8,050.00] 1355/HROGUBI76 |SHIV TRANSPORT CO. _
|87 |RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR | DISCARDED RAKH (asH) [ 3100535975[12.01.2025 11,590.00]  £236]UP11BV5390 [SANJEET KUMAR AND COMPAAY
|88 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (sH) | 3100535976(12.01.2025 6380.00] 6237|UP11AVS217 [SANJEET KUMAR AND COMPANY |

B9 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH [ASH) | 3100535977 |12.01.2025 9,850.00] 6238[UP11APEL10 [SANJEET KUMAR AND COMPANY |

90 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535978]12.01.2025 12,290.00] 1356UP158C9161 |SHIV TRANSPORT CO. 1

91 |RAM POTASH PRIVATE IMITED _[MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535975]12.01 2035 9,220.00] 6239|UP12AS1409 [SANJEET KUMAR AND COMPANY

92 |RAM POTASH PRIVATE UIMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535980]13.01.2025 11,250.00] 1357[UP15BCI161 [SHIV TRANSPORT CO.

93 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 2100535981|13.01.2025 9,090.00] 1358|HROGUSS76 |SHIV TRANSPORT CO.

94 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535982|13.01.2025 8,330.00] 65240|UKOBRG335 |SANJEET KUMAR AND COMPANY

95 |RAMPOTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH| | 3100535983]13 01 2025 8,180.00| 6241|UP11BVS390 |SANJEET KUMAR AND COMPANY

9 _|RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535984|13.01.2025 9,270.00] 5242|UP11APE110 [SANJEET KUMAR AND COMPANY

37 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535985|13.01.2025 9,920.00] 1353|HR18C2733 |SHIV TRANSPORT CO.

98 [RAM POTASH PRIVATE LIMITED _ |[MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053588613,00.2025 9.950.00| 5243[UP12A51403 |SANJEET KUMAR AND COMPANY

99 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535987]14.01.2025 7.980.00| 1350[HROGUEYJE  [SHIV TRANSPORT CO.

100 |RAM POTASH PRIVATE UMITED  [MUZAFFARNAGAR | DISCARDED AAKH (ASH) 3100535988 (14.01.2025 9,990.00] 1361|UP15BC9161 [SHIV TRANSPORT CO.

101 JRAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535989|14.01.2025 8,840.00| 6244|UP12A51409 [SANJEET KUMAR AND COMPANY
102 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100535950(14.01 2025 8,720.00] 6245|UP12Av9217 [SANIEET KUMAR AND COMPANY
103 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (asH) | 3100535991[14.01.2025 9,570.00] 1362|HA18C2739 |SHIV TRANSPORT CO.

104 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535992114 01.2025 9,910.00| 6245|UK0SR6335  [SANJEET KUMAR AND COMPANY
105 _[RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR DISCARDED RAKH (ASH) | 3100535993|14.01.2025 10,530.00) 6247|UP12AS1409 |SAMIEET KUMAR AND COMPANY

106 [RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  |DISCARDED RAKH (ASH) 3100535994(15.01.2025% 12,52000] 6248|UP11BV5390 [SANJEET KLUMAR AND COMPANY

107 _|RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKM (ASH) | 3100535995|15.01.2025 9.040.00] 6245[UP11AV9217 [SANJEET KUMAR AND COMPANY
108 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (AsH) | 3100535996]15.01 2025 10.190.00] 1363|UP15BCO161 |SHIV TRANSPORT CO.

109 _|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCAROED RAKH (#SH) | 3100535997]15 01 2025 9,080.00| 1364|HR18C2739 |SHIV TRANSPORT CO,

L10_[RAM POTASH PRIVATE LIMITED | MUZAFTARNAGAR _|DISCARDED RAKH (ASR) | 3100535998] 16 01.2025 9,020.00] 6250|UKOSR6335 |SANIEET KUMAR AND COMPANY

111 [RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535999|16.01 2075 9.380.00] 6301|UP11BY5330 |SANIEET KUMAR AND COMPANY
117 [RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKN (ASH) | 3100536000]16.01 2025 10,080.00] 6302|UP11APB110 |SANJEET KUMAR AND COMPANY

113 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKN [ASH) | 3100536001(16.01.2025 8,150.00 1365|HROGUEI76 [SHIVTRANSPORT CO,

TM_ RAM POTASH I’ﬁil\-'M'E HIMITED MUZAFFARNAGAR  |DISCARDED RAKH {ASH) 3100536002 |16.01 2025 12,760.00] 1366|UP15BCS161 SHIV TRANSPORT CO.

11h_|RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536003 16,01 2025 9,060.00| 1367|HR18C2739  |SHIV TRANSPORT CO.

116 [NAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASK) | 3100536004 ]16.01.2025 7,530.00 6303|UPL1AVE217 |SANJEET KUMAR AND COMPANY

L17_|RAM POTASH PRIVATF LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3 100536005 16.01.2025 7,830.00] 6304|UKOBRGA3S  |SANIEET KUMAR AND COMPANY
""" 118 [RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3 100536006/17.01.2025 9,680.00] 5305|UP11BV5390 [SANJEET KUMAR AND COMPANY

119_[RAM POTASH PRIVATF LIMITED _|MUZAFFARNAGAR | DISCARDED RAXH (ASH] | 3100536007117 012025 8,800.00] 6306{UPLIAPA1I0 |SANJEET KUMAR AND COMPANY

120 [RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH| | 3100535008/17.01.2025 8,800.00] 6307|UP12A51409 |SANJEET KUMAR AND.COMPANY
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77 TRAMI POTASH PRIVATE IMITED__|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536009]17.01,2025 ) 4,330.00 SHIV TR/
157 |RAM POTASH PRIVATE LIMITED__|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) _ | 3100536010}17.01,2025 " 70,790.00] _1369]UP15BCI161 SHIV TRAHSPORTCO. |
15 TRAM POTASH PRIVATE LIMITED _[MIUZAFFARNAGAR | DISCARDED RAKH (ASH) _ | 3100536011117.01.2025 i §,A00.00| 1370[HRIBC27IY  [SHIV TRAMSPORTCO.

124 TRAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053601217.01.2025 ] 770,00 G308|UKDERG335 | SANIEET KUMAR AND COMPAHT

235 |FAN POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536013]18.01,2075 10.700.00] 1371 |UPI5BCO161 _[SHIV TRANSPORT CO B
126 |RAM POTASH PRIVATE LIMITED __ |MUZAFFA AR |DISCARDED RAKH (ASH) | 3100536014[18.01.2025 11,000,00] 1372|UP12AX7102_|SHIV TRANSPORT CO. ]
(127 _[RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536015[18.01.2025 7130.00| 5300|UPIIAVGZL7 [SANJEET KUMAR AND COMPANY

128 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH [ASH) 3100536016)18.01.2025 10,480.00| 6310 UP12A51409 SANJEET KURAR AND COMPANT

179 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100536017|18.01.2025 11,030.00] 1374|HR18C2739 |SHIV TRANSPORT CO.

130 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) _ | 3100536018]18.01.2025 7.490.00] 1373|HROGUBSTE _|SHIV TRANSPORT CO |

131 |RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR |DISCARDED RAKH (ASH) 3100536019|18.01.2025 10,710.00] 6312 |UP11AVO217 SANJEET KUMAR AND COMPANTY |
| 332 IRAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536020|18.01.2025 10.980,00] 6311[UP1IAPBI10_|SANJEET KUMAR AND COMPANT

133 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 310053602119.01.2025 11,690.00] 1375|UP15BCI161 |SHIV TRANSPORT CO. |

134 |RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536022{15.01.2025 8.640,00] 1376|HROGUBST6 |SHIV TRANSPORT CO.

135 AN POTASH PRIVATE IMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536023/19.01,2025 5.270.00] 6313|UPIZASLA0Y |SANJEET KUMAR AND COMPAN?

135 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) 3100536024/19.01.2025 8,570.00] 6314|UKOBRG335 _[SANIEET KUMAR ANDCOMPANT |

157 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (#SH] | 3100536025(19.01.2025 14.230.00] 6315|UPLIAPB110 [SANIEET KUMAR AND COMPANTY

138 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH] | 310053602619.01.2025 11,600.00] 1377|UP12AX7102 |SHIV TRANSPORT CO.

133 |RAM POTASH PRIVATE LUMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) 3100536027]20,01.2025 7,360.00] 1378|HR18C2739 |SHIV TRANSPORT CO. |

140 |RAM POTASH PRIVATE LUMITED __|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536028)20.01.2025 10,730.00] 1378|UP12AX7102 |SHIV TRANSPORT CO. |

141 [RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH {ASH) 3100536028(20.01.2025 6,92000] 6316|UP12A51409 SANJEET KUMAR AND COMPANTY i

132 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR _|DISCARDED RAKH (ASH] | 3100536030/20.012025 6,260.00] 6€317|UPL1AVO217 |SANIEET KUMAR AND COMPANY |

143 [RAM POTASH PRIVATE LIMITED MUZAFFARNAGAR  |DISCARDED RAKH (ASH 3100536031[20.01.2025 8,980.00| 1380|HRO6UBSTE SHIV TRANSPORT CO. |

144 [RAM POTASH PRIVATE IMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH] | 3100536032[20.01.2025 11,700.00] 6318|UP11BV5330 |SANIEET KUMAR AND COMPANY |

135 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR |DISCARDED RAKH (ASH] | 3100536033[20.01.2025 9,820,00] 1381|HRISC2739 _|SHIV TRANSPORT CO.

i.:g Ex :g;::: ;:‘I::E t:::—?—:g :UZAF.FARHAGAR DISCARDED RAKH (ASH) 3100536034|20.01.2025 10,470.00| 8320 UP11APE110 [SAMJEET KUMAR AND COMPANY

j UZAFFARNAGAR _|DISCARDED RAKH (ASH] | 3100536035/20.01.2025 ,400.00] 6319|UKOBRE335  |SANJEET KUMAR AND COMPANY

188 |RAM POTASH PRIVATE IMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536036/21.01.2025 8,560.00] 1382|HROSUB976 |SHIV TRANSPORT CO

13 |RAM POTASH PRIVATE LIMTED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536037|21.01.2025 827000 6321|UP11BV5390 [SANJEET KUMAR AND COMPANY !

150 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536038/21.01.2025 9,700.00] 6122|UP11AV9217 |SAMJEET KUMAR AND COMPA

151 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536040]21.01.2025 12,12000] 1383|UP15BC9161 |SHIVTRANSPORT CO =

152 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536041[21.01.2025 ©.72000] 6 - |

153 [RAM POTASH PRIVATE LIMITED MUZAFFARN ; : 323|UPLIBVEA90 [SANIEET KR D o ;
153 [R ARNAGAR | DISCARDED RAKH (ASH) | 3100536042]22.01.2025 6,460.00| 1384|HROGLBY76 |SHIV TRANSPORT CO |

154 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536043[22.01.2025 7,910.00] 63 ‘ ]

155 |RAM POTASH PRIVATE LIMITED _ [AUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536044122.01.2025 9’230100 ::H T

156 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536045 22.01.2025 a:rso‘oo 5322 e e s AN COMERNT™]

157 |RAM FOTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED RAKH (ASH) | 3100536047 zz.czizozs 3 zm'm I s u:mmw K A e —

158 |RRAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100536048]22.01.2025 11:660‘60 13 45 13“5390 T oo e

150 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536049(23.01.2025 $.060.00 5::: 52;;:?;;:; i:ﬂ:?.?ﬁmﬁb %

160_|RAM POTASH PRIVATE LIMIT oL Tt PANY

D |MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536050|23.01.2025 8,330,00] 1386|HROGUSST6 |SHIV TRANSPORT Cu
¢ e
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161 |RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR DISCARDED RAKH (A5H) | 23,01 2025 6580000 6329[UR12AS AT [SANIFE T FIRARR 007 Cnpasee
162 |RAM POTASH PRIVATELIMITED [ MUZATFARNAGAR _|DISCARDED RAKN (ASH) | 3100535053] 23012025 | 11,840.00] 138I{UPIsecatns s teanseraten
163 IRAM POTASH PRIVATE LIMITED _[MUZAFFARNAGAR _|DISCARDED RAKH (ASH] | 3 100536053(23.01.2025 | 933000 390[UK0RRAIY, [SAMIEET vipAaR ANG COMBRN
164 RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100536054|23,01.2025 B,900.00|  6331[UPTIARBLIN [SAMIFFT FUMAR AND CoMp AT
165 _|RAM POTASH PRIVATE IMITED _|MUZAFFARNAGAR _|DISCARDED AKIT (ASH) | 3100536055 23012025 8,690.00] 6332[UP1IBVS30 [SANIEET KUMAR AND) 1APAS 1
166 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR |DISCARDED FAKH ASH) | 3100536056(24.01.2025 9,090.00| 6333[UPIIAPEII0 [SANIEFT RUMAR AN Crmapan
167 _|RAM POTASH PRIVATE LIMITED _[MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536057|24.01.2025 6,800.00] 6334[URLIAVOZ17 [SAMIEET KUMAR ANT r otz pn ¢
168 IRAM POTASH PRIVATE LIMTED _|MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535058124 01,2025 12,210.00] 1388|UPT5BCI161 [SHIv TRANGPORT o —
169 IRAM POTASH PRIVATELIMITED _[MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100535055|24 012025 12,14000| 6335 |UKOBR63IS |SANJEET KUMAR ANG COMBAN
170 |RAM POTASH PRIVATE LIMITED _[MUZAFFARNAGAR _|DISCARDED RAKH (aSH) | 3100536060 24.01.2025 9,300.00] 6336|UP11BVS390 |SANIEET FUMAR AN CoMBar s
171 |RAM POTASH PRIVATE UMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536061 25.01.2025 12,710.00] 1389|UP15BCI16 |SHIV TRANSFGRT (G o
172 _|RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR _| DISCARDED RAKH (ASH) | 3100538062125 01 2025 7,700.00| 6337|UP11AVOZ17 |SANIEET KUMAR ANG LOMPANY
173 |RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100536063/25.01.2025 8,630.00] 6338[UPIAPELIO [SANIEET KUMAR ANG COMPAN'
174_|RAM POTASH PRIVATE LIMITED _ [ MUZAFFARNAGAR | DISCARDED RAKH (AsH) | 3100536065|25.01 2025 9,620.00] G6339|UKOBRE3IS |SANJEET KUMAR AND COMPANT
175 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR | DISCARDEO RAKH (ASH) | 3100336066]25 01 2025 13,460.00] 6340|UP12AS1409 [SANIEET KUMAR AND COMPAR
176 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536067(25.01.2025 11,460.00] 6341JUP11BVS390 |SANIEET KUMAR AND COMPARY
177 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 310053806E[25 012035 9,530.00] 1390|HRO6US976 |SHIV TRANSPORT CO.
178 |RAM POTASH PAIVATE IMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100538065]26.01.2025 10,420.00| 6342|UP11APB110 [SANJEET KUMAR AND COMPANT
179 |RAM POTASH PRIVATE LIMITED __[MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100535070/26.01.2025 9,700.00] 6343[UPL1AV9217 |SANJEET KUMAR AND COMPANY
180 [RAM POTASH PRIVATE LIMITED _[MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536071]26,01.2025 12.920.00] 1391|UPISBCI1EL |SHIV TRANSPORT CO
181 |RAM POTASH FRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100536072(26.01.2025 10,730.00) 6344|UP11BVS5390 |SANJEET KUMAR AND COMPANY
182 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536073 26.01.2025 9,510.00] 1392|HROGUES7E |SHIV TRANSPORT CO
183 |RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536074|26.01.2025 8,760.00] 6345|UKD8R6335 [SAMIEET KUMAR AND COMPANYT
184 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH ASH) | 3100536075|26.01,2025 11,150.00]  6346|UPL1AVS217 |SANIEET KUMAR AND COMPANY
185 |RAN POTASH PRIVATE LIMITED __[MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536076|26,.01.2025 12,190.00] 6347|UP11APE110 |SANJEET KUMAR AND COMPANY
186 [RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536077|25.01.2025 11,700.00] 1393|HR18C2739 |SHIV TRANSPORT CO
187 |RAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536078|27.01.2025 B.670.00| 6348|UP11BVS330 |SANJEET KUMAR AND COMPANY
188 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536079|27.01.2025 14,240.00]  1394|UP1SBCA161 [SHIV TRANSPORT CO.
189 IRAM POTASH PRIVATELIMITED _ [MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536080|27,01.202% 10440.00) 6349|UP11AV9217 |SANIEET KUMAR AND COMPANY
190 |RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536081]37.01.2025 8,830.00| 6350{UKDBRE3IS |SANIEET KUMAR AMD COMPANY
191 |RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536082127.01.2025 10.910.00] 1395|HRD6UBSTE |SHIV TRANSPORT CO.
192 _|RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _[DISCARDED RAKH (ASH) | 3100535084137 01.2025 12,020.00| 6401{UPLIAPE110 [SANJEET KUMAR AND COMPANY
193 _|RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536087 26,01 3025 12,730.00] 1396|UP1SBCY161 |SHIV TRANSPORT CO
194_[RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _|DISCARDED RAKH ASH) | 3100536088|28.01.3025 11,010.00] 5402[{UP11BVS390 [SANJEET KUMAR AND COMPANY
195 [RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH] | 3100536089 2801 3025 8,190.00] B403[UPLIAVIZLI [SANJEET KUMAR AND COMPANY
196_|RAM POTASH PRIVATE IMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536090|28.01.2025 10,140.00]  1397|HROSUBS7E |SHIV TRANSPORT CO
197 [RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536091|28.01.2025 10,090.00]  6404|UP11APE110 [SANIEET KUMAR AND COMPANY
198 |RAM POTASH PRIVATE IMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536092|28,01.2035 9,740.00] 6405(UP12AS1409 [SANJEET KUMAR AND COMPANY
189 |RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536093 |29.01.2025 9,210.00] 1398|HROGUBSTE |SHIV TRANSPORT CO
200 [RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 3100536004]29.01.2025 7,68000] 6406|UKOBREIIS [SANJEET KUMAR ANG COMPANY |
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HAM POTASH PRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536093 ]25.01.2025 10,400.00| 6407 |UP11BVS390 [SANJTET KUMAR AND COMPANY
RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (ASH} 3100536096 [20.01.2025 13,300.00| 1399]UP150CI161 |SHIV TRANSPORT CO.
RAM POTASH PRIVATE UMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH| | 3100536097 30.01.2025 8,280.00| 6408|UP11APA110 |SANJEET KUMARAND COMPANY
|HAM POTASH PRIVATE UMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100536098(30.01.2025 8,730.00| 6403[UP12AS1409 |SANJEET KUMAR AND COMPANY |
RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100536099 30.01.2025 10,700.00 1400[HROGUBYTE |SHIV TRANSPORT LO.
RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100536100]20.01.2025 5,760.00] €410JUPL1AVO217 |SANJEET KUMAR AND COMPANY
RAN POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH [ASH) 3100536101(30.01.2025 7,660.00) 6G411JUKOBR633S [SANIEET KUMAR AND COMPANY
_|HAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536102|30.01.2025 §,010.00| 6412[UP11BYS390 [SANJEET KUMAR AND COMPANY
RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH [ASH) 3100536103/30.01.2025 9,340.00] 1401|HR1BC2739 |SHIV TRANSPORT CO.
RAM POTASH PRIVATE LMITED _[MUZAFFARNAGAR | DISCARDED RAKH [ASH) | 3100535108 30.01.2025 8,570.00] 6413[UP12A51408 [SANIEET KUMAR AND COMPANY
RAM POTASH FRIVATE LIMITED _ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) | 3100536105|31 01,2025 8,700.00] 1402|HROBUSS76 [SHIV TRANSPORT CO.
RAM POTASH PRIVATC LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH |ASH) 3100536106(31.01.2025 12,150.00| 1403|UP15BC5161 |SHIV TRANSPORT CO.
RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100536107 31.01.2025 8,100.00] 6414|UP11AVI217 [SANIEET KUMAR AND COMPANY
RAM POTASH PRIVATE LIMITED _|MUZAFFARNAGAR _|DISCARDED RAKH (ASH) | 310053510831.01.2025 9,100.00] 6415|UP11APE110 [SANJEET KUMAR AND COMPARY
RAM POTASH PRIVATE LIMITED | MUZAFFARNAGAR _ DISCARDED RAKH (ASH) | 3100536108|31.01.2025 7,940.00] 6416{UP11BV5390 [SANJEET KUMAR AND COMPANY
RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR | DISCARDED RAKH (AGH) 3100536110[31.01.2025 8,850.00| 6417|UP12A51409 [SANJEET KUMAR AND COMPANY
RAM POTASH PRIVATE LIMITED  |MUZAFFARNAGAR  |DISCARDED RAKH (4SH) | 3100536111]31.01.2025 9.310.00| 1404|HR1BC2739 |SHIV TRANSPORT CO.
RAM POTASH PRIVATE LIMITED __ |MUZAFFARNAGAR | DISCARDED RAKH (ASH) 310053611231.01,2025 10,660.00] 6418 UP11BV5390 [SAMIEET KUMAR AND COMPANY
RAM POTASH PRIVATE LIMITED _ [MUZAFFARNAGAR | DISCARDED RAKH (ASH) 3100536113|31.01.2025 7,960.00) 6419|UKDBRGIZS  [SANJEET KUMAR AND COMPANY
RAM POTASH PRIVATE LIMITED  [MUZAFFARNAGAR | DISCARDED RAKH (ASH] | 3100536114 31.01.2025 7,660.00] 6420|UP11AVS217 [SANJEET KUMAR AND COMPANY
N TOTAL 2,101,420.00 .

%4
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ANNEXURE P4

water balance

1. Alco Chemieals Complex, Mutnllarnakar

RO plant Boller (DM} m3 |

T

71

[Water Cons. M3
Nov-24__| 22185
Dec-24 27142
1an-25 27767

Total 77094

Nov-24 5133
Dec-24 7028
Jan-25 7227
[Bottling ™M Total 19385
Nov-24 3662 - _
Dec-24 3629 ————
4 Raw water use in process( /mn_un Soilar (OM) use in Tow] Raw water use
“ |ian2s 128 m3) procass (M3) In process( m3)
<+ Total 11419 Nov-24 10914 Nov-24 2207
% Dec-24 13151 Dec-24 3024 16175
san-28 13079 Jan-25 31 16194
) Total 37144 Total 8346 45430
Cooling Tower M3 i
Nov-24 2249
Dec-24 3122
Jan-2§ 3120
Tatal 8491
Drinkin M3
! Nov: 227 4
o 24 215
[1an-2s 213
[Total 655
t
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_1 |.Juo-ui 1 _-min}r_-_u:g R Irﬁmfr'l'rzlﬁhl_n;_thrmlral n.:nrnple.:-l Manth-jan2%

water used in Botthng | J

| | wal d in holler waler used in d water used In Conling tower {
i initial (Final J(M3) initial  [Final dil M3 |inltial Final diff {M3) |Initial Final _ |dif (3] [initial  |Final diff (M3)_ |
| eTo1 | 2075388 2075892 537 | 280779 | 281006 | 227 30% | 3098 | @ | 17008 | 17131 103 | 136241 | 136362 | 121
|0zo170:5] Zz07%89; 2076458 S66_ | 281006 | 281253 | 247 3098 | 3105 7 17131 | 17242 111 | 136367 | 136472 | 110
[osm 05| 2076458 2077029 571 | 281253 | 2@1a00 | 237 s | 5 17247 | 17351 109 | 136472 | 136578 | 106
24012025 | 2077022 2077535 566 | 281430 | 201761 | 271 30 | 31s 3 17351 | 1745 | 107 | 136578 | 136681 | 103
}Em-:o.'s 2077595 2078130 535 | 281761 | 202006 | 245 s | an 6 | 17858 | 17541 83 | 13661 | 136809 | 128
05012025 | 2078130 2078714 SRd 282006 | 282253 247 3122 3127 5 17541 17637 95 136809 | 136933 124
07012025 | 2078714 2079306 S92 | 282253 | 283530 | 277 3127 | 33 7 17637 | 17722 85 136933 | 137084 | 121
0801.202¢ | 2079306 2079877 571 | 282530 | 282796 | 166 31 3142 2 17722 | 17835 103 | 137054 | 137154 | 100
9012025 | 2079877 2080426 549 | 282796 | 283029 | 233 3142 3143 6 17825 | 179339 114 | 137154 | 137292 | 138
| 10012025 | 2080426 2080959 533 283025 | 283322 293 3148 1155 7 17939 | 18045 106 137292 | 137460 168
| 11012025 | 2050958 2081525 S66 | 283322 | 183596 | 2178 3155 | 3183 8 18045 | 18116 n 137460 | 137546 2
12.01.2025 | 2081525 2082082 557 | 283596 | 283857 | 261 3163 | um 7 18116 | 18235 119 | 137546 | 137662 | 115
15002025 | 2082083 0RIGIE 5314 283857 | 284095 233 3170 3178 8 18235 18337 102 137662 | 137772 o0
15012025 | 2082816 1083200 SB4 | 284D05 | 284310 | 224 178 | 3184 6 18337 | 18432 95 137772 | 137902 | 130
| 15012025 | 2083200 2083778 578 | 284319 | 284516 | 197 g | 3191 7 18432 | 18506 74| 137902 | 138038 | 136
16012025 | 2083778 2084297 515 | 284516 | 284763 | 233 181 | 3197 3 18506 | 18651 145 | 138038 | 138213 | 175
17012025 | 2084297 2084830 533 | 284743 | 284981 | 192 3187 | 303 6 18651 | 1874 95 138213 | 138401 | 188
18012025 | 7084830 2085394 564 | 284341 | 285183 | 112 3203 3210 7 18746 | 18823 77 138401 | 138577 | 176
19002025 | 2085394 2085939 545 | 285153 | 285388 | 235 3210 | 3118 a 18823 | 18937 114 | 138577 | 138625 18
0012025 | 2085939 2086450 511 | 285388 | 285619 | 231 3218 | 3226 8 18937 | 19044 107 | 138625 | 138762 | 137
1101205 | 2086450 2086967 517 | 285619 | 285854 | 235 226 | 331 5 15044 | 19130 8 138762 | 138954 | 192
22012025 | 2086967 2087380 413 | 285854 | 786052 | 198 3231 3239 ] 19130 | 19228 58 138954 | 139095 | 141
23002025 | 2087380 2087884 504 | 286052 | 286260 | 208 3239 | 3248 7 19228 | 190332 104 | 139095 | 139259 | 164
24012025 | 2087884 2088393 503 | 286260 | 286507 | 247 246 | 352 3 19332 | 19428 95 139259 | 139379 | 120
15002005 | 2088393 2088924 511 | 286507 | 286745 | 238 3152 1259 7 19428 | 19545 117 | 139379 | 139508 | 130
26012025 2088924 2089487 573 | 286745 | 267008 | 259 3258 | 3267 8 19545 | 19643 a8 139509 | 139508 0
27012005 | 2089497 2090008 S11_ | 287004 | 287206 | 202 3267 1273 [5 19543 | 19763 120 | 139509 | 139694 | 185
U102 | 2090008 2090266 28 | 287206 | 281372 | 186 1273 3280 7 19763 | 19838 75 139694 | 139820 | 12
29012025 | 2090266 2030553 287 | 287372 | 287547 | 175 3280 | 3286 & 19838 | 19534 96 139820 | 140028 | 208
30013025 | 2090553 2091062 s09 | 287547 | 283773 | 2:2 286 | 3294 [ 19934 | 20045 112 | 140028 | 140181 | 163
31012025 | 2091062 091548 487 287779 | 248006 27 3194 3303 9 20048 20148 102 140191 | 140366 175
" Toual 16194 7207 213 3120 < @125
| Net fresh water used - DM water Reject 13079 =~




598

/3

Triven! Liglneer Iﬁl;_& s Il Aleo Chemieal \‘l!lr;'ﬂ:ﬂl ManihDecambor 14 o WUV
Date |waher consumption in process water used In bollor wilar usad in dormustie water yied in Coollng lower !
il [Final GEMD) ottt |rinal  (IGIM] |inial [Fiaal [ (#43] [imitial [Final

1204 | 2050150 2059739 59 | 373754 | 273009 | 235 wWis | w2 | 7 | 13906 | 4020 |
02122004 | 2059738 060323 584 41398 | 27014l any 2082 1850 ] 14020 14116
03122034 | 2060323 2060864 541 174198 | 274441 243 1850 1899 9 14116 14223

4122024 | 2060564 1061429 565 174441 | 274707 266 1899 1907 ] 14173 14308 a5 LS|
05122003 | 2061429 2061881 551 | 274707 | 274941 | 235 1907 | 1914 7 14308 _| 14385 77 13132 | D232 | 10 |
05022004 | 2061981 2062577 596 | 274942 | 275183 | 241 914 | 2991 7 14385 | ladg7 | 102 | 133232 | 13333 | 103
or.aL2004 | 2062577 2063164 SB7 | 275183 | 275412 | 23 W21 | 1927 3 14487 | 14576 89 | 133335 | (3430 | 104
08122002 | 206316 2063718 554 | 275422 | 275677 | 255 2927 | 1935 [ 14576 | 14685 109 | 133433 | 133577 | 133
122004 | 2063718 2054259 Sa1 | 275677 | 275843 | 266 2935 | 2543 B 14685 | 14803 118 | 133577 | 133837 | 10
W122004 | 2068258 2064825 566 | 275043 | 276200 | 157 2943 2950 7 14803 | 14907 104 133697 | 133317 | 136
1122024 | 2064825 2065381 556 | 276200 | 278467 | 267 2950 | 1958 3 18907 | 1434 7 133817 | 133910 | 92
12122034 | 2085381 065948 SE7 | 276467 | 276715 | 248 2958 | 2964 5 | 14984 | 15105 | 121 | 133910 | 13402 | 112
13122004 | 2065848 2066535 S8 | 276715 | 276014 | 208 W6 | 972 B 15105 | 15209 106 | 134072 | 134123 | 01 |
143123001 | 2065538 2067037 561 | 776924 | 277158 | 134 1972 1979 7 | 1s209 | 15318 | 109 | 134123 | 134241 | 113
15122004 | 2067097 1067645 S19 | 277158 | 277424 | 266 579 | 2984 5 15318 | 15387 79 | 134281 | 134366 | 135 |
16122024 | 2067646 2068183 537 | 277a24 | 277857 | 233 2984 | 2980 5 15397 | 15500 | 103 | 134366 | 134522 | 155 |

17122004 | 2068183 2068513 30 | 277557 | 277759 | 102 2930 | 2987 7 15500 | 15592 52 | 124522 | 134580 | 68
18122004 | 2068513 2068513 0 277750 | 277758 a 2997 | 3004 7 15552 | 15671 78 | 134550 | 134707 | 1
19122024 | 7068513 2068515 102 | 277753 | 277808 | 48 3004_| 3012 [ 15671 | 15795 | 124 | 134707 | 134832 | 15
20122024 2068615 2069159 544 a77w08 | 278074 166 3012 3018 6 15755 15303 108 134832 | 134939 107
2112700 | 2069159 2069725 S66 | 278074 | 278341 | 267 3018 | 303 5 15803 | 15994 51 | 134333 | 135088 | 113
2212200 | 2069735 2070286 S61 | 278341 | 278596 | 255 3023 | 3030 7 15834 | 16091 97 | 135058 | 135182 | 124
23121004 | 2070286 2070843 557 | 178535 | 278840 | 244 030 | 303 8 16091 | 16196 105 | 135182 | 135286 | 104 |
26122024 | 070843 071817 574 | 178840 | 279064 | 224 3038 | 3043 5 16196 | 16235 54 135286 | 135008 | 17
51102 | 2071417 2071954 537 | 179064 | 27987 | 213 3043 | 3080 7 16295 | 16418 | 123 | 135409 | 135852 | 143 |
2122024 | 2071954 2072531 577 | 279287 | 279534 | 147 3050 | 30%6 3 16418 | 16509 a1 135552 | 135677 | us |
27122000 | 2072531 2073112 SBi | 179538 | 7a7e9 | 235 3056 | 3064 8 16509 | 16633 | 124 | 135677 | 135788 | 112 |
8122024 | 2073112 2073683 571 | 279769 | 280006 | 237 064 | 3069 5 | 16633 | 16718 | 85 | 13570 | 13801 | 112
1932200 | 2073683 2074242 559 | 180006 | 280285 | 250 3069_| 3076 7 16718 | 16809 91 135801 | 136026 | 15 |
30122006 | 2074242 2074789 547 | 280265 | 280531 | 286 076 | 3084 B 16809 | 16927 | 118 | 136026 | 136133 | 107
31177072 2074789 2075355 566 180531 280779 248 3084 3050 [ 16527 17028 101 136133 136241 108 ||
Total 16175 7025 115 n2 |, 3534]

Net fresh water used - DM water Reject 115 ~
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Triveni engl Ing & Industries limited Alco chemical complex {muzaffarnagar} Jan-25%
Borewell log book
) Total
Date Borewellno.l  |Diffrence(M3) |Bore wellno.2 |Diffrence (M3) |Bore wellno.3 Diffrence |pnning | Consumpt
(m3) Hrs jon{m3)
50622 475484 258360
01.01.2025 50622 [ 476381 897 258360 0 24 897
02.01.2025 50622 0 477325 944 256360 0 74 944
03.01.2025 50622 0 478260 935 158360 0 24 935
04.01.2025 50622 0 479211 951 258360 0 24 951
05.01.2025 50622 0 480106 895 258360 [] 24 895
06.01.2025 50622 0 281055 549 258360 0 24 949 |
07.01.2025 50622 0 482006 951 258360 0 24 351
08.01.2025 50622 0 482905 899 258360 0 24 899
[ 09.01.2025 50622 0 453843 938 258360 0 24 938
10.01.2025 50627 D 484795 952 2581460 ] 24 952
11.01.2025 50622 0 485682 887 258360 [ 24 887
| 12012025 50622 0 436631 949 258360 0 24 349
13.01.2025 50622 0 487563 932 258360 0 24 932 |
14.01.2025 50622 0 488510 947 258360 0 24 347
15.01.2025 50622 0 489422 912 258360 0 24 912 |
_ 16.01.2025 50622 0 430356 934 258360 0 2 934 |
17.01.2025 50622 [} 491263 307 258360 0 24 907 |
18.01.2025 | 50622 0 492209 346 258360 0 24 346
19.01.2025 50622 0 493163 554 258380 [ 24 954
20.01.2025 50622 [ 434055 891 258360 0 24 892
[ 71017025 50622 0 495004 949 258360 0 24 949
22.01.2025 50622 0 495752 748 258360 0 24 748
23.01.2025 50622 0 496631 879 258360 0 24 879
20.01.2025 50622 [ 497525 894 258360 0 2 894
25.01.2025 50622 0 438432 907 258360 0 2 907
26,01,2025 50622 0 499314 882 258360 0 2 382
"~ 27.01.2025 50622 0 500211 897 258360 0 24 897
28.01.2025 50622 o 500773 562 258360 [ 24 s62_|
29.01,2025 50622 0 501451 578 258360 0 24 578
30.01.2025 50622 0 Soz3s3 | o0z | 258360 0 2| 902
31012025 | 50622 0 503251 898 258360 0 24 398
T ol 0 0 27767 27767 1 0 27767

74
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i Triven] engincering & Industries limited Alco chemical complex {muzaffarnagar) N owld—l
0 sorewell log book iz —
B ; Total Total
) Date orewelino.1 |Diffrence(M3} |Bore wellne.2 Diffrence (M3)  [Bore wellno.3 IJ::‘U;;I:E Running |Consumpt
Hrs jon{m3]
. I il
| 50578 348386 258360 e (Ee—
3 01.12.2024 50578 0 449328 942 258360 0 24 | 942 |
. 02.12.2024 50578 0 as0zss | 927 158360 0 24 | 927 |
T [0 oaaz20 50578 0 451193 538 258360 0 24 | 938
04.12.2024 50578 ] 452144 951 5830 | o0 | 24 951 |
i 05.12.2024 sa578 as | 45299 850 Jsee0 | 0 | 24 | 88
B 06.12.2024 50622 0 453941 947 258360 0 24 | 947 |
_ 07.12.2024 sgg22 | O 454877 936 | 258360 [} 24 | 936
_ 08.12.2024 50622 0 455832 955 | 258360 0 24 | 955 |
09.12.2024 sz | 0 456765 933 258360 v 24 ) 933
. 10.12.2024 50622 0 57709 944 258360 0 24 | 944
11.12.2024 50622 0 458640 931 258360 0 24 931
: 12.12,2024 50622 0 459593 953 258360 0 24 953
i 13.12.2024 50622 0 460489 896 258360 0 24 896
14.12.2024 50622 0 451411 922 258360 0 2 922 .
1 15.12.2024 s;e2__ | O 462358 947 | 258360 0 2 947
16.12.2024 506822 a 453294 936 258360 0 24 936
= 17.12.2024 50622 | 0 464791 497 258360 0 u | 897
i 18.12.2024 so622_ | 0 463957 166 258360 0 2 166
B 19122024 | 50622 0 464211 254 | 258360 0 2 254
[ 012201 50622 0 465158 947 758360 0 24 947
‘ 21.12,2024 50622 0 [ ee6113 955 258360 0 24 955
) 22122024 50622 0 | 467060 a7 258360 0 24 247
. 23.12.2024 50622 ] 468001 911 258360 0 1 941 |
74122024 50622 0 468927 926 158360 0 24 926
. 25.12.2024 50612 0 469838 511 258360 0 24 911
o of e ’ 11|
: 16.12.2024 50622 D 470792 954 258360 [ 2 554
T 2112200 50622 0 471730 938 258360 0 2 938
28.12.2024 50622 0 472649 919 258360 0 24 919
T [ onaa | sen | o | anwm 955 258360 0 24 955
: 30.12.2024 50622 0o 474535 931 258360 0 24 931
- 11122024 50622 0 475484 249 258360 | O 2 949
” L Tatal 0 [ 4 27098 27098 0 1 o 27142
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I Trivenl engineering & Industrles limited Alco chomical taffarnagar) T Hovaa
Borewell log book e e e ST T "
1a Total
Date  Borewelino.l |Diffrence(M3) |Bore wellno.2 [Diffrence (M3 |Dore walino.3 Diffrenc g nning | Cansumpt
: ! (™3]
Hrs lon{m3)
o
| sosre 426201 256360 - e—
[111202a | seswe a 426265 &4 258360 0 4 | 64
[ 2113024 50578 0 426462 197 758360 0 24 197
l 3.11.2024 50578 0 426670 208 258360 0 24 208 |
4112024 | 50578 D 426856 186 2see0 - | 0 | 186 .
5.11.2024 50578 0 427050 194 258360 0 24 194
5.11.2024 50578 0 427259 209 258360 0 24 208
711.2024 50578 0 47743 177 258360 0 24 | 177
112004 | 50578 | O 427850 a14 258360 0 24 414
[9.11.2024 50578 [} 128786 936 253360 0 24 936 |
10.11.2024 50578 0 | 429743 957 258360 o | 2 | 97
| 11.11.2024 50578 0 430684 341 258360 | O 24 941
12.11.2024 50578 0 431606 922 258360 0 24 922
13.11.2024 50578 0 432545 933 258360 0 24 939
14.11.2024 |° 50578 | o 4334497 v 4952 258360 4] 24 952
15.11.2024 | 50578 0 434441 344 258360 0 24 944
16.11.2024 50578 0 435352 911 258360 0 24 511
17.11.2024 50578 [ 436251 899 258360 0 24 899
181102024| 50578 | @ 437205 954 258360 0 24 954
19.11.2074 50578 0 438086 851 258360 0 1 881 |
(20112024 50578 0 439031 945 258360 0 2 945
21.11.2024 50578 0 433964 933 258360 0 24 933
22112024 | 50578 0 440859 895 258360 0 24 895
33.11.2024 50578 u 441800 947 258360 0 24 047
24112024 | 50578 0 442747 941 254360 0 24 941
25.11.2024 50578 0 443695 948 258360 0 24 948
26.11.2024 50578 0 244627 932 258360 0 24 932
27.11.2024 50578 0 445574 947 258360 0 24 947
28.11.2024 50578 0 146524 950 758360 0 24 550
29.11.2024 50578 0 447463 939 258360 0 24 539
| 30.11.2024 50578 0 448386 923 258360 [} 24 923
| Total_| 0 0 22185 22185 0 0 22185
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Triveni Engineering & Industries Itd Aloo Chemical complee  1Aonthellgrr.-24
Late lwaler conzumplion In process walar uzed in boiler | waler uzed in domestic wiater used in Cotling Lruer waler used in Balng
Initia Final diftiM3) finial _[rinal  [Willi43) [initial  Jfinal difl{143) [inivial __ [Final [difftraz) ioiviat  [Finat it {12}
Gs11.20%6 | 2046059 2046059 0 262621 | 262621 [ e | 2657 9 11657 | 11741 5 | 122535 | 120983 | 0 |
Ca.1) 2006 2046059 2046059 0 262621 | 26E741 120 2657 2666 9 11741 11741 [] 122523 | 125057 &2
U3.11.2024 2046059 2046059 0 268741 | 268242 | 101 2665 2674 ] 1y | 17a [ 129057 | 129185 %
04112024 2046059 2046059 1] 268842 | 252929 87 2674 2683 9 11741 11751 [] 125156 | 125245 %
05.11 3024 2046059 2046059 0 262979 | 262390 61 2683 2690 7 1781 | 11744 3 125246 | 125259 1z
05.11.2004 1046058 2046059 [} 262950 | 265052 62 2650 2698 8 11744 | 11745 2 129269 | 125505 | 137
07.11.2024 2045059 2046053 0 269052 | 269126 74 2698 2707 9 11746 11752 [ 128506 | 125598 | 22
02.11.202¢ 2046059 2046387 Er 255126 | 263331 105 7707 713 [ 11752 1771 19 125594 | 128851 57
9117024 2046387 2046985 599 | 269231 | 268442 | m1 713 720 7 1771 | 11859 28 128651 | 125761 | 110
10112024 2046526 2047595 605 | 269442 | 26841 183 720 728 2 11859 | 11557 98 129761 | 128922 | 167
11312004 2047595 2048200 B05 | 269541 | 263246 | 208 s 724 3 11957 | 120m2 115 129923 | 130053 | 125
12112024 2048200 2048781 581 263845 | 270070 224 034 2743 9 12072 12148 76 120053 | 120181 122
13.11.3004 1048781 2049365 584 | zom0 | zome | 19 m3 | 270 7 12148 | 12294 146 | 130181 | 130295 | 118
1¢.11.2024 2049365 2048341 576 270243 | 70434 185 2750 2756 & 12234 12457 163 130258 | 130418 120
15.11.3024 2049941 2050524 583 70434 | 770633 | 1% 2756 2765 9 12457 | 13557 100 | 130419 | 130588 | 150
16.11.202¢ 2050524 2051043 519 270533 | 770839 206 2765 77 8 12557 12574 22 120582 | 130745 177
17.11.2014 2051043 2051576 533 270839 | 771062 m 3 277 6 13578 | 12638 &0 130746 | 130273 | 133
18312074 2051576 2052200 & | moe | a7z | m 2779 2788 5 17639 | 12813 174 | 130879 | 130683 | 110
19112024 2052200 2052689 489 | 271273 | miess | am 1788 793 5 12813 | 12852 E] 130089 | 131102 | 112
| 20112014 2052689 2053273 584 271496 | 271685 | 133 1733 2801 ] 12852 | 12970 118 | 131301 | 131253 | 152
21.11.2028 2053273 20538E1 608 | 271695 | 271884 185 2801 2808 7 12970 | 13081 111 | 131253 | 131427 | 14
22112024 2053881 2054422 541 271884 | 272088 214 2808 2815 7 13081 13123 42 131427 | 131550 133
23112024 2054422 2055048 526 272088 | 27311 213 2815 2821 3 13123 | 13284 141 | 131560 | 131682 | 1m
24112024 2055048 2055652 504 272311 | 272439 | 188 2821 2827 5 13264 | 13372 108 | 131662 | 131805 | 143
15112004 2055652 2056249 597 | 272489 | 272678 176 2827 1835 ] 13372 | 13852 180 | 131805 | 1318M a7
26.11.200¢ 1056249 056833 584 | 272675 | 272901 26 2835 7843 ] 13552 | 13634 82 151502 | 132035 | 133
27.41.2024 1056833 1057401 568 | 272001 | 273138 | 237 1843 2851 8 13634 | 13733 ag 152035 | 137166 | 131
2057401 2057950 589 73138 | m3m3 | 205 2851 1860 ] 13733 | 13814 81 152166 | 137380 | 184
2057550 2058587 597 273343 | 273540 157 2860 2868 8 13814 | 13902 88 132360 | 132435 | 135
2058587 2059180 .593 | i7asen | 27ra7se | e 2868 1875 7 13902 | 1398s 83 133485 |. 132607
13111 5133 27 2249 3882
Net fresh water used - OM water Reject 10314
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ANNEXURE P5 A-S

B

Spent Wash Management Scheme Flow Diagram(ZLD)
Triven| Englneering & Industrles LTD, Alco Chemicals Complex, Muzaffarnagar

Muly vzpel 9 I,
B [
|MIEE Feed Ten u
M3, Doty
o) Condenste Polishing Unht | Hov-24 13524 Process
Dec-24 am Decdd | 16323
Jan-35 16289
Toral 45936

Jan-25 a7

R0 Permate M3
[Now-24 13845
Dec-24 17431
lam+15 pULE)
Fotal 49673

Sold 1o
Rampotash fes
pranulation
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[ Trivent engineering & Industries Umited n;h:Tr}lnmlca_l:_c;_@_ple@:lI—ll jor] — T Nov2d
| Spent wash & MEE flow meter log book T ——— - __l‘___
fermentor MEE
Date Sfw FMR | Diffrence ::::;;?ET“; washing  |RO Reject’ Mlii::ed Diffrence i?::;:;: Diffrence |concentrate Diffrence
totalizer (M3) 3 FMR piffrence | (M3} || ier M| oralizer (MT) | (slope) FMR | (MT)
(M3} totalizer
1879016 10305 2141245 1504833 | 636710
1/11/2024 | 1879016 0 10305 0 0 |2141245 0 1504833 O 636710 0
2/11/2024 | 1879016 0 10305 0 0 |2141245 0 1504833 0 636710 0
| 3/11/2024 | 1879016 | 0O 10305 0 g |2141205| 0 1504833 0 636710 | 0
4/11/2024 | 1879016 0 10305 0 0 |[2141245 0 1504833 0 636710 0
5/11/2024 | 1879016 0 10305 0 0 2141245 0 1504833 0 636710 0
6/11/2024 | 1879016 0 10305 0 0 | 2141245 ] 1504833 0 636710 | 0 |
7/11/2024 | 1875016 0 | 10305 0 0 | 2141245 0 1504833 0 636710 o |
8/11/2024 | 1880303 | 1287 10354 49 97 |2142743| 1498 | 1505868 1035 637173 463 |
9/11/2024 | 1881578 | 1275 10408 54 100 | 2144250 1507 1506911 1043 637637 464
10/11/2024 | 1882811 | 1233 10435 27 J0z | 2145710 1460 |1507923| 1012 618085 448
11/11/2024 | 1884051 | 1240 10469 34 101 | 2147162| 1452 | 1508930| 1007 6538530 a45
12/11/2024 | 1885411 | 1360 10516 a7 103 | 2148704| 1542 [15100001 1070 639002 472
13/11/2024 | 1886706 | 1295 10572 56 101 | 2150253| 1549 |1511076| 1076 639475 473
14/11/2024| 1887977 | 1271 10614 42 300 [2151744| 1491 [1512109| 1033 £39933 | 458
15/11/2024 | 1889260 | 1283 10652 38 103 |2153250] 1506 |1513151f 1042 640397 464
16/11/2024 | 1890563 | 1303 10707 55 102 |2154772| 1522 |1514206| 1055 540864 467__|
17/11/2024 | 1891874 | 1311 10752 a5 | 100 |2156324| 1552 1515282| 1076 641340 476
18/11/2024 | 1893188 | 1314 10733 a1 | 104 |2157861) 1537 1516348 | 1066 641811 471
15/11/2024 | 1894461 | 1273 10819 26 100 | 21593a0| 1479 |1517372| 1024 642266 455
20/11/2024 | 1895771 | 1310 10868 49 102 | 2160881| 1541 [1518439| 1067 642740 474
21/11/2024 | 1857167 | 1396 10899 31 101 | 2162478 1597 [1519547| 1108 543229 489
22/11/2024 | 1898551 | 1384 10926 27 103 |2168069| 1591 |1520650| 1103 | 643717 488
23/11/2024 | 1899913 | 1362 10977 5§ 101 | 2165648| 1579 1521740 1090 644206 489 W
24/11/2024 | 1901148 | 1235 11006 29 100 | 2167213 1565 | 1522826 1086 644685 479
25/11/2024 | 1902445 | 1257 11044 38 104 | 2168761 1548 |1523897| 1071 645162 477 |
26/11/2024 | 1903769 | 1324 11086 42 102 | 2170305 1544 | 1524366) 1069 645637 475
27/11/2024 | 1905078 | 1309 11108 22 100 |2171858| 1553 |1526043| 1077 646113 476
28/11/2024 | 1906381 | 1303 11160 52 To1 |2173426| 1568 |1527125| 1082 646599 486
29/11/2024 | 1907671 | 1290 11203 43 106 |2174953| 1527 |1528183) 1058 547068 469
30/11/2024 | 1908964 | 1293 11252 49 109 | 2176477| 1524 |1529239| 1056 647536 | 468
Toral | 29948 | 29948 | 947 | 947 7342 | 35231 | 35232 | 24406 | 24406 | 10826 | 10826
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[ Trivent engineering & Industries Limited_Alco chemical complex (Muzatfarnagar) Deczd
Spent wash & MEE flow meter log book ' i)
" MEE
fermenter cancentr
Dat Sfw FMR | Diffrence Femfmm{ Washing R.O MEEfead Diffrence Conden: Diffrence ate Diffrence
e Washing(M| . Reject FMR ate FMR
rofallg ) 3) FMR Diffpence {M3] | totalizer it totallzer wm fslope) il
(M3) FMR
totalizer
1908364 11252 2176477 1529239 647536
1/12/2024 | 1910328 | 1364 11280 28 102 | 2178054| 1577 | 1530331 1092 648021 485
2/12/2024 [1911657| 1329 11317 37 100 | 2179621 1567 1531416 1085 548503 482
3f12/2024 |1912955| 1298 11362 |* 45 101 |2181150| 1529 1532472 1058 648976 473
4/12/2024 | 1914195| 1240 11393 31 100 | 2182603 1453 1533477 1005 649424 448
5/12/2024 |1915478| 1283 | 11418 26 102 |2184119] 1516 |1534526| 1049 | 649891 | 467 |
6/12/1024 |1916770| 1292 11461 42 104 | 2185666 1547 1535556 1070 650368 477
7/12/2024 | 1918062 | 1292 11489 28 103 | 2187179 1513 1536643 1047 650834 466
8/12/2024 |1919365] 1303 11532 43 102 | 2188708 1527 1537728 1085 651276 442
9/12/2024 |1920653| 1288 11559 27 100 | 2190215 1509 | 1538772 1044 651741 465 |
10/12/2024 | 1921901 | 1248 11595 36 101 2191681 1466 1539786 1014 652193 452
11/12/2024 | 1923105 | 1204 11635 40 99 2193106 | 1425 1540772 986 | 652632 439
12/12/2024 | 1924357 | 1252 11670 35 101 | 2194568 1462 1541784 1012 653082 450
13/12/2024 | 1925675 1318 1 51 106 | 2196104 1536 | 1542846 1062 653556 474
14/12/2024 | 1926981 | 1306 11749 28 109 | 2197635 1531 1543905 1059 654028 472
15/12/2024 1928300 | 1319 11792 43 104 [2199186] 1551 1544978 1073 654506 478
16/12/2024 | 1929558 | 1258 11846 54 102 | 2200718 1532 1546036 1058 654980 474
17/12/2024 | 1930142 | 584 11892 46 BS  |[2201448 730 | 1546543 507 655203 223
18/12/2024 | 1930142 0 11510 18 1] 2201448 1 1546543 Q 655203 1]
19/12/2024 | 1930598 | 456 11953 43 35 2201928 480 1546875 332 655351 148
20/12/2024 |1931899| 1301 12010 57 103 [ 2203400| 1472 1547894 1019 655804 453
21/12/2024 | 1933184 1285 12050 40 107 | 2204544 | 1544 1548965 1071 B56277 473
lm_;‘zoza 1934400 1216 12085 35 101 |2208460] 1516 | 1550016 1051 656742 465
23.’12{102-1 1935654 | 1254 12143 58 103 | 2208036 1576 1551107 1091 657227 485
24/12/2024 | 1936898 | 1244 12186 43 106 | 2209526 1490 |1552139 1032 657685 458
25/12/2024 | 1938146 1248 12247 61 110 2211024 1498 1553174 1035 658148 463
26/12/2024 | 1939354 1208 12296 49 105 | 2212462 1438 1554170 936 658530 442
27/12/2024 | 1940583 1229 12335 39 109 |2213918 1457 1555178 1008 659039 443
28/12/2024 | 1941821 1238 12378 43 101 [2215381) 1462 1556189 1011 659490 451
29/12/2024 | 1943060 1239 12430 52 95 2216859 1478 1557212 1023 659345 455
"30/12/2024 | 1944290 | 1230 | 12477 47 100 |2218320| 1461 |1558223 1011 660395 450
"31/12/2024 | 1945430 1200 12516 33 102 |2219748| 1429 1559213 990 660834 438
| Total | 35526 | 36526 1264 1264 2978 43272 43272 29974 29974 13298 13298
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P

_] Trivent engineering & industries Limited_Alco chemical complex (Muzaffarnagar) | Jan25

L Spent wash&MEEﬂowmnllerlo;huuh o o [

» |Fermentor MEE

v | psts 5/w FMR |Diffrence( WF:;‘T::E‘I:;I Washing n:fﬂ Mii::ed Diffrence cunf:;:m Diffrance | concantrate | Diffrence

i totalizer | M3) it Diffrence M3) | totalizer MT) fotalizer (MT) | (slope) FMR | (MT)

s (m3) totalizer

= A (N

_ 1945450 12516 2219749 1559213 660834 | |

_ | 1/1/2025 [1946715| 1225 12549 33 939 2221185| 1436 1560207 994 6512?6__,___‘1{&’___

_|.2/1/2025 | 1947882 | 1167 12591 a2 100 2222569 1384 | 1561165 958 661702 | 426

_ | 3/1/2025 | 1949195 1313 12620 29 102 | 2224062 1493 1562228 1063 662132 430

_ | 4/1/2025 | 1950490 1295 12657 37 99 2225583 1521 1563308 1080 662573 441

_ | 5/1/2025 | 1951750 | 1260 12711 54 103 2227080] 1497 1564371 1063 663007 434 |

_ | 6/1/2025 | 1952961 | 1211 12737 26 101 [2228563| 1483 1565425 1054 663436 429

_ | 7/1/2025 | 1954228 | 1267 12780 43 105 [2230034| 1471 1566470 1045 663862 426

_|.8/1/2025 | 1955489 | 1261 12813 33 109 | 2231508| 1474 1567517 1047 664289 427

: 9/1/2025 | 1956735 | 1246 12837 24 110 | 2232967) 1459 1568554 1037 664711 422

_ 10/1/2025| 1957974 | 1239 12878 41 107 | 2234433 1466 15695585 1041 665136 425

_ |11/1/2025]| 1959216 | 1242 12910 32 104 | 2235306| 1473 1570641 1046 665563 427

_ [12/1/2025| 1960458 | 1243 12935 25 105 | 2237392| 1486 1571696 1055 665994 431

_ |13/1/2025)| 1961734 | 1275 12972 37 109 | 2238873 | 1481 1572749 1053 666422 428

. 14/1/2025|1962978 | 1244 13002 - 30 113 [ 2240341 1468 1573792 1043 666847 425
15/1/2025| 1964253 | 1275 13054 52 107 | 2241838 1497 1574857 1065 667279 432

_ | 16/1/2025| 1965540 | 1287 13094 40 111 2243376 1538 1575950 1093 667724 445
17/1/2025 | 1966839 | 1299 13133 39 105 2244917] 1541 1577044 1094 668171 447

" [18/1/2025| 1968073 | 1234 13183 50 108 2246405] 1488 1578102 1058 668601 430
19/1/2025 | 1969281 | 1208 13203 20 102 | 2247817| 1412 1579105 1003 6659010 409

_ | 20/1/2025 1970560 | 1279 13237 34 105 | 2249279| 1462 1580143 1038 669434 424

_ 21/1/2025 (1971860 | 1300 13264 27 103 2250791 1512 1581218 1075 669871 437

_|22/1/2025 1972787 | 927 13305 41 100 |2251962| 1171 1582050 832 670210 339

| 23/1/2025 | 1974031 1244 13328 23 105 [2253393| 1431 | 1583023 973 670668 458

| 24/1/2025] 1975308 | 1278 13379 51 102 | 2254936 1543 1584008 985 671226 558
25/1/2025 [ 1976575 | 1266 13412 33 105 |2256475| 1539 1584990 982 671783 557

= 26/1/2025 (1977829 | 1254 13441 29 104 2257999 1524 1585962 a72 672335 552
27/1/2025 (1979078 | 1249 13483 42 108 | 2259501 1502 1586919 957 672880 545
28/1/2025)1979859 | 781 13515 32 38 2260515 1014 1587567 648 673246 366

" [29/1/2025]| 1980776 | 917 13566 51 100 [2261639]| 1124 1588285 718 673652 406
30/1/2025 | 1981985 | 1208 13611 45 105 | 2263107 1468 1589223 938 674182 530

" [31/1/2025[ 1983191 | 1206 13668 57 108 | 7264586 1479 1590166 943 674718 536

" rotar | 37701 | 37701 1152 1152 3243 | 44837 | 44837 30953 | 30953 13884 13884
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Triven| engineering and Industries limited Alcochomical complox (Muzalfarnagar) R

— ‘

CPU flow meter logbook . . S | —4

Mee Blological trestment | | Treatmant through UV Mo feed 1

OATE | condensate | Today CPU |Mlow meter| €17 | cr.aT MR | M |

W | festns | toibtn, (FMR] | (o) :;:i::w Todat (Yodaytonl| oy iser TR | otatine | Ralest m‘m!

495183 | 60436 763267 961294 148509 144457 |
01/11/2024 0 0 495183 | 60836 0 0 763267 0 961294 0 148509 0 144457

02/11/2024 0 0 495183 60836 0 0 763267 0 961294 0 148509 0 144457 |
03/11/2024 0 0 495183 | 60836 |° 0 0 763267 0 951294 [4 142509 0 144457
04/13/2024 | 0 0 495181 | 60836 [i] 0 763267 0 961254 o 148509 0 144457
05/11/2024 ] 0 495183 60835 ] 0 763267 1] 961294 o 148509 0 144457
06/11/2024 0 0 495183 | 60836 0 ] 763267 0 961294 0 148509 0 144457
07/11/2024 0 0 495183 | 60836 0 0 763267 0 961294 0 148509 0 144457
08/11/2024 | 1035 1035 | 496218 | 61037 201 544 763811 692 961986 595 149104 97 144554

09/11/2024 | 1043 1043 | 497261 | s12m2 235 576 764187 702 962688 502 149706 100 144654 |

10/11/2024 | 1012 1012 | 498273 | 61539 267 568 764955 711 963399 609 150315 102 144756 |
11/11/2024 | 1007 1007 | 499280 | 61780 241 549 765504 599 964098 598 150913 101 144857
12/11/2024 | 1070 1070 | soosso | 62035 255 616 * | 766120 709 964807 606 151519 103 144960
13/11/2024 | 1076 | 1076 | so1426 | 62227 192 569 | 766689 | 699 | 9gss06 s98 152117 | 101 | 14s061
14/11/2024 1033 1033 502459 62483 256 586 767275 * 703 956209 603 152720 100 145151
15/11/2024 | 1042 1042 | so3so1 | 62716 233 567 767842 708 966917 605 153325 103 145264
16/11/2024 | 1055 1055 | 504556 | 62927 1 556 768398 710 957627 608 153933 102 145366
[7mzoza | 1076 1076 | s0s63z2 | 63113 186 559 768957 | 703 968330 503 154536 100 145466
18/11/2023 | 1066 1066 | s06r9B | 63352 239 594 769551 711 969041 507 155143 104 145570
19/11/2024 | 1024 1024 | sorr22 | 3604 252 572 770123 704 969745 604 155747 100 145670
20/11/2024 | 1067 1067 | so878s | sasor 197 555 770678 709 970454 507 156354 102 15772
21/11/2024 | 1108 1108 | 509897 | 63944 143 551 771229 700 971154 595 156953 101 145873
22/11/2024 | 1103 1103 | s11000 | s4132 188 584 771813 707 971561 604 157557 103 145976
23f11/2024 | 1090 1090 | s12090 | 64373 241 6§32 772445 699 972560 558 158155 101 145077
24/11/2024 | 1086 1086 | 513176 | 64626 253 638 773083 701 973261 601 158756 100 146177
25/11/2024 | 1071 1071 | 514247 | 64827 201 563 773646 709 973970 605 159361 104 145281
[ 26/11/2024 1069 1069 515316 65005 178 540 774186 707 974677 605 159966 102 146383
| 27/11/2024 1077 1077 516393 65238 233 €11 174797 699 975376 599 160565 100 146483 |

[ 28/11/2024 | 1082 1082 | 517475 | 65403 255 619 175436 698 976074 597 161152 101 136584; ]
| 29/11/2024 | 1058 1058 | 518533 | 6s724 231 586 776022 703 976177 597 161759 106 146630
| 30/11/2004 | 1056 1056 | 519589 | 65942 218 569 776591 705 977482 596 162355 109 146739
[Total | 24406 24406 | 24406 5106 5106 13324 | 13324 | 16188 | 16188 13846 13846 2342 2342




608 a3

Trivent engineering and industries limited Alcochemical omplex (Muzaff, i B _‘ Dec-24

CPU flow meter loghook -

) Ro fead

ical treatment I ]'rrntmlnnhfmugh l)lr‘] [
Now meter| C.T.8T | crar FMA ™
?D'IOHan (FMR) [ (DIFE,) ::::::U" Tosdala ’Tudn\‘nﬂ totallzer -:urmul- totallser Reject | Reject FAA%
5195689 | esea2 | | | 776591 | 077482 !_1_61_!53 146779
S20681 | 66160 | 218 | 612 | 777203 | 698 | o7mum0 | 506 162951 102 | 148901
sa1766 | e63s7 | 207 | 530 | 777753 | 702 | ovmmsz | 60z | 163553 | 100 | 147001
s22822 | e66ra | 247 | so2 | 7035 | 701 | svese3 | owo | Ioaisd | 101 | iemiez |
523827 | 66810 f 196 | 02 | 778897 | 699 | usozez | 599 | te4rsz | 100 | 1a7acz |
S24876 | 67043 | 233 | sS85 | 779482 | 697 | seos70 | Sss 165347 | 102 | 147304
25936 | 67255 | 212 | 578 | 7s0060 | 704 981683 600 165947 104 147408
526993 | 67521 | 266 | 611 [ 7eosm1 | 702 982385 599 166546 103 147511
s28078 | 67743 | 222 | 12 | 7miz83 | 695 | seaose | 593 | 16739 | 102 | 1a71m
| sz [ er91 | 188 | 536 | 7e1s19 | 695 | smarms | a6 | 1emms | 100 | i
| s30136 [ esies | 218 | sa | 7mas7 | 694 | seaer0 | 593 | teesam | 101 | tevena
11/12/2024 | 986 | 886 | saiizz | easse | 747 | _ssa | 7801 | 689 | wesisy | se0 | isems 93 | 1471313
[1/12p00 ] 1002 | 1012 | saaza | sse00 | 204 | 518 | 73415 | 700 | ssseer [ eot 169519 | 101 | 148014
13/12/2024 | 1062 | 1062 | samse | emss | 216 | S0 | 7a3595 | Gos | smesss | su 170111 106 | 148120 |
14/12/2024 | 1059 | 1059 | s3azss | esoa7 | 221 | ss, | seesi | jos | omraes | 5% 179707 109 | 14229
15/12/2024 | 1073 | 1073 | s3saz8 | eomaa | 197 | e [ 78518 [ 702 | oa7oe6 | 598 | 17305 | 104 | emsss |
16/12/2024 | 1058 | 1058 | 536385 | eeds2 | 24 B2 | 785750 | G694 | smseeo | se2 | 171897 | 102 148435 |
[17/12/204 | 507 | s07 | sasasa | geroz [ 220 185 | 785935 | Sap | ageanz | 477 172374 65 148500 |
11220 | 0 | o | s | esoz | o 0 | 7sas | o 989202 0 172374 [} 143500 |
191204 | 332 | 332 | swazs | esewr | 185 5 | 786200 [ 252 | oegase | 217 | 172591 | 35 | 1assas |
[ 20712204 | 1019 | 1019 | s3szaa | 70104 | 217 | 577 | 7727 | 709 | os0163 | 606 | 173197 | 103 | 143638
[21/12204 | 1071 | 1071 | s3o3s | soszs | 224 | 57 [ 787326 | 698 | ssome1 | s91 | 1737es | 107 | 1a@nas
{22127200 | 1051 | 1051 | sao3ee | 7oss7 | 229 | 578 | 78790z | 702 | sswse3 | o1 174389 | 101 | 143385
[ 23/12/2024 | 1091 | 1091 | sanas7 | 7omz | 255 | 636 | 7ses38 | 710 | woama | €07 | a7ases | 103 | 1aseas
24/12/2024 | 1032 | 1032 | saas | 7i0a9 | 227 | 55 | 785032 | 705 | ss2978 | s93 | 175595 | 106 | 1esess
;:T.uzmu]' 1035 | 1035 | s43524 | 71297 | 238 | sex | 78953 | 712 | ss3sso 602 176197 110 | 149165
| 2612/2004 | 896 | 996 | sa4s20 | 71542 | 265 | 555 | 7s0a08 706 | 994396 | 6ol 176798 | 105 | 143270
[27/12/202a] 1008 | 1008 | sassze | 7aves | 24 | ss1 | 790759 | @3 | sssess | se0 177388 109 | 148379
| 28/122024 | 1011 | 1011 | sees38 | 72002 | 218 | 526 | 791285 | 703 | 9osvem 802. | 177390 | 101 | 1as4s0
[ 29/12/2024 | 1023 | 1023 | sa7362 | 72240 | 238 | s 791853 693 996491 598 178588 95 149575
| 30/12/2024 | 1011 | 1011 | sass33 | 72455 | 215 | s 792381 | 698 957189 508 179186 100 148675 |- \' .
[3y/12/200a| 990 | 990 | sasses | 7ar00 | 245 | sm 792814 | 702 | sa7een 600 179786 102 | 19177 { A3
[Total | 29974 | 29974 | 29074 | 6758 | 6758 | 16323 | 16313 | 20409 | 20409 | 17431 | 17431 | 2978 | 2978 L e
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[7 Mee l_ﬂilh(lcal treatment Treat through UV Ro feed
DATE | condensate | Today CPU |How meter| cT87 | cTT FVR | M j j
M3 | feed M3 | tolatizer | (FMR) | (DIFF) ::;: K| Totabe. [Tednyfend| o ::;:::::" totaier | MION (MeisctiMR
549563 | 72700 792914 997891 179787 143777
01/01/2025 | 994 954 | ssoss7 | 72934 234 539 793453 689 998580 590 180377 99 149876
02/01/2025 | 958 958 551515 | 73121 187 1443 793901 697 | 999277 597 180974 100 | 148976
03/01/2025 1063 1063 552578 73370 | 249 610 794511 702 999979 500 (181574 102 150078
04/01/2025 | 1080 1080 | 553658 | 73593 223 615 795126 688 | 1000667 589 182163 99 150177
05/01/2025 | 1063 1063 | ssa721 | 73827 234 605 795731 692 | 1001359 588 182752 103 150280
06/01/2025 | 1054 . | 1054 | sss77s | 74023 196 . 562 796293 588 | 1002047 587. 183339 101 150381
07/01/2025 | 1045 1045 556820 | 74262 239 s7s 796872 705 1002752 600 183939 105 150486
08/01/2025 1047 1047 557867 74523 261 602 797474 706 1003458 597 184536 109 150595
05/01/2025 | 1037 1037 | ssssoa | 74712 189 520 797994 706 | 1004168 596 185132 110 150705
10/01/2025 1041 1041 559945 74936 224 561 798555 704 1004868 597 185729 107 150812
11/01/2025 1046 1046 560991 75178 242 586 799141 702 1005570 598 186327 104 150816
12/01/2025 1055 1055 562046 75371 153 544 799685 704 1006274 599 186926 105 151021
13/01/2025 | 1053 1053 | 563099 | 75608 237 | 585 | sooz7o | 705 | 1006879 | 596 187522 109 | 151130
14/01/2025 | 1043 1043 | seawaz | 7ses7 | 249 582 | 800852 | 710 | 1007683 | 537 188119 | 113 | 151243
15/01/2025 1065 1065 565207 ?Mi 234 597 801449 702 1008391 595 188714 107 151350
16/01/2025 | 1093 1093 | se63de | 76308 17 612 802061 | ' 698 587 189301 111 151461
17/01/2025 | 1094 1094 | se73sa | 76537 229 620 802681 703 | 1009792 598 189899 105 151566
18/01/2025 1058 1058 568452 76743 206 553 803234 711 1010503 602 180501 109 151675
19/01/2025 | 1003 1003 | 569455 | 76961 218 524 803758 637 | 1011200 595 191096 102 151777
20/01f2025 1038 1038 570493 TrI10 249 584 BDazay 703 1011903 598 191694 105 151882
21/01/2025 | 1075 1075 | 571568 | 77408 198 571 B04313 702 | 1012605 599 192293 103 151585
[ 22/01/2025 | 832 832 572400 | 77817 209 355 805268 686 | 1013291 586 192879 100 152085
Bfflifims 973 973 573373 77862 245 515 BOS783 703 1013994 598 193477 105 152190
24/01/2025 | 985 985 574358 | 78086 224 513 B06296 695 | 1014690 534 184071 102 152292
25fa1/2025 | 982 | ma2 575340 | 78328 242 529 8UBB2S 695 | 1015385 550 194661 105 152397
26/01/2025 | 872 972 576312 | 78522 194 466 807291 700 | 1016085 595 195257 104 152501
27/01/2025 957 957 577269 78759 237 492 807783 702 1016787 594 195851 108 152609
28/01/2025 | 548 648 577917 | 78960 201 177 207560 672 | 1017459 574 196425 98 152702 |
29/01/2025 | 718 718 | 578635 | 79186 226 270 | 808230 | 674 | 1018133 | 574 196993 | 100 | rsm@r ffin
30/01/2025 | 938 932 579573 | 79434 248 430 08720 696 | 1018829 591 197580 105 |/ 38917 "R
31/01/2025 | 943 943 SBOS16 | 79675 241 483 809203 701 | 1019530 593 198183 108 [iakaozos| | -
Total | 30953 30953 | 30953 | 6975 6975 | 16289 | 16289 | 21639 | 21839 18396 18396 3243 |7 daa3”.
A

S
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e 1N g g M Itk Uinliod Al diomienl complox (Muraliarnagar)
R : Mop ¢ et ollor flanbook) " NGe 2
f e I'er day S P'ir lay Slop Slop consumption
Date :1::\‘::I1r:|:];::ll;w Tl h.||||u. 1;.1I,|.‘||::: :lM]} Movyel consimnption | In Bollor [Ton) * Rermarks
quamtiiyim) QUantiy(M3) | In Boller (M3) | Tactor 1,22 S
| M2 A6 15
1-11.2024 940421 0 AR5 0 0 0
2:11-7094 M52 0 ANGO1S 0 1] 0
3-11-2024 940524 0 ANGDTG 0 0 0
4:11-2021 046524 0 AAGU1S [1] 0 [1]
5:11-2074 D405 24 0 446015 0 0 0
| 6112004 26524 0 446915 0 0 0
711-2024 046574 [1] AAGD15 0 0 0
H11-2024 Y4716 L Fd A4T177 262 380 463
9112074 | S47HO? 637 AA7433 250 380 464
10:11-2024 O4RA27 (L] AATGO0 257 367 448
11-11-2024 949051 624 A4T7950 259 365 445
12-11-2024 919689 G639 AAB201 252 387 q72
13-11-2024 50332 612 ANB450 255 388 473
11-11-2024 950958 626G ANBT07 251 375 458
15-11-2024 951607 619 448976 269 380 464
16-11-2024 952247 G40 149233 257 383 467
17-11-2024 952901 651 449497 264 390 476
18-11-2024 953546 645 449755 259 386 471
19-11-2024 954160 G614 419995 241 373 455
20-11-2024 954809 649 450257 261 389 474
|_21-12-2024 [ 955473 664 450520 263 401 489
22.11-2024 | 956147 674 450795 274 400 488 - ]
23-11-2024 | 956811 | 664 451058 263 401 489 \
[[24-11-2024 | 957462 | 651 451316 258 393 479 ~
[25-11-202a | ose130 | 648 451573 257 391 477
26-11-2024 | 958757 | 646 451830 257 389 475 ]
27-11-2024 | 950404 | 647 452087 257 390 476
28-11-2024 | 960065 | 661 452350 263 398 486
[ 2911-2024 | 90700 | 635 452600 250 384 469
| 30112024 | 961343 | 643 452860 260 384 468
total | 14819 | 14819 5945 5345 8874 10826
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Triveni engineering & Indusirles Umited Alco chomlenl complox (an_Hnnmgln_r_i L
Slop consumption at Boller | log book] [ — >
Date Pump Per day Recycle Per day Recyele Slop Slogt consmplion
Discharge discharge Towlizer(M3) | quantity(M3) | consumption n ] In Boller (Tan) * Nematks
|Reading (M3} | quantity{M3) Doller (M3) livcton 1,22 5.1
979819 460436
1-1-2025 980428 609 460683 247 362 42
2-1-2025 981020 592 460926 243 349 A20
3-1-2025 981618 597 461171 245 352 430
4-1-2025 982231 613 461423 52 361 Al ===
5-1-2025 982832 601 461668 246 356 QL]
6-1-2025 983419 586 461903 235 352 420
7-1-2025 984005 586 462140 237 349 426
§-1-2025 984590 585 462375 235 350 427
9-1-2025 985181 591 462620 245 346 422
10-1-2025 985792 611 462883 263 348 425
11-1-2025 986385 593 463126 243 350 n7
12-1-2025 986998 612 463385 259 353 431
13-1-2025 987609 611 463646 260 351 428
14-1-2025 988218 609 453907 261 348 425
15-1-2025 988843 624 464177 270 354 432
16-1-2025 9E9476 633 464445 269 365 445
17-1-2025 930085 609 464688 43 366 a7
18-1-2025 990688 602 454938 50 352 430
19-1-2025 991279 591 465194 256 335 409
20-1-2025 991872 594 465440 246 348 424
21-1-2025 992503 636 465718 278 358 437
22-1-2025 992978 469 465910 192 276 339
23-1-2025 953610 632 466167 257 375 - 458
24-1-2025 994342 731 466441 274 457 558
25-1-2025 995051 709 466693 253 457 557
26-1-2025 995763 712 466953 260 452 552
27-1-2025 996457 693 467200 247 447 545
28-1-2025 996956 499 467399 199 300 366 -
29-1-2025 997507 551 467617 218 333 406
[ 30-1-2025 998219 712 467895 278 434 530
[ 31-1-2025 998938 718 468174 279 439 536
total 19115 19119 7739 7739 11380 13884
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Trhuei ergingering & industries Urnited Alco chemical plex (Mutallarnagar)
Sleg eonsumption st Beiler (log book) Dec, 24
=2 (Pt Coucharge | Zareay Bacyce  |Per day Recyele Slap Slop cansumption
|FeECrE (W2, sischarge | Teuzlizer(M3) | quantitylM3) cansumption | In Boller (Ton) * Ramarks
| i FUAmTMZ) In Doller (M3) | factor 1.225.¢,
: | 432260
L-Laatue | | £5213 274 198 485
&2t | | 452405 271 385 482
et | 4T2EE8 260 388 471
15373t | 252510 245 267 448
T-li-alit | AS4174 264 382 467
£ia-ings ] £sars] 167 391 477
et ! L3LE50 45 382 466
t2-i%34 ! 454542 252 362 442
lE-anas | | E£Z A55306 284 281 465
Sleinis [T 455247 241 270 452
e | e £35E21 235 360 439 |
li-le-nie | &1 45582 158 369 450
Py | € £6164 FEL] 389 474
LTy [ AEELTD 229 287 472
R = 45265 252 192 478
] £24 4ZES10 245 389 474
Forid) g7 457021 121 122 223
LA 1] 457031 0 0 0
i3] % 457135 [ 121 148
ik £33 £57351 61 EX 453
e 75 4Z7E22 292 el 473
e EE7 457555 126 281 465
CTEETE £72 452345 221 392 485
$75%28 £42 432519 270 375 458
STELE €21 452721 302 220 463
ST £25 455055 274 362 442 \
} PrarAl £iz 459345 250 268 449
¢ 577235 £32 455504 259 270 451
9234 €4z 455220 275 373 455 ]
475172 £45 4£0156 276 369 450
e e A e €45 460436 220 360 439
e 12478 12476 7576 7576 10800 13298

’ 4""'_““3«\;"'_:\
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38

CERTIFICATE

s certified the production of alcohol from Molasses In'M/s Triveni Engineering
 &Industries Ltd, Unit-Alco-Chemical Complex, Bilaspur, Muzalfarnagar:-

SN Month " Productlon (in BL) -
: ENA 1301329.5
|0 November-2024 ABSOLUTE ALCOHOL | 2981713.4
: TOTAL 4283042.9

GQ’\W\L\\

Offic Incharge

Triveni ST stries Ltd,
Alco%ﬁgrﬁﬁ\"a? OmpIEs, &Taspur

W ﬁu@?ﬁar ghr

\|
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CERTIFICATE

m Molasses in M/s Trivenl Engineering

\t is certified the product| lcohol fro .
production of alcoho! Muzaffarmagar:

& Industries Ltd, Unit-Alco-Chemical Complex, Bilaspur

Prém&iﬂ BL)

{sn

,\ \ Month 28251_:‘_5_5_-9__
\ 01\ December-2024 2928056.3
L 57542113

Triven|,Engipapss
Alco-Chemical Complex,Bilaspur,
Muzaffarnagar

39

|1~
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T CERTIFICATE

-qgineering
« ~oruiied the production of alcohol from Molasses in M/s Triven Cng""
mdestrizs LA Unit-Alco-Cheimical Complex, Bilaspur, Muzaffarnagar:-

o T T TMemh ~— production (InBL)___

| o e A |00

it 0 lanuary-2025 ABSDLUTE_-‘ALCOHOL [ 57&9_523_?—“
| 5718573.3

W
u |0
i, .
Triveni E%ﬁﬁﬁggg dusteies Ltd,
Aco-CheireliaplRrBiRsPLr

uzaftarnagar

90

I8




6 WUNEXURE Pé6

Bagasse consumption in Boiler

(_Mgm Bagasse consumption in Boiler
MT
November 2024 7894
December 2024 8964
January 2025 8293




2/26/25, 7:52 PM Gmail - Mohd F@ﬁl&%n v State of UP & Ors. OA No. 406 of 2023

M G mall Anunaya Mehta <anunaya.mehta@gmail.com>

Mohd Farman & Anr. v State of UP & Ors. OA No. 406 of 2023

1 message

Anunaya Mehta <anunaya.mehta@gmail.com> Wed, Feb 26, 2025 at 7:51 PM
To: daleepdhayani@yahoo.co.in, pradeepmisra@yahoo.co.in

Dear Sir,

Please find attached the compliance affidavit on behalf of Respondent No. 4 in terms of the last order.
Regards,

Anunaya Mehta, Adv.

388, Lawyer's Chambers

Delhi High Court
New Delhi - 110003

.@ Compliance Affidavit in Triveni_compressed.pdf
23114K

https://mail.google.com/mail/u/0/?ik=3104b6d9cd&view=pt&search=all&permthid=thread-a:r4135380181016209305&simpl=msg-a:r418495469899156... 17
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< 286 * Rahul Khurana Adv... x %

tap here for contact info

.« Response by Applicant in OA
No. 406 of 2023 (Mohd Far...

5 pages - 739 KB - pdf

12:16 PM

2 Aug 2024

, Voice call

53sec  q1:03aM

.« Compliance Affidavit in

Triveni_compressed....
93 pages - 23.7 MB - pdf

7:51PM &

Please find attached compliance
affidavit in Mohd. Farman matter.
7:51PM &

= e) 9
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